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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

Original Application No. 1287/2024
IN THE MATTER OF:

News Item titled "how this ‘river’ of filth claimed teen’s life"
appearing in the Times of India dated 09.11.2024

EP BE F_OF RESP ENT_NO. FC_DEPARTMENT
NCT ELHI

MOST RESPECTFULLY SHOWETH:

I, Anurag Jain, S/o Late Shri S.K. Jain, working at the post of Executive Engineer,
Civil Division-XII, Irrigation and Flood Control Department, GNCTD do hereby

solemnly affirm and state as under:

1. That the matter relates to suo- motu registration of the present
application on the basis of the news item titled "how this ‘river’
of filth claimed teen’s life" appearing the Times of India dated
09.11.2024 regarding the death of a 13-year-old boy by
drowning in an open drain filled with garbage and filth in
Rajendra Nagar Extension area of Delhi.

2. The drain in question is the Kirari Suleman Nagar (KSN) drain,
having a length of 7.85 Km, which is catering discharge of more
than its carrying capacity, starts from Rohini Sector 20-21 and

passes through densely populated, rapidly developing
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unauthorized colonies and highly sensitive water logging prone

areas of Kirari and Mundka Assembly Constituencies.

. That due to rapid urbanization in catchment area by
development of about 106 unauthorized colonies which are un-
sewered/non-commissioned sewer system contributing to all
categories of waste water comprising household waste, sewage
and also dumping of MSW directly into the KSN drain due to
absence of solid waste mechanism by civic agency resulting

into foul smell and murkey green water in the drain.

. In this connection, it is humbly submitted that collection,
transportation and scientific disposal of MSW comes under the
domain of local civic agency i.e. Municipal Corporation of Delhi
(“MCD”) as per DMC Act as well as under the Solid Waste

Management Rules, 2016.

. Regarding covering of KSN drain, the Hon’ble NGT vide
judgement dated 13.01.2015 in the matter OA no. 06 of 2012,
annexed hereto as Annexure R-3/1 has observed in Para 61
that “the natural drains cannot be permitted to be
concretized or covered, as it would not only destroy the flora
and fauna but would even destroy the ecology of the entire

area’
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and passed direction (at 94-xxii) that “"There shall be no
construction and/or coverage of any of the drains in Delhi
by any Authority or Municipal Corporation. All the drains
shall be kept obstruction free by the concerned Corporation.
Where substantial work (more than 85%) has been
completed, such work is permitted to be completed by the
Corporation after obtaining specific orders from the
Tribunal in that regard. Rest of the work, where
construction has just begun, the construction, including iron
material, shall be removed. While completing such remnant

work, Corporation shall ensure that the cross section of the

drains to carry the requisite storm water for the flood of

once in 25 years and other effluents, are not compromised.
Such construction and/or removal shall be carried on in

terms of paragraph no. 61 of this judgment.”

The annexed list of drains, Annexure R-3/2 shows that the

KSN drain is in the category of natural drains.

The layer of silt and muck mentioned in the news article is the
bank of the drain which has to be maintained at slightly higher
level than the top of the drain to prevent any flow towards to
the residential areas from the drain during monsoon season as

the drain is catering to a discharge much higher than the design
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capacity in the drain. Further, garbage is present due to
absence of proper door to door collection system of waste by
civic agency thereby leading to dumping of garbage by
residents of adjoining colonies outside their premises in a
haphazard manner. Further, the limited space available at Land
Fill Site also affects the process of disposal of silt. Time and
again requests have been made to the landfill site operator for
accepting the silt but no improvement/response received.

Copies of the various communications addressed to the landfill

operator are annexed hereto as Annexure R-3/3 (Colly).

7. That the I&FC Department has also time and again referred the

matter to MCD, copies of letters/correspondence annexed
hereto as Annexure R-3/4 (Colly) for stoppage of illegal
dumping of garbage/malba and solid waste into the drain at
appropriate level but no response received from the civic
agency. Further, the MCD dhalaos/compactors do notaccept the
garbage/floating material from any source other than MCD and
request to this effect, copies whereof annexed hereto as
Annexure R-3/5 (Colly), for allowing I&FC Department to
dispose off the floating materials removed from KSN
Drain/Irrigation Channels into the nearby dhalaos/compactors
near Nangloi Najafgarh road/Sayed Nangloi area have been

made to MCD but no response received. Temporary

N Tt e 2 e
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arrangements in the form of bamboo chick enclosures/dustbin
were also placed at various location along the drain to
éncourage residents to dispose off garbage in these dustbins
(photographs annexed hereto as Annexure R-3/6).
Display/Sign boards requesting general public to avoid
dumping of garbage/malba into the drain and to maintain
cleanliness along the drain were also installed at various

hotspot along the drain (photographs annexed hereto as

Annexure R-3/7).

. That I&FC Department has taken up the work of removal of
obstructions from KSN Drain and its maintenance through tender
involving the provision of initial desilting of drain before the onset of
monsoon season and maintenance of drain thereafter to ensure
smooth flow in the drain throughout the year. The cleaning of drain
and removing of floating material is carried out regularly (Geo tagged
time date and stamped photographs annexed hereto as Annexure
R-3/8) all along the drain and the allegation in the news article that

the drain hadn’t been cleaned for months is not true.

. Further, time to time, violation of Environment Protection Act 1986
regarding illegal dumping of Municipal waste/garbage were also
reported to MCD for taking action against the violators under relevant

section of EP Act 1986, DMC Act 1957 and other relevant Acts. Copies
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of the said communications are annexed hereto as Annexure R-3/9

(Colly).

10. Further, as a part of the proposed comprehensive measures to ease

11

out the drainage and water logging issues in Kirari Assembly
Constituency, remodeling of Kirari Suleman Nagar Drain has been
proposed and the scheme amounting to Rs. 58.38 Crores has been
approved in the 434 meeting of the Technical Advisory Committee of
the Irrigation and Flood Control Department. The Scheme envisages
remodeling of the existing section of the drain so as to increase the
carrying capacity, reconstruction of all existing culverts to mitigate
any water logging issues. The Principal Committee constituted in OA
No. 6 of 2012 by this Hon’ble Tribunal had recommended that [&FC
can carry remodeling of the drain with certain suggestion during its
14t meeting held on 18.07.2024. Copy of the minutes of the said

meeting annexed hereto as Annexure R-3/10.

.That the incident of 13-year-old boy drowning in the drain is very

unfortunate. The I&FC department has taken all possible steps to carry
out the cleaning and maintenance of drain. As a preventive measure,
iron gates are being installed at the main access point of the both the
banks along the culvert at Rajendra Park Extension and the proposal

for repair of existing boundary wall along both banks of the drain
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along Rajendra Park Extension has been submitted to UD Department

under MLALAD Scheme and sanction is still awaited.

EXECUTIVE EN EER, CD XII
|&F€ Depantment
. Civil Division-XII
New Delhi Irr. & Flood Control Deptt.
Dated: Govt. of NCT of Delhi
Delhi-110027
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

Original Application No. 6 of 2012
And
M.A. Nos. 967/2013 & 275/2014

In the matter of :

1. Manoj Misra
178-F, Pocket, Mayur Vihar,
Phase-1,
Delhi - 110091.

..... Applicant
Versus

1. Union of India
Through the Secretary
Ministry of Environment and Forests

Paryavaran Bhawan, CGO Complex
Lodhi Road, New Delhi - 110003

2. National Capital Territory of Delhi
Through the Chief Secretary,

Delhi Secretariat, 1.P. Estate,
New Delhi - 110002

" 8 Delhi Development Authority
Union Ministry of Urban Development
Through its Vice Chairman,
Vikas Sadan,
New Delhi - 110023

4. Delhi Pollution Control Committee
Through its Member Secretary
4t Floor, ISBT Building, Kashmere Gate
New Delhi - 110006

S. Yamuna River Development Authority
Through its Chairman,

Hon’ble Lt. Governor of Delhi,
Raj Niwas, GNCT,
New Delhi - 110054

Irrigation Department of Uttar Pradesh
Government of Uttar Pradesh
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he drain may be
and NMV track
owed provided it
aning

without hampering cleaning of t
allowed. Similarly, service road
along the drain may also be all
does not in any manner affect the flow, cle
of the drain and aesthetics of the area.”

The said policy has also found favour with the High Court in

W.P.(C) No. 2385/2011.

The Committee, thus, has recommended that there should not
be any concretization or covering of drains particularly natural
drains in Delhi. According to the Committee such course is not
technically feasible and is not in the interest of ecology and

environment.

61. Upon its examination, the view expressed by the Expert
Committee is not only acceptable, but is in consonance with the
settled principles of ecology. The natural drains cannot be permitted
to be concretised or covered, as it would not only destroy the [lora
and fauna but would even destroy the ecology of the entire area. We
are in the agreement with the reasons given by the Expert
Committee that it is neither appropriate nor in the public interest to
permit Corporations to concretise and cover all the natural drains of
Delhi. In order to prevent wastage of public funds which have been
spent recklessly, even though without proper application of mind
and after consideration of requisite data, we would permit the
Corporations to keep intact the construction done so far on the
drains, particularly, where the work has fully been completed in all
respects and they have already been covered. However, where work
has just commenced or just a partition wall has been erected, in
our considered view all this work should be dismantled, especially,

57
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where only saria (iron rods) have only been fixed. Iron removed from
these places can safely be used in construction of other projects by
the COrporations, including construction and setting up of STP’s
and allied infrastructure, Thus, it would cause minimum, albeit
unavoidable waste of some public money. M.A. No. 88 of 2014 has
been filed by a Resident Welfare Association praying for directing
the Corporations to protect the environment, remove pollutants and
prevent encroachments from drains. The Corporations or such
authorities are liable to be directed to clean all the drains of Delhi
not only of the area pertaining to the applicant, but also ensure that
the drains are kept clean and obstruction free in the entire NCR.
Proper legal action should be taken against the persons who throw
any Municipal Solid Waste, including plastic etc. into these drains.
The Corporations and concerned authorities should provide
dustbin/containers of appropriate size and give due incentive to the
citizens as well as cleaning agencies, for dumping the municipal or
any other solid waste into the big dustbins, from where the same
should be transported for disposal in accordance with the Rules of
2000.The Corporations can certainly take steps to beautify and
maintain the banks of such drains, for which the residents should
be required to participate and ensure proper maintenance of the
drains and their surrounding areas. We are not oblivious of the fact
that it may not be possible for the NCR Delhi to incur the entire
financial liability of this project in the current year. The project is

proposed to be completed within two and a half years. Thus, the

expenditure can be spread over that period. In any case, there

10
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appears to be no financial constraint on the DJB and other

concerned authorities, as it has been conceded before us that Rs.
20,000 Crore is the planned budget for providing of network of
water and sewage in the entire Delhi for'the coming five years,
commencing from the year 2012-2013. Pipeline and sewage is to be
laid for 9,000 kms in the 2000 odd colonies of Delhi. The

establishment of STP’s is also covered under this planned

expenditure. Out of this amount, Rs. 1000 Crore has been

earmarked for water network and Rs. 1031 Crore for sewage

network, for the current year. Similar amount is also provided for
the financial years 2014-2015 to 2016-2017. This being the
financial status, we do not foresee any difficulty in provisioning of
adequate funds for timely completion of this project. In fact, the
DJB and the concerned authorities would have ample finances at
their disposal within the ambit of the already provided planned
expenditure. Besides that, we have also granted liberty to the
Corporation and the DJB to collect funds from the general public on
the ‘Polluter Pays’ Principle. The salest criteria for determining the
quantum of environmental compensation payable by people of

Delhi, would be the certain percentage of the property/house tax

payable by an individual. It may be noticed that certain kind of

charges like education cess, sewage tax and certain other charges,
do form part of the property/house tax payable by individuals,
thus, environmental compensation can also form part of such
property/house tax. But this, we would leave primarily at the

discretion of the authorities concerned. They may or may not

59
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approach the Tribunal in the event there is unduc delay in
dealing with such application in accordance with law.

There shall be no construction and/or coverage of any of the
drains in Delhi by any Authority or Municipal Corporation. All

the drains shall be kept obstruction free by the concerned

Corporation. Where substantial work (more than 85%) has
been completed, such work is permitted to be completed by
the Corporation after obtaining specific orders from the
Tribunal in that regard. Rest of the work, where construction
has just begun, the construction, including iron material,
shall be removed. While completing such remnant work,
Corporation shall ensure that the cross section of the drains to
carry the requisite storm water for the flood of once in 25
years and other effluents, are not compromised. Such
construction and/or removal shall be carried on in terms of
paragraph no. 61 of this judgment.

We constitute the “Principal Committee’ which shall be
responsible and under whose supervision the directions
contained in this judgment and the project reports shall be
completely, effectively and expeditiously complied with. All
concerned Authorities, Corporations, DJB and any other
department, responsible for carrying out directives of this
judgment, shall report the matters and submit the respective
reports and data to the Principal Committee, for onward
transmission to this Tribunal. The Committee shall file

quarterly report of compliance before the Tribunal. The

95
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LIST OF NATURAL DriArNs

LY L"
DEPARIMI V) “WISESTATUS OF MPD-1976

.T‘<'h‘ ’ MENT e R | o Ry — N <l | @ ’
| 8 DRPARTMENT [TOTAL NO. T~ Mo oF l \G.OF | REMARKS
No, | OF DRAINS | DRAINS | DRAINS |
‘ FROM MPD | MARKED AT | UNMARKED |
l 1976 GISLAROF | A1 GISLAB
| T DELHT  OF T DELH) | |
1. 18FC I 5 LS o ].
2. PWD . i i A
e | m— § Lo o S S
. 3. | EDMC 15 s I NILL | I
4. [ SDMC i) N 7 °_.'1 s pc ol
5. [ Noah MCD 23 18 l s b l
6. [ Naw Delhi 17 17 NI
Muuictpal Council
7"?'0!31.1{: S Ml w UTHwLT T \’i
| CANTONTMENT
i BOARD J '
8. TDE\ Sy 3 1 ] T e
9. Nanbcm Raiiway | | 0 | . , i
(10, Drain docs ot , 19 NA I’ NA 1
- exist | - o " =4
TOTAL 201 162 : 20 ) ,

')a ,(?7 K\V\C\ N&m

//’
e ceo \DPD SN(YL
"76—7 T&FC De}tuo o
V¢ ) SC D051 AR 67
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14

-y
PO I S
S NO I NAME OF AREA 7 BASIN [ NOS. OF DRAINS |
1 SHAHDTR;\ BASU\; e e T_—_ 34
2 A—LB’UR [!ASIN = ‘7 16 L
e T e el
R T T [ R S
[ 5 ' MEHRAULI BASIN G -
| & |MCDDRAINS
47L(A) NA;»’:;GAR-H_D-RAIN (i B 1~ y
L_ (B} KAROL BAGH ZONE 1 il o
T |_c_)\—~gfzonsom~ B ol =" B
I P (DIPCI\«'IL I.I-NEZONE il __x 10 )
I_ (E) CITY ZONE r B —"____ __7._ - t
‘ | (7) SOUTH ZONE DRI N i 10 J
"7 | nomcoram ' ol s e 0 )
|—— 8 | CANTONMENT AREA 23
| GRAND TOTAL 201
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3\
Coawmi L
Sl g |

SNO. | NAMEOFDR i~ oo
— F DR N, DEPTT. STATUS REMARKS
—L_ | Cokulpurdrain — |- !
~——2 | Bolbi Nagarérain " popa "
— 3. | 85.Ligh: Raitway Doss e o . —
A ot Colory noxDzein ___"EDMC i
| -mmmn —PWDp ~ ———t—————
. . rain No.| PWD TEXIST ! &
N - . (requirec 1o 1
6 m T .bemarked) |,
7< Kl.lllsh ngu dxdl\ 1 EDM e -
— 8. Krishna Nagar Drain {BOoMC | T
_ 9.  :Kasturba Nagar drain ﬁ)MC o
[\19i_¥,‘gr‘.hern railway line drain | EDMG ==
—1i. ! Goeeta Colony drain EDMG | -
12. | Patpar Gan) draun PWD___ | T T T |
13. Khure)i Khas Drain “leome - T —
'__: ; Radheypuri drain EDMC ] . S
1S, _| baxmi Nagar Drain - i 1
| 18| Disused Crannel Partd 3’3‘: i =
17._| Disused Channel Pari.ll PWD i
18. | Disused Channel Part-Il PWD 1
19. | Shakarpur Drain No | PWD EXIST
i (requred (o } 2
) be marked) |
20.  Shakarpur drain No.ll PWD | ExasT )_.
1 (required 0,
be marked
2). | Vinod nagar Drain EDMC B ) W
~ 22._| N.H.Bye Pass drain EDMC i L 3
23. | Hindon cut drain EDMC _ _T‘ :
24. . Drain No.l I&FC
25. | Drain NoJI . {1&FC
26. | Shahdara outfall drai « T e ) e S
; 27._| Shahdara link drair. 1&FC i ) L
23. | Khichripur dran /epMc 1
29.  Karawal nagar drain | I&FC =
|____30. | Escape Drain No.l | 1&FC - =
\ 31 Escape Drain No.lU | 1&FC i
i 32 | Bund Drain I&FC A0
33, | Beharipur drain G, i 13
34._| Ghas=ipur drain_ . larc ! j
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ot
ALIPUR BASIN
MPD-1976
. v — |
'S.NO. |NAME OF DRAIN | DEPTT. | STATUS REMARKS |
l ol
1.__| Bawana Escape BFC__ | — —
2. ! Ghoga hink drain | 1&FC R | SIS
_ 3. _ Sanothlink drain 1&FC RS
| __4. [NarelaLink dranNo.ll___1&PC R SERUUN————
5. | Nays Bans link drain 1&FC | [OC—
€. Khera Khurd link drain _| 1&FC L
7., Khera Kalan link drain _| I&FC s e AR
8. | Alipur link drain 1&FC i e
_ 9 DrainNo.6 1&FC e
’ :0. | Bankmer Link drain_ 1&FC —
_ .. _|NarelaLink drainNo.l | I&FC | — —
12. | Terd Khurd Link drain | 1&FC o i ERSSEER—
13. ' Hameedpur drain Does nol Status contirmed by EE
exist CN-VI(I&FC) vide letwr |
L ; dated 17.02.2015. —t
)4, | Buran Creek 1&FC '
_ 13, | Shahalam drain 1&FC
[ 16. | Burari Drain No.! 1&FC™ i, B L

16
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. '\:\\’l\(—

NAME OF DRAIN.

|

S.NO. DEPTT. | STATUS ‘ REMARKS '
1. |Bagrauladrain DDA ===t
2. | Bartbal drain DDA EXIST | Stats confirmed by
: EECD 1, vide enl dt.
{required to J
- ' 24/03/15 !
\ | be marked) {
3. | Shahbad drain 1&FC ey
% ! Bijwason link drain 1&FC S——
- - e s BN EE
5. Najalgarh Pond drain 1&FC |
6. | Chhawla Link drain SouthMCD | EXIST | Status conflrmed by
5 Lot EECD- 1, vide email du
(r ed to .
il 24/03/15
be marked)
7. | Bijwassan pond linkdrain | South MCD EXiST ' Ststus conarmed by
(sequired to ' EECD- 1L, vide email dt
24/03/15
' be marked) '
8 | Malikpur pond link drai N/A Does ot exist | Status conirmed by EE
| CD- X1l (I&FC) vide
| letter dated 18.02.2015
6. | Sagarpur link drain N/A Does not exist | Status confirmed by
EECD-1, vide email dt.
H 24/03/15 Q
10. |Nasirpur Pond link drain N/A ‘ Does not exist | Status confirmed hy
| ‘ EECD-1, vide email dL
, \ . _ 24/03/15
1 11 ! Kair link drain N/A Dogs not exist | Status confirmed by SE |
| CO- XINI (1&FC) vide
. letier dated 18022015
| 12. | Mundela tink drain 1&FC | |
13. | Dhansa Qutfall channel 1&FC Exist- now | Status conflrmed by
part of EECD-1, vide email du
24/03/15 !
Najafgara
drain
" 4. | Linkdrain through 1&FC i Converted as

| Najafgarh jheel

Najafgarh drain

R

17

- muw =

S S SS—————
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(.1\“\ o
8. | Najafgarh Dram from 1&FC i
Basaidarapur to Bhara' .
nagar Bridge
[ 177 [ Najatgarh Drain o 1&FG -
Bharat Nagar to Tail
Regularor =
18 | Mungeshpur drain I&FC _ i S
19. | Palam drain 1&FC Rl
20. | Palam link drain 1&FC B
21. | Palam pond link drain, N/A Does not exist  Status confirmed by
EECD-1, vide email dt,
24/03/15
22, | Naskrpur Link drain. (&FC

e

—

18



:s.No NAME OF DRAIN. DEPTT. |STATUS  REMARKS l
: %"”ggﬁ%ﬁ;:d Link Qxain I&FC | : )
link drain North MCD | Does not exist | Status conlirmed by |
CE-1HI{Nocth MCD) |
| vide letter dated
WO PR il 01092015
3. | Rithala link drain North MCD | Does not exist — Suatus confirmed by
! CE-1li(North MCD)
vide letter dated
— L : 1 01.09.2015
4. | Mundka Pond link drain N/A Does rot exist | Sratus confirmed by
| EECD- VI (1&FC)
| vide lerter dated
- = 33032015
8. | Rithala pond link drain. North MCD | EXIST Status confirmed by
(required to CL-11{Narth MCD)
be marked) vide {etter dated
: 01.092015 |
6. | Bakarwala Pond Link Drain N/A Does nat exist | Status confirmed by
EE CD- X1l (I&FC)
vide letter dated
S | 10032015 |
7, | Kamrudin Nagar pond link N/A Does not exist | Status confirmad by
drain ElL CD- X1 (1&FC)
- vide {etter dated
10.03.2015.
8. | Budhanpur pond link drain N/A Dogg not exsst | Status confirmed by
EE CD- VI {1&FC)
vide letter dated
W 20/03/15
9. |[Auchandi minor link drain PWD
10. ) Mungeshpur drain 1&FC
11. | Katewara link drain 1&FC
12. | Mungeshpur link drain N/A Docs not exist | Status canfirmed by
EE CD- VI
(1&FC)Vide letter
d dsted 13.03.2015
13. | Madanpur drain J&FC W
 14._| Sultanpur drain 1&FC i [
18. | Mohammadpur Magri link PWD
drain
16. | Gheera link drain Northern | EXIST Status canfirmed by
Railway (required to EE CD- VII(I&FC)
be tharked) Vide letter dated

19

P —"



18. | Rani Khera Link drain

|
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Probably | BXADL

North MCD | (requirec te 'CECD- vingp&arcy !
be marked) | Videletter dated

13032015.

Stdits LU oLy -,y

i { e — - - =
19. | Bazidpur drain___ I&FC T &
! 20. | Jatkhar link drain __ _____ I&FC ot "
| _2). | Bawanacdrain___ - ke (S |
__22. _Bawana Jheol Ninkdraia | J&FC i o - :;
, 23 | Nangal Thakran drain W o ———
__ 24 [ Chandpur link drain we -t
~ 25.7 Karari Sweman Nages drain | I&FC__ | — . e sl
26, | Mubarkpur link drain | NDME | _ | e
I 21 |N'iﬁuﬂ link drain —T DDA | EXIST — "I sratus confirmead by
| \ . (requirec 0 FE LD VI
| | | pe markel) (|&TC)Vude letter |

|

! | dated 13032015

28. | Bagumpur

N/A “Daes not + oSt | Status confirmed hy ’
FLECD- Vil

SRS T

{L&FC)Vide fetter |
_g_g:e_q_ILQZi.ZmS__ .

28, Nangloi drain 1&FC P e
30 | Sahibabad Daulatpur link N/A | boes not exist Sratus confirmed by
drain 1 EE CC VI (I&FC) !
. 5 vide ematil dored \
P A e p———— YMP_“/’:’_@_]_L_ i
__ 3L Mangolepur link drazn | PWD — BT S
32 Naharpur link drain | Does not exist | Status confirmed by
1 E | EC CP IX (I&FC) vide
: i ; email dated ]
& : : __ 'oajosjels. |
"33 |PuhKalantmkdrsin e o ——
, 34, | Mundka link drain 1&FC As Mundka l
P i I I T T
¢

20
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MEHRAULI BASIN MPD- 1976

NAME OF | DEPTT. | REMARKS

| S.NO.
i DRAIN. )
- [P
| I Jastpur dram SDMC h
| |
2. | Toe Dramn &FC I j
| I A e e P
: 3 | Madanpur DMC [
| Knadardmain | . ____—— -— —
4. | Tuglakabad SDMC
| drain ] e
8. MES Factory Delhi ,
| | drain _ Canit i oy
3. Chirag Dethi spMC :
drain ! | AT, S e
i A Saidula Jaib | North
i | drain imen . —— —
8. Neb sarai i PWD S
| |Draind ' RSP N
9. Neb Sara rﬁ’
Drain-ll -

21
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MCD DRAIN MPD-1976
| K . Nazafgarh drain e
' ! :
'S.NO | NAME OF DR} IN DEPIT. | STATUS REMARKS
' Roach Betweer Tilak Nagar to ’s —
L \ Yamuna 1 | |
B, Karol Bagh Zone B
5.NO NAME OF DRAIN DEPTT. | STATUS | REMARKS
Shakurbasti Drain North
l MCD
Kanhaiya Nagar Drain ' PWD EXIST Status confirmed by
. (required | CE- 111 North MCD.
to be vide letter dated
}- % o |makedy |0109.2043. . —
| Ranjit NagarDarin North
( 3 | MCD
\ Balje« t Nagar Drain Nortt.
. 4 MCD
0 Pate Road Drain North
S MCD
D.T.L Nallah North
6 MCD -
Industrisl Area Drain | North EXIST Telephonlcally
MCD (requoe ' confirmed with CE-
dto be 11}, North MCD on
7 : ‘marked) | dated 08.04.2015
{ Subhadra Colony . NDMC
8 | Drain i
I ! “JjColonyDrain | !North |
| (. : Mg | 2 0]
Daryai Nallah i North ‘
10 | MCD o

22
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e et i —

l_ C. Wost Zone Drain
L SNO |  NAMEOFD AN | DEPIT. ] STATUS "urv_x-a_vxs S
o —R_lT.oun— é_;;en SDMC  I1EXIST | Siatus confirmed by
\ Drain '(wqui!cd | 2BCD-1 [[&FC) wice
| o be ' email dated
| —t 1 marked) | 04/04/2015
. __ 2 | RingRoadDrain |[PWD ; | S
! Moti Nagar Drain | North “TEXST | Telephomscally
MCD {(required to cenfirmed  with Ce-

e marked) il , Norch MCD on
Jaled 08.04.2015
swrus confirmed by

— S| -

Tatarpur Drain PWD/ 4 :
South EXIST FECD-1 [I&FC) vide

\ MCD | (required ! vmai dazed ,

te be 14/04/2015 {

3 4—— — o t.‘“ﬂf-“lL.. e e
Ramesh Nagar | North |

_S5_| _Drain ; MCD F e e cemeateraad
8 ~ Jail Road ¥ uin PWD

L ~ Shubash Nagar | SDMC EXST | Status confirmed by l
Drain (required | LECD-{ (I1&FC) vide
‘ to be | cmall dated
1 | marked) ' 04/04/2015

[ D . CIVIL LINE ZONE. '

—swol _ wcorppn DB e [dowws
i Khybar PassDrain  North j’
{ =, e MCD |
3 Metclaft House Drain | North I
D ey 12 AL . MCD ol )
| Qudsia Bagh 1 rain North ' |
P e & 1 o dies el TR e
Moari Gate Dra 1 North |
LA N B SR ) S e
Tonga Stand Drain ] Nonh \
o oF W MCD i TEM S e B
I Gurmardi Drain | PWD EXIST | Status confirmed by
! | (required | CE- il North MCD
‘ ' to be vide letter datesd
AR T SRR marked) 01092013
Y ‘ Hansraj Drain PWD EXIST iSlHius confirmed by‘
‘ . |(required | CE- I! Nortk MCD, |
L,,_,_ . SO : tobe _  itwre lewer dated
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And ..
V(raquired | LL M Norsh MCD,
1c be vide lerrer  daced
L8 | |marked) (0100204
, Timarpur Drain PWD EXIST Status confirmed by |
\ (required |CE- 111 North MCD.
to be vide letrer dated
R . : | maked) 01092014
l T.E Hospital Drain_ | North ; :
10 \mco | | ~
\ E. City Zone : |
l,_ S.NO NAME OF DRAIN | DEPTT. ] STATUS REMARKS |
| Vijay Ghat Drain North
1 . MCD o —
o Red Fort Drain PWD 1__-____ SR
Ciwil Militery Dr in North | .
4 3 ] M T R
i | Delnhi Gate Drain North |
\ - MCD B e
Son Nursing Home Nallah | SDMC | i
5§ |No.13 3 Ly |
- § |NallaNo.12A, SDMC | e \
| Drain No. 14 sbmMC l —
7 E
{ E. South Zone Drain - |
|
! s.No | NRAMEOFDRAIN __|DEPTT, | STATUS REMARKS A
1 Chirag Delhi Drain SDNC
5 2 Andrews ganj Drain__| EDMC . i
| Malaviya ITagar SDMC . |
ol 3 Drain _1_; Bt ]
r 4 Greater i Jash Drain |[SDMC | |
e 5 Naoroji N» jar Drain | SDMC i e
6 | Kalka ji Drain SDMC | L i |
i~ " 1 Maharani Bagh Drain | SDMC ot .
l 8 Sunehripulla Drain SDMC
‘__' e . Lajpat Nagar Drain | SDMC T ]
i 10} ALLMS Drain SDMC SR, L
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NAME OF DRAIN __ [DEPTT [STATUS | REMARKS !
Kushak Nalla I NDMC | |
SystemNo.2™ | NDMC ...‘_:_:_‘_» ,_;, ____,_,,._-:] |
System No. 3 | NDMC L_________.___'_,__,____
System No. 4 NDMC - e
System No. § NDMC | T
Syste n No. 8 NDMC T e il o oo B
Syste 1 No. 7 NDMC _1______,__-_1____-__,___
_ Syste»1No. 8 e RO D
NDMC
W - System No. 9 L | !__-“‘___L______.__ ,
10 \ Systern No. 10 NDMC | I
e ———— i — R s s e e _—_+_—_-_-——
| ¥ Syster No. 11 NDMC | (S5
T System No. 12 NDMC I‘ e
}- - S System No. 13 ND_:dE Al. i z____-“_______J
T SystemNo.14 . |NDMC | T ]
S System No. 18 NDMC N it
, NDME Does not —l Status confirmed '|?
! exist by SE(R -11) vide
' 16 Ashoka Hotel Drain letter dated
L= _-116.02.2015
| NDMC Does noc ‘ Status confirmed
i exist ) by SE(R -11) vide
| 17 karbala Yrain ' "letter dated (
_____ B Ll Ry 116.02.2015.
: NDMC Does not  ( Status confirmed
exfst by SE(R -I1) vide
: 18 Lodhi Colony Drain i Kttor danes |
L £ 116022015 |

25

_____.-—:"’
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TaTN |
‘}_g.»_so_ NAME OF DRAIN B [DEPTT. l'smws REMARKS ‘,
1 | Sadar Bazzar 'ocs | . (pdated as DR -
e — i S B __LDR 23 st liT Ot
'\._ 2 Sadar Bazzer Link Orain No '\_ | D':I "";gd;;T g eihl l
3 | mMeud s 1 T Undaied as DR 1-
‘ - ___\__‘a ek e | .- ‘ DR 23¢ at il Dem- __'l
&; [ ek b e ! | oR 2?«3 rnooemi
\ s oce ~—1{jpawed @5 OR1- |
New Pratap Chowk Link Drain B l oR 23 atIIT Oelhn 1

Updated as
__|DpR.23atil Deihi

Updated as DR.1-

DR 23 at T Dehi

' Updated as DR R 1-

DR 23 a1 I!T Delhy |
Updated &s SDR 1+
DR.23 8t IIT Deitn__ |

Updated as DR 1-
DR 23 at 1IT Dethi
pdated as s DR 1-

ts -‘ Base Hoophnl Lmk Drain

Sadar Bazzar Lunk Drain No.
R

Mehram Nagar Link Drain

‘ 9 | Loreto School Link Drain No. |
Al s

e e . S—

\_ 10 | menhram Nagar Drain

e g

e AN
11 | Loreto School Link Drain do. Il oR 23 gt T Delhy___|
.
e pce aled Jodaled as DR.1-
\7 Subroto Park Link Draln l DR 23 at m Delhn
Khyber Line l.lnk Drain wow DR 23 al IIT Deihi
W, Upda ted as DR.1-

DR 23atI\T Dehi__
Updaled as DR.1-
DR.23at T De‘h\
Updated as DR.
\ | DR. 23 at 1T DO
pCB Updated as DR. %=
‘ DR 232\l Demhi
pCB \Updalod 2s DR - |

DR. 23 a1 T De! Delhl yom!'

\ \ pcB
subroto Park Commond Link Drain ' DR, 23 84T T Delhn ‘
e e ___—,._—-lﬁi r._\__. L1
. Upda ated 33 das DR
|

_._-——— A ——— R _
i— | Updatec a3 asDR 1
20 | Brar Square L\nk Drain ( DR. 23 atIIT Dalh- ;
21 | Knandar Line Link Draif D% 23 BT D Dem
——— _—
1 ated a3 | as DR.1-

DR. 23 2t W7 Daltt ___
Updated 83 DR.A-
DR 23 st lIT Delnl \
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NEXURE RBYS
8 12 7\ 60' - Regarsing dispasal of silt M?

§ Gma il Exccutive Engineer CO-XII Civil Division-XIl cifccdxii@gmail.com>

Regarding disposal of siit

1 message

14 June 2024 at 11.33

To: riseelevenwastemanagement@gmail.com
Sir

We are in dialogue witi you since last few days for disposal of silt obtain from KSN drain, agency sai engineers

but you are refusing %o take the silt due to lack of space. please inform that when the space will be available at your
plant for taking the sit. There-is 2 deadline of all the silt to be disposed cn your plant is 30th of May 2024.

Regards
EE CD-XII

nepsdimai orog's cor/malliu/0i7ik=53acc8940b8view=ptascarciv ali&permttud=liread-a:14784253707076087305&simpl=msg-a 55671518263 1
=msa-a WO 1018004

A N —— |




e 6&1 Reogarding Disposal of Silt

Exacutive Engineer CD-XII Civil Division-XII <ifccdxii@gmail.com>

'Regarding Disposal of Silt

1 message

Executive Engineer CD-XII Civil Division-XII <ifccdxi@gmail.com> 16 October 2024 at 12:37
To: riseelevenwastemanagement@gmail.com

Sir
We are in dialogue with you since last few days for disposal of silt obtain from Mundka Peripherlal Drain , agency

Devender Construction Co. but you are refusing to take the silt due to lack of space. please inform that when the
space will be available at your plant for taking the silt. There is a deadline of all the silt to be disposed on your plant
25.10.2024

Regards
EE CD-XII

Whitps://mail google.comlmalllul017|k=53&cc894 Ob&view=pt&search=all&permthid=thread-a:r-8621264985197017476&simpl=msg-a r-5270938388 . n
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C a Regarding Disposal of Silt

Gmall .
I Executive Engineer CD-XII Civil Division-XII <ifccdxii@gmail.com>

Regarding Disposal of Silt A
1 message

Executive Engineer CD-XII Civil Division-XII <ifccdxii@gmail.com> 27 September 2024 at 16:35

To: nseelevenwastemanagement@gmail.com
Sir
om Bakkarwala Outfall drain , agency

at when the space will be
d on your plant 05.10.2024

B.CWK::;rem:antal%gue with you since last few days for disposal of silt obtain fr
Sobiible st youry I . ‘:'}e refusing to take the silt due to lack of space. please inform th
plant for taking the silt. There is a deadline of all the silt to be dispose

Regards
EE CD-XII

1113721430865323&simpl=msg-a:r-4664 1471952 in

https://imail google.oom/manl/ulO/?lk=53acc8040b&v'
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OFFIE OF THE EXECUTIVE ENGINEER, CIVIL DIVISION NO-XIL,
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELH
BASAI DARA PUR, OPP. E.S.I. HOSPITAL, DELHI-110027

. E-mail:- sfcedxiiu.p s 111, PhoneFAX NO. 011-26172699 (Oft) .
. 1-28/C0-XI2020-211 Jo O & .- /C;G’_ ~ Dated ) of Jof 202«

The Saniation Superintendent
Zonal Office Narela Zone

North Delhi Municipal corporation
Opp. Police Station Narela

Delni

g8 sub:- lllegal Dumping of Garbage/Solid Waste in Kirari Suleman Nagar Drain. (from Rohtak road tc
Supplementary drain).
. (Request for taking necessary action to stop dumping of Garbage, thereof)
ir,

Dusing past it has been observed by the field staff of this division that garbagelhousehold waste/solid
waste of the nearby colonies (as per list enclosed) is being dumped by the sanitation staff/safai karmcharies of
the North Delhi Municipal Corporation on the banks/slops of the Kirari Suleman Nagar drain between Rohtak

4 road to its outfall point into Supplementary drain causing obstruction as well as pollution in the adjoining areas.
Time and again the matter has also been refermed to North DMC at various levels but no improvement has
heen obsarvec till date. The list of location experiencing this problem is enclosed herewith.

It is therefore requested to take appropriate necessary action for stopping this type of activities on the
above mentioned drain and instruct the concermned staff under your control to take penal action against
violators as such type of practice has been viewed seriously by the Hon'ble NGT.

Yours faithfully

20%
Usan

EXECUTIVE ENGINEER,CD-XII
No: - T-28/CD-XI1/2020-21/ | ot~ [o/— ¢ Dated 2@ / ,y 505N
Copy forwarded to :-
1. The District Magistrate West, Govt of NCT of Delhi Plot No. 3, Shivaji Place, Raja Garden Delhi-110027
2. The Deputy Commissioner, Narela Zone, North DMC, Zonal Office Narela Delhi.
3. The SDM, Punjabi Bagh, Olo the DM West, Govt. of NCT of Delhi Plot No. 3, Shivaji Place, Raja

Garden, Delhi.
4. The Chief Engineer, Zone-ll (I&FC), Govi..of NCT of Delhi, .M. Bund Office Complex, Shastri Nagar

Delhi-110031 for kind information
The Superintending Engineer, FC-II, Gowt. of NCT of Delhi, Rohini Office Complex, Sector-15, Rohini'

Delhi.
6. The Assistant Engineer-

(52

|, CD-XII, I&FC Deptt., Gout. of NCT of Delhi, for pursuing matier

19 Ilo,'zv?z’
EXECUTIV NGINEER,CD-XI!

C
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STATUS OF ILLEGAL DUMPING Ol MAI BA AND WAS T (N

64

ey 1L

DRAINS BE: ONGING 10 18FC DEPAR TMENT

v No | Name of the dram RD along with any landmark viz name ot the adjorning
3 colony etc :
I Kirart Suleman RD17SmtoRD 2 15m(near outfall pont nto wupplementary
Nagar Drain drain opp DJB interceptor 5TP) p
(1) RD 1462m(Shiv Ram park Ext/Shiv Nagar)
(i) RD l722m(?foss:ng ofhanglgn-Najafga(h road)
(iv) | RD 1732m ( U/s of Nar;_glb;-Naj_afgartl_(gagi crossing)
v) RD 1975m ( Kanwar Singh Nagar along Nangloi-Najafgarh
. road) _ ~c o
(vi) RD 2046m to RD 2146m (MCD Dhalao along Nangloi -
SR B3 T Najafgarh road) R . —
(vil) RD 2510m (Near culvert crossing to Kanwar Singh Nagar
Opposite Nangloi STP) - - g

(viti) RD 2700m ( Ram Nagar)

(x) RD  2750mto  3150m(0/s  Deepanshu  Public
school Extended Abadi to village Qamruddin Nagar &
Kkabadl Godown area)

(x) RD 3190m ( Rajender park Ext.)

(<) RD 3200m ( Rajender park Ext.)

(1) 3 RD 3240m ( Rajender park Ext.V & V1)

L {xti) RD 3250m ( Rajender park Ext.V & VI )

{ xiv) RD 3260m ( Rajender park Ext.V & VI )

(xv) RD 3280m ( Extension abadi village Qamruddin )

(xvi) RD 3290(Yadev Park) .

(xvii) RD 2510(Near culvert crossing to kanwar Singh Nagar Opp
Nanglol WTP)

31
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e CUTIVE ENGINEER, _——or/isioN NO-XI,
OFFICE OF THE EXECUTIVE ENGINEER, CIVIL DIV!S Sy
IRRIGATION & FLOOL CORNTROL DEPARTMENT, GOVT. OF ol
BASAI DARA PUR, OPP. E.S.I HOSPITAL, DELHI-110092 -

J E-mail:- ifccdxii@gmail.com, Phone/FAX NO. 011-25172699 (0T
No - T-28/CDXI2021/ R3] ~ 3O Dated 23| Q / e D

The Assistant Commissioner
North Delhi Municipal Corporation
First Floor, Zonal Office Building,
Opp. Police Station Narela

Narela Zone, Delhi-110040 d house hold
Sub:- Regarding illegal dumping of Malba (Building rubbish), Gobar (Cow Dung) 20

waste including polythene bags on the banks of Kirari Suleman Nagar Drain-regarding
construction of dhalaos/placing Bin Compactor.

Sir,. . O~
This has reference to the subject cited above. The field staff during routine siteg visits have

observed and reported that in the absence of dalaos/proper arrangement for disposal of mbb_lshlmalba
etc. some of the reaches of Kirari Suleman Nagar Drain like RD 3100m (Near Deepanshu Public School)
are experiencing extreme problem of illegal dumping of Malba, building rubbish, gobar (Cow dung),
household waste and polythene bags etc. on the banks as well as in the drain. (Photographs of site
enclosed). The local residents and dairy owners have been requested a number of time to avoid
disposing/dumping of household waste, garbage, gobar (cow dung) etc. but the situation has not
improved.
A number of requests were earlier made to North DMC. alongwith details as regards to the
specific locations, where this menace is experienced the most, but no concrete action has been observed
till date. In this connection, itis stated that, if suitable places are not found in the area, bin compactor may
be placed to sort out the problem of illegal dumping on banks. It is also pertinent to mention here that if
any fine/environmental compensation be levied by any authority, I&FC shall not be held responsible for
the same.

it would not be out of the context to mention here that the cleaning of KSN drain is monitored by
many higher authorities during the flood season and in spite of our best efforts to keep the drain and
banks free from silt, floating material, garbage, polythene & other household waste etc. the drain and its
banks appear to be in miserable condition due to this illegal dumping menace. Moreover, it also leads to
hygienic hazards for the nearby dwellers.

It is requested that necessary directions may please be issued to the concerned MCD Staff to

take necessary action.
This may please be given TOP PRIORITY

YoursEajthfully

Brdd, As dove
(PUNEEXN DUDEJA)

No: . T-28/CDXI2021/ R D] — 3D gl e i
Copy forwarded for information:- 3’3] C’ [ oY 2
1. The Chief Engineer Zone-ll I&FC Deptt. L.M Bundh Office Complex, New Delhi
2. Superintending Engineer (FC-11), Govt. of Delhi, Rohini Office Complex, Sector—is Rohini, Delhi
3. Assistant Engineer-l, Civii Division No.XIl to pursue the matter with concerned MC'D autholn'ties i

\
\EXECUTIVE ENQﬁEER,SD-XII
~
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OFFICE OF THE EXECUTIVE ENGINEER, CIVIL DIVISION NO-XII,
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELHI,
BASAI DARA PUR. OPP. E.S .. HOSPITAL, DELHI-110027
E-mail:- ifceuxi@gm e o, PhoneiFAX NO. 011-26172699 (Off.)

No - T-28/CD X181V (g w5 _Lg of "

Dated 15/3//? |

NOTICE
To
The Sanitation Superintendent
Zonal Office, Narela Zone
North Delhi MCD
Opposite Police Station Narela
Delhi

Sub:- lllegal Dumping of Garbage/Solid Waste in Kirari Suleman Nagar Drain. (from Rohtak road to
Supplementary drain).
(Request for taking necessary action to stop dumping of Garbage, thereof)

Sir,

During past it has been observed by the field staff of this division that garbage/household
waste/solid waste of the nearby colonies (as per list enclosed) is being dumped by the sanitation
staff/safaikarmcharis of North Delhi MCD, on the benks/slopes of the Kirari Suleman Nagar Drain
between from Rohtak Road to its outfall point into supplementary drain causing obstructions as well as
pollution in the adjoining areas and also resulting into the poliution being caused in river Yamuna as the
drain ultimately falls into the river Yamuna through other big drains in which it outfalls.

It is therefore requested to take appropriate necessary action for stopping this type of activities on
the above mentioned drain and instruct the concemed staff under your control not to indulge in such type

of practice which has been viewed serious! : 5 Ry N
amalosad Lot Velevenas). riously by the Hon'ble NGT and declared illegal ( nelographs

Yours faithfully

Encl: As Above (1 Sheet
. gi\-pP :?'d(an'ls )
Z (PU DEJA)
EXECUTIVE ENGINEER, CD-XII

No: - T-28/CD-XI/18-18/ Y5854t e| Dated /S /3 frs
Copy forwarded for information & necessary action to:-
1. The District Magistrate West, Govt. of NCT of Delhi Plot No. 3, Shivaji Place, Raja Garden, Delhi
110027.
2. The Deputy Commissioner, Narela Zone, North DMC, Zonal Office Narela Delhi.
3. The SDM, Punjabi Bagh, Ofc the DM West, Govt. of NCT of Delhi Plot No. 3, Shivaji Place, Raja
Garden, Delhi : ' :
4. Chief Engineer, Zonz-ll (I&FC) Deptt., Gowt. of Delhi, L M. Bundh Office Complex, Shastri Nagar,
Delhi-110031 for kind information.

5. Superintending Engineer (FC-II), Govt. of Delhi, Rohini Office Complex, Sector-15, Rohini, Delhi
6. Assistant Engineer-ll, CD-XII.
5\@% &\é&‘é/’
| EXECUTIVE ENGINEER, CD-XII
y
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"STATUS OF ILLEGAL DUMPING OF MALBA AND WASTE INTO THE

DRAINS BELONGING TO I&FC DEPARTMENT

Iro ilo-r{g with any landmark viz name of the adjoining

colony etc. s —

Kirari Suleman

Nagar Drain

RB;meto_Rﬁgm(ne;r—out_fall poiﬁl.i_l;!O supplementary |
drain opp DIB interceptor STP).

—

(if)

RD 1462m(Shiv Ram Park Ext/Shiv Nagar) |

(i)

RD 1722m(Crossing of Nangloi-Najafgarh road)

(iv)

RD 1732m ( U/s of Nangloi}-Naiafgarh road crossing)

v)

RD 1975m [ Kanwar Singh Nagar along Nangloi-Najafgarh
road)

(vi)

RD 2046m to RD 2146m (MCD Dhalao along Nangloi -
Najafgarh road)

(vii)

RD 2510m (Near culvert crossing to Kanwar Singh Nagar
,Opposite Nangloi STP)

(viii)

RD 2700m ( Ram Nagar)

(ix)

RD 2750mto  3150m(D/s Deepanshu Public
School,Extended Abadi to village Qamruddin Nagar &
Kabadi Godown area)

(x)

RD 3190m ( Rajender park Ext.)

{xi)

b RD 3200m ( Rajender park Ext.)

(i)

RD 3240m ( Rajender park Ext.V & V1)

( xiii)

RD 3250m ( Rajender park Ext.V & V1)

( xiv)

RD 3260m ( Rajender park Ext.V & Vi)

(xv)

RD 3280m ( Extension abadi village Qamruddin )

(xvi)

RD 3290(Yadev Park)

(xvii)

RD 2510(Near culvert crossing to kanwar Singh Nagar Opp

Nangloi WTP)

AT 2 reer
¢ ool vison-Xi
v e e 3 Cort el Deptl.
L] 1. Y o Delti
“aceter- 130 V2T,

38



72

1 IGE OF THE EXECUTIVE ENGINEER, CIVIL DIVISION NO Vi
IRRIGATION & FLOOD CONTROL DEPARTMENT
GOVT. OF DELHI BHARAT NAGAR DELHI - 110052
Tel No 011-27306411 ; Fax 011-27306798 ; E-mail 10_fccdvi@gmal.com
i€ ¢ ION R ] - \\ =
No EE /CO-VIDBT- 26 201819 1~ {717 Daded: “»{ =
SHOW CAUSE NOTICE
\ The Sanitation Superinltendent,
Civil Line Zone,
Zonal Office, 1€-Rajpur Road,
Dethi
Subject Illegal Dumping of Garbage / solid waste in Drain No.6 of this division at village lfﬂ)ukhmelwr
thereo

(Request for taking necessary action to avoid dumping of Garbage,

Whereas Hon'ble National Green Tribunal (NGT) in the OA 06/2012-Manoj Mishra Vs NCT
Delhi and others has set up a Monitoring Committee vide its order dated 26™ July 2018 to oversee
execution of the Tribunal's directions related to keeping the river and appurtenant drains poliution free.
The Monitoring committee in a meeting held on 14.12.2018 had highlighted the extent of pollution being
caused due to the discharge and dumping of sewage, industrial effluent and solid waste into drains
which ultimately outfalls into the River Yamuna.

And whereas the Hon'ble NGT has further directed that it is absolutely necessary that the
drainsbekeplﬁeeofplastic,soﬁdwaste.mﬁucﬁmmwmﬁtionwaste.iﬂlstliddm:enta'nd
septage. Under the Solid Waste Management Rules 2016, Construction and Demolition Waste Rules
2016, and the Bye laws on solid Waste and C&D Wastes notified by the NCT Delhi in January 2018, the
DMCs have the responsibility for ensuring that all the Municipal Waste, C&D waste generated
within the area under the control of DMCs is disposed off at the designated land-fill sites or any

other treatment / processing / Recycling units set up for such waste.

And whereas Safai Karamchari of North Delhi Municipal Corporation deployed at Village
Mukhmelpur were found dumping the garbage / solid waste illegally in Drain No.6 of this department
near Village Mukhmelpur on dated 22.01.19. Some photographs showing the dumping of garbage / solid
waste by Safai Karamchari of North Delhi Municipal Corperation on Right Bank of Drain No.6 near
Village Mukhmelpur (Jindpur Village Side) were forwarded to you vide this office letter No.EE/CD-
VI/DBIT-26/2018-19/9176 dated 29.01.2019 (Copy enclosed) for taking necessary action against illegal
dumping of garbage in drain No§, however no noticeable action has been observed fill date and

garbage dumping is continuing by staff of North MCD.
e DT 8

Contnd...

39

Scanned by CamScanner



e 73 40

cercise of powers vested in this

In view of the violation of Hon'ble NGT ordérs, this office in &

 J office to take action against the miscreants, who are actually associated in dt

amns, Issue show cause
n. within period of seven

ymping the solid waste /

/S 8D waste In the cpen areas / along the bank of the dr stice 1o you as to why

( the fine upto Rs. 50.000/- not be levied on North Delhi Municipal Corporatio
days from the date of issue of this letter,

Encl.: as above
(GAGAN GAUR)
EXECUTNE ENGINEER: cb-Vi

No. EE /CD-VI/DBI/T- 26 /2018-19/ Dated:

" Copy for information and necessary action to:-
- 4. The Monitoring Committee constituted by Hon'ble NGT, Room No.58, india Intemnational Centre,

40, Max Mueller Marg, Lodhi Estate, New Delhi-110003.
5 The Chief Engineer (Zone-Il), I1&FC Deptt., LM Bund Office Complex, Shastr Nagar, Delhi.
. 3. The Deputy Commissioner, North Delhi Municipal Corporation, Civil Line Zone, 16-Rajpur Road,
Delhi.
4. The Director-in-Chief, North Delhi Municipal Corporation, 6" ;
Prasad Mukherjee Marg, New Delhi-110006.
The Superintending Engineer, Flood Circle 11, Sector — 15, Rohini, Delhi.

The Assistant Engineer-Il, CD-VL

o o

EXECUTIVE ENGINEER: co-Vi

Scanned by CamScanner
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QFFICE OF THE | XECUT! C1e, Civil. DIVISION M

IRRIGATION S FLou) C ONG 0L DEP AT TME NY
GOVT OF DELHI BHARAT NAL AR DELH - 11005
Tel No (111.2 306411 Fax 011- 27306748 L E el 1) of: ul.n’u;vvi of

No EE ICD\IDBAT- 26 /201819 7 1 oo - /(- Dated
“ue Santation Sunenntencent,

unil Line Zone,

zenal Office, 16-Rajpur Road,

Dealt

! solid waste in Dran No.6 of this division at vilage Mukhmelf:ts

subject  llegal Dumping of Garbage
id durnping ot Garbage, thereof)

(Request for taking necessary action to avoi

Sir.
Safai Karamchari of North Delhi Municipal Corporation aeployed at Village Mukhmeipur &7
department n2ar Village Mukhmelgur

dumping.the garbage / solid waste ilegally in Drain No.6 ol this
ai KKkaramcharn of

reqularly. Sume photographs showing the Jumping of garbage / solid waste by Saf

North Dalhi Municipal Corpcration on R-gm Bank of Drain No.6 by Safai Karamchar of North Delhi

tunicinal Corsoration near Village Mukhinelpur  (Jindpur Village Side) are enclosed herewith for

oSS

T &TCl

So. it is requested to direct ‘concerned ofcer for taking necessary action against i3l
dumping of inalba / solid waste in Drain No.6 near Village Muklimelpur.

An early action shall be highly appreciated.
Yours faithfully,

/

Zncl.; As above
(J. NARENDER SAGAR)
EXECUTIVE ENGINEER: CcD-VI

Dated: 2 4 ]\‘ \1

No. EE /CDVUDBIT- 26 1201819 116
Cupy for information and necessary action to:-
1. The Distiict Magistrate (North), DM Office Complex, Alipur, Delhi-110036.

2. The Direclor-in-Chief, North Dethi Municipal Corporation, § & Floor, Civic Cenltre, Lir. Shyats

Prasad Mukherjee Marg, New Dethi-110006.
3. The Chief Engineer (Zone- D). I&FD:Depﬂ LM Bund Office Complex, Shastn Nagar, Dethi.
4. The Superintending Engineer, lﬂ,ooqig;rcle Il, Seclor — 15, Rohini, Delhi.

; /‘he SDM (Arpur),aDM}(Nonh) off nce,
The Ass|stam Engmeer- a. :;:-

EXE;AI TIVE ENGINEER: CD-VI

Scanned by CamScanner
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: TYE- VISION NO-XII,
OFFICE OF THE EXECUTIVE crnuineer, ClYll Dl.
¢ IRRIGATION & FLOOD CONTROL DEPARTMENT, GOV1 OF'E)ELH!.
BASA! DARA PUR, OPP. E.S.I. HOSPITAL, DELHI-110025
E-mail:- ifccdxii@gmail.com, Phone/FAX NO. 011-25172699 (Off.)
No - T-28/CD-XI18-19/ (33D ~3< Dated (=, 74
10
The Deputy Commissioner (Narela Zone)
North Delhi Municipal Corporation,
Zonal Building. Narela
Delhi- 110040

Sub:- Regarding illegal dumping of Malba (Building rubbish), Gobar (Cow Dung) and house hold
waste including polythene bags on the banks of Kirari Suleman Nagar Drain.
Sir,

This has reference to the subject cited above. The field staff during routine site visits have
observed and reported that in the absence of dalaos/proper arrangement for disposal of rubbish/malba
etc. some of the reaches of Kirari Suleman Nagar Drain (detail enclosed) are experiencing extreme
problem of illegal dumping of Malba, building rubbish, gobar (Cow dung), household waste and polythene
bags etc. on the banks as well as in the drain. The local residents and dairy owners have been requested
a number of time to avoid disposing/dumping of household waste, garbage, gobar (cow dung) etc. but the
situation has not improved. Moreover, this office is not equipped with sufficient watch and ward staff and
other requisite mechanisms to stop illegal dumping practices round the clock.

A number of requests were earlier made tc North DMC, alongwith details as regards to the
specific locations, where this menace is experienced the most, but no concrete action has been observed
till date. It would not be out of the context to mention here that the cleaning of KSN drain is monitored by
many higher authorities during the flood season and in spite of our best efforts to keep the drain and
banks free from silt, floating material, garbage, polythene & other household waste etc. the drain and its
banks appear to be in miserable condition due to this illegal dumping menace. Moreover, it also leads to
hygienic hazards for the nearby dwellers.

Since the rainy season has almost approached and this department has already started
desilting/cleaning operation of KSN drain, it is requested that necessary directions may please be issued

to the concerned MCD Staff also to take necessary action, in this regard, so that the smooth flow in the
drain can be maintained during ensuing moonsons.

This may please be given TOP PRIORITY

' Yours faithfully

Encl:- As above
2“ o (PUNEET DUDEJA)
ECUTIVE ENGINEER,CD-XII
No: - T-28/CD-XII/18-19/ 223 2— - Dated Jo /_/ /'8
Copy forwarded for information:-

1. The Chief Engineer Zone-ll I&FC Deptt. LM Bundh Ofiice Complex, New Delhi.

2. Superintending Engineer (FC-1), Gowt. of Delhi, Rohini Office Complex, Sector-15, Rehini, Delhi
3. Assistant Engineer-ll, Civil Division No.XlI / Rg

EXECUTIVE ENGI cD-Xil
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SIATULS OF | LEGAL D
a1 AUGHTER HOUBRS INTO THE DRAI
CAUSING OBSTRUCTIONS
OF NORTH DELHI MUNICIPAL

FROM THI
DEPARTMENT
SMOOTH FLOW IN THE JURISDICTION

&FC

THEREBY

CORPORATION (NDMC)

UMPING OF MALBA (COW DUNG) AND WA

N

STE

5 BELONGING TO
IN THE

RO along with any landmark viz [ Type o

| SN | Name ol the
' dram name of the ad_;g:lr_un-g__(g_l?rw.gg ' Wgsu~/nbm uchons
! ’ Kitat Suleman 'il_)_l—75.l;llOR6 215m(near outfall Malba
Nagat Drain point into supplementary drain
_-J_ggggm_imerceptm STP) ot i e e
(1) RD 1462m(Shiv Ram Park Ext/Shiv | Cow dung, malba, house hold
Nagar) garbage polythenee baga
human excreta etc dumped in
the absence of dalaos =l

(i) RD 1722m(Crossing of Nangloi- ~Do -

I Najafgarh road)

(iv) RD 1732m ( U/s of Nangloi- -Do ~

R ([ Najafgarh road crossing) -l

v) RD 1975m ( Kanwar Singh Nagar Do ~

o along Nangloi-Najafgarh road) 3 o
(vi) RD 2046m to RD 2146m (MCD ~Do -
Dhalao along Nangloi ~Najafgarh
ol reed) R -
(vii) RD 2510m (Near culvert crossing Do ~
to Kanwar Singh Nagar ,Opposite
: = Nangloi STP) -
(viii) | RD 2700m ( Ram Nagar) --Do
(ix) RD  2750mto  3150m(D/s Cow dung ( Gobar)
Deepanshu Public '
School,Extended Abadi to village
Qamruddin  Nagar & Kabadi
= Godown area)
(x) RD 3190m ( Rajender park Ext.) ~-Do -
‘(xi) RD 3200m ( Rajender park Ext.) -Do -~
(xii) RD 3240m ( Rajender park Ext.V & ~Do -
Vi)

( xiii) RD 3250m ( Rajender park Ext.V & ~Do - =S
Vi)

( xiv) RD 3260m ( Rajender park Ext.V & ~Do -
Vi)

v | RD 3280m ( Extension abadi Do -

: - village Qamruddin )

(xvi) RD 3290(Yadev Park) House hold waste
including malba rubbish
and polythene bags in
the absence of dalaos.

(xvii) N RD 2510(Near culvert crossing to e

kanwar Singh Nagar Opp Nangloi
54 o WTP) =
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OFFICE OF ASSISTANT ENGINEER: Il CIvIL DIVISION-XII
IRRIGATION & FLOOD CONTROL DEPARTMENT: GOVT. OF NCT OF DELHI
BASAI DARAPUR: OPP. ESI HOSPITAL: NEW DELHI, PH NO. 25172699

No AE I/CD-Xw2018/ Dated '=- 5 -'x
To /
"fhe Executive Engineer
CD X1 ISFC Department
GNCTD. Basaidara pur,

New Deltw-110027,

Sub Regarding illegal dumpling of Malba,gobar(cow dung) and waste from the illegal
slaughter houses into the K S.N.drain belonging to I&FC Department causing

obstruction in the flow the drain
Sir,

Please find enclosed herewith the list of location of KSN drain wherein the
waste/garbage is being thrown by the residents of nearby locality/local people at various
points of drains falling in the area of North Delhi Municipal Corporation.

Since the flood season is approaching fast and this department has undertaken the
work of desilting/removal of obstructions of the drains as such it 1s requested that this matter
may be taken up with the Assistant Commissioner, N.D.M.C_Zonal Building Opposite Police
station Narela, New Delhi-110040 so that the smooth flow in the drain can be maintained

dunng the ensuing monsoon

Yours faithfully,

(VINOD KUMAR)
ASSISTANT ENGINEER: Il

No. AE.INCD-XI/2018/ Dated: -

Copy to-

1. Sh Vijender Singh, JE CD Xll.for proper watch & ward of the K S N drain

/

Oifics of Yre BE COXIL, T8 ASSISTANT ENGINEER:
Diary ke 21X 4

bee LS[S[R i

P 2B
iV
(VI Ak G
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STATUS OF ILLEGAL DUMPING OF MALBA (COW DUNG) AND WASTE
FROM THE SLAUGHTER HOUSIBAINTO THE DRAINS BELONGING TO
I&FC DEPARTMENT THEREBY CAUSING OBSTRUCTIONS IN THE

SMOOTH FLOW IN THE JURISDICTION OF NORTH DELHI MUNICIPAL
CORPORATION (NDMC)

S.No. | Name of the | RD along with a?w landmark viz Type of

_{dram | name of the adjoining colony etc. | Waste/obstructions

1) | Kirari Suleman | RD175mtoRD  215minear outfall | Malba

Nagar Drain point into supplementary drain
o\ | opp DIB interceptor STP)
(i) RD 1462m(Shiv Ram Park Ext/Shiv | Cow dung, malba, house hold
Nagar) garbage polythenee bagg
human excreta etc dumped in
the absence of dalaos
(i) RD 1722m(Crossing of Nangloi- ~Do -
P Najafgarh road)
(v) RD 1732m ( U/s of Nangloi- Do -
Najafgarh road crossing)
v) RD 1975m ( Kanwar Singh Nagar ~Do -
along Nangloi-Najafgarh road) :
(vi) RD 2046m to RD 2146m (MCD ~Do -
Dhalao along Nangloi —Najafgarh
road)
(vii) RD 2510m (Near culvert crossing ~Do -
to Kanwar Singh Nagar ,Opposite
Nangloi STP)
{viii) RD 2700m ( Ram Nagar) ) -~Do -~
(ix) RD  2750mto  3150m({D/s Cow dung ( Gobar)
Deepanshu Public

School,Extended Abadi to village
Qamruddin  Nagar & Kabadi

Godown area)
x) RD 3190m ( Rajender park Ext.) -Do -
(xi) RD 3200m ( Rajender park Ext.) -Do —~
(xii) RD 3240m ( Rajender park Ext.V & -Do --
Vi)

( xiii) RD 3250m ( Rajender park Ext.V & Do --
Vi)

( xiv) RD 3260m ( Rajender park Ext.V & -Do -
Vi)

(xv) RD 3280m ( Extension abadi ~Do -

, village Qamruddin )

(xvi) RD 3290(Yadev Park) House hold waste
including malba rubbish
and polythene bags in
the absence of dalaos.

{xvii) RD 2510(Near culvert crossing to Lo

kanwar Singh Nagar Opp Nangloi

WTP)
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QLY ILE OF THE E RO Uve 8 WEER Civil LAVISION NG -X)
IRRMGATION & FLOOt »~'\.l(f\,169’ FARTMESNT GOVT OF DELH

HASAY DAKS Uk OPP ESI HOSPITAL DELHI-110027
E-malil l'_Cl;d\hkc_l::l'f-.'u‘g o phonell ALNG O 1.2517 2699 (01
N 1.28.CO-XIN2CG 6V v C gog .1y .l — f1ated )’." SJ,'7

The Deputy Commissoner (Nateta Zorwe)
North Delti Murncipal Corporation

2onal Bulldng, Nasels

Dolhi- 110040

Sub:- Regarding illegal dumping of Malba (Building rubbish), Gobar (Cow Dung) and
hou.whold waste including polythene bags on the banks of Kirari Suleman Nagar{KSN)
» Drain (from downstream of Rohak Road up to Outfall Point into Supplementary Drain)

Kindly refer to this office letter No T-28/CD-XI/2016-17/5736 ot 24 03.2017. on the subject
cited above vide which 1 was requested to diect the concermned staff under your control 10 take
appropnate action 1o curb the practice of mega! cumping of Malba (Building Rubbish, Gobar
Household Waste etc on the banks of Kran Suleman Nagar Drain The field staff duning recent sd=
visits have observed and again reportea that some of the reaches of the Kiran Suleman Nagas Dran
(details enclosed) are expenencing extreme problem of dlegal dumping of Malba. buliding rubbish
gobar (cow dung), househoid waste and polythene bags elc on the banks as well as n the dran The
local residents and dary owners have been reqoestedawdmswavoidwmm
ofhgusehddwaste. garbage, gobar (cow dung) elc but the situation has not improved. Also at some
lm. there 1s acute problem of illegal dumping/emplying of septic tankers into the drain. the
details of which are also enclosed herewith Moreover. this office is not equipped with appropnale
::ﬁlmdwardmﬂwmfrequim mechanisms o stop illegal dumping practices round the

Ammberdreqmﬂshavebeenmadommepaﬂbmwc.mm:sregards
lonnmdnbaoom.mmwmomemmmﬂnumm.wmwuae
action has been observed till date in this connection please find enclosed herewith, 3 copy of CE
(1&FC) office letter 03.05.2017, addressed to The Commissioner, North DMC, vide which one such
request has been sent to your department It would not be out of the context to mention that the KSN
MkWmemxammdemwthwwm»
keepﬂn&dnaﬁbadsﬁuﬁmsﬂ.ﬂoﬁumwmmhmmbmmm
tobehnisemblemmmmhkgddmm“m.w.mmmm
ummmmwm:mmmmmwmmwuammm
of the illegally dumped Malba, mgnmn.m(wm).wmwmm
bags elc. Mmeom.naboleadslohygmhawdsfuunmm.

SimemerodSeasonusapproadungtasta\dmisdepuuMhasmamed
preparaﬁonsloru\esame.itis:equestedmalneomuyaecﬁonsmypbmbewwu
coneemedmaﬁlomawmamdumtywmusMMhmwahmbemm
during ensuing monsoons lllsaborequestodwkkwytmhmmwmmwerd

the concerned stall so that the matter can pursued with them directly.
Y ;jm!
(AFIL CHAUDHHA )

This may please be given T P PRIORITY.
Encl: As above
EXECUTIVE ENGINEER, CD-XH

Mo T-281C0X12016-171 & 6§73 — (D~ dated: e

Copy forwarded to- > ! ﬂ
1 Sh. Sukhbir Singh Dalal, Hon'ble Area M LA, Mundka Assembly . aﬂ

3 oh Wahender Yadav, Honbie Arca MLA., Vikaspurl Assembly Constiucacy. Dethi
3. P.S. 1o Commissionef, North DMC, E-Block, 4™ Floor, Dr. Shyama Prasad Mukherjee Chiac Cenve,
Jawahar Lal Nehw KMarg, New Dolhi-1 10002 |
The Chief Engineer (1&FC), GNCTD, L 14 Bund Office Complex, Shastri Nagar, Dol

£C-11. 16FC, Rohiini, Gowt, of NCT of Delhi.

The Superintending Engineer,
The Assistant Commuissioncl of Police, Nangloi, Deiti Police, Nangloi Police Station, Main Rotitak

on s

/ Road. vith the request 10 inticase patrolling in tho area 1o curb the menace of llegal dumping

agh). GNCTD, Nanglol, Maln Rohak Road, Now Doliw

The Sub Divisional MAagistrat2 (Punjabi B
—/ O 7

The Assistant Engineet-l, cD-Xil

© ™ =~

: Ho. T-26(NCO-Ye-17 221¢"
copyiatamis 76( {XECUTIVE ENG é ./G(;-XII
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Details of Location where lllegal Dumping/Emptying of Tankers

—

carrying Septic Waste is being Done.

Name of Drain

R.D. along with Landmark Viz.
name of adjoining colony etc.

Division

—y

Kirari Suleman
Nagar Drain

RD: 2500m, Left Bank Side,
Opposite Shriram Furniture
Gallery, Nangloi-Najafgarh Road.

CD-XlI

RD: 1400m, Right Bank Side,
Downstream of Guru Hargobind
Singh Road.

CD-XII

Culvert at RD: 175m to 215m,
Ranhoia Nilothi Road, Near
Outfall Point, Opposite D.J.B. STP
(Interceptor Sewer Project)

CD-XIlI

g




O e OF THE EXCUTIVE £y INEER. CIVIL DIVISION NO-X1
(=G ATION & FLOOD CONY R& EPARTMENT GOVTI. OF DELML,

’.‘ BASAI DARA PUR, OPP ESI HOSPITAL. DELHI 110027
‘ C-mail.- U_cgj”xj.@_x_gmgﬂ com, phone/FAX NO. 011.-25172699 (Of1.)
N:-.‘I ?5;—(‘,[3 \i||‘.(‘1g.11'/ R S dated

The Deputy Conumissionet (Narela Zone)
North Delln Municpal Corporation,

Zonal Building. Narela,

Dehi-110040

Sub:- Regarding illegal dumping of Malba (Building rubbish), Gobar (Cow Dung) and
household waste including polythene bags on the banks of Kirari Suleiman Nagar

Drain.
Sir,

This has reference to the subject cited above. The field staff during recent site visits have
obseryed and reported that some of the reaches of the Kirari Suleman Nagar Drain (details enclosed) are
experiencing- extreme problem of illegal dumping of Maiba, building rubbish, gobar (cow dung).
hogsehold waste and polythene bags etc on the banks as well as in the drain. The local residents and
dairy owners have been requested a number of times to avoid disposing/dumping of household waste,
gérbage. gobar (cow dung) etc. but the situation has not improved Moreover, this office is not equipped
with appropriate watch and ward staff and other requisite mechanisms 1o stop illegal dumping practices
round the clock.

A number of requests have been made in the past to North DMC. wherein details as regards to
the specific locations, where this menace is experienced the most were furnished, but no concrete action
has been observed till date. In this connection please find enclosed herewith, a copy of CE(I&FC) office
letter 10.05.2016, addressed to The Commissioner, North DMC, vide which one such request has been
sent to your department. It would not be out of the context to mention that the KSN drain is inspected by
many apex authorities during the flood season and in spite of our best efforts to keep the drain and banks
free from silt, floating material, garbage etc. the drain and its banks appear to be in miserable condition
due to this illegal dumping menace. Moreover, it also leads to hygienic hazards for the nearby dwellers.

Since the Flood Season is approaching fast and this department has already started preparations

for the same, il is requeswdthatneoeesawdirecﬁmsmypleasebeissuedtomeconoemed staff to
take action accordingly so that the smooth flow in the drain can be maintained during ensuing monsoons.

It is also requested to kindly furnish the Name and telephone Number of the concerned staff so that the
matter can pursued with them directly.

This may please be given TOP PRIORITY.
: Yours faithfully,

\
Encl: As above (ANIL CHAUDHARY)

EXECUTIVE ENGINEER, CD-XII
No T-28/CD-X112016-17/ S ¥36 dated: 24 )a/19

Copy forwarded to :-

1. Sh. Sukhbir Singh Daztal, Hon'ble Area M.LA., Mundka Assembly Constituency, Delhi.

2 Sh. Mzhender Yadav, Hon'ble Area M.LA, vm;spm Assembly Constituency, Delhi . N

3. PS.lo Commissioner, North DMC, E-Block, 4% Floor, Dr. Shyama Prasad Mukherjee Civic Centre,
Jawahar Lal Nehru Marg, New Dethi-110002 .
The Chief Engineer (1&FC). GNCTD, L.M.Bund Office Complex, Shastri Nagar, Delhi.

The Superintending Engineer, FC-I, |&FC. Rohini, Govt, of NCT of Delhi.

4.
5. Vi

& The Assistant Engineer-ll, CO-XH, // (,/{f//pz&c./
7 q’g{ 377

Copy to File No. T-26(A)/CD-XIV16-17
= EXECUTIVE ENGINE R CD-XII

s
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N P Y 3 TINSSYOI10

Gt Dby Mg 10al « (L BANEFTL
E-Block 4% Fioor

D1 Shyama Prasad Mukheiji Civic Centre,
Jawahar 1.a! Nehru Marg,

New Delhi 110002

Sub:- Regarding iile
from the ile
I&FC Depart

gal dumping of malba, gobar (cow dung) and waste
gal slaughter houses into the drains belonging to
ment. -Obstructions in the flow in the drain thereof

Sir,

Pleasc find enclosed herewith the list of drains belonging 1o
Irrigation & Flood Control Department, showing the locations wheremn the
waste/garbage 1s being thrown by the residents of nearby locahty /local

people at vanous points of drains falling in the area of North Dethi
Muricipal Corporation.

Since the flood season is approaching fast
undertaken the work of desilting/removal of ob
such it is requested that directi

and this department has
structions of the drains as

ions may please be issued to the concerned
staff to take action a so that the smooth flow in the drain can be
maintained during the ensy monsoons.

This may please be given Top Priority.

Yours faithfully,
Encl: (As above) /

(V.K. JAIN)
CHIEF ENGINEER (I&FC)

Dated: .} ‘ 03"\ \j
Copy forwarded for information to:-

1. Secretary to Secretary({1&F), Govt of NCT of Delhi, Vrunalaya, Karol
Bagh, New Delhi.

'@2. The Special Secretary &FC), Govt. of NCT of Delhi, 5/9, under hill

No. CEF/EO-1/ID1/2017-18/ Uy \- ¥O

Y'L road, Delhi.
9"‘5 3. Superintending Engineers FC-I1 & FC-I1I, I&FC Deptt. Govt. of NCT
5 of Delhi.
(DM « A Exccutive Engineers CD-VI, CD-VIi, CD-VII, CD-XI & CD-XII of
9\:“ .,9"( I&FC Department, Govt. of NCT of Delhi.

9
" 19,60
0 AT N
% Rl an- )‘L\/

!
S . CHIEF/BNGINEER (I&FC) s
‘ RO 7 S SXONRA
J & O(',‘\ 0 ~/ A T

e
goelijsitod 2 o vt e, 2o
¢ T g LYy h @tj/ 77 oal ‘\/ e 2a,
%‘ (‘ i ) ‘O/ J .‘(\.é\\:) ,r-\e ”_:,—_ q’d-'_ . . - .l€"‘3

\"' v .}

\ . St
\ v =, €O
T R R = —_

- - — 7 )
\% Me.ros ao,zg;/./(,/e/ 322 Dy



ot

A A

AV A Tt LIRS e

'.h“-\'"' ".'l&_. i

S AT A0 D02 0000 ST L A0
YOS W THE SwWihei s

90
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LAY S R HRY N
Oy s T RS T TN O NOR?

MUNIIPAT OO A T (ROKRH

CROM THY
WEMEND 1

25’!.‘3«:. Nm;’c bi "_‘_c dram ﬁ aloengwith any CrWA viz Type ot Diatn n)
i \ name of inc adjoeming colony elc Waste/Obstructions | AF L Depi
730 | Kwrari Suleman |RD 175m to RD 215m (Near out fad Malba (D2
] Nagar Drain pomt into supplementary deaan. Opp ;
|___.< DJB interceptor STP) o
(%) RD-1462m (Shiv Ram Park Ext /Shiv Cow dung, muiba, co-xw |
l Noced | - house hold garbage. i
polythene baga,
human excreta elic
dumped in the A
absence of dalacs J
(w) |[RD-1722m (Crossing of Nanglol Do “COXN |
Najafgarh road) _ =
() RD 1732m (Wis of Nanglos - Najafgarh Do coxn |
roadcorssing) - 1
v RD 1975 (Kanwar Singh Nagar along Do coxn |
(vi) RD 2046m to RD 2146m (MCD Dhalao Do CD xn {
along Nangioi-Najafgarh Road) |
(v, RD 251Cm{Near culver crossing o Do CO-xu {.
Kanwar Singh Nagar, opposite Hangikoi |
(vif) r%mm =B coXii |
() m to 3150m (Dfs Deepanshu don CO-XN
Public School, Extended Abadi of vifage (gobar)
Qamruddin Nagar & Kabadi Godown
area) s
x) RD 3190 (Ragnder Park Ext) Do CO-Xil__|
{ RD 3200m (Rapnder Park Ext) Do CO-Xii
(i) RD 3240m (Rapnder Park BExt. V& VI) Do co-xH
(i) RD 3250m (Rajinder Park BtV & Vi) Do COXil |
{xv) RD 3260m (Rajinder Park BExt. V& V) Do CD-X1l
(xv) RD 3280m (Extended Abadi Village Do co-XII
|Qamruddin Nagar)
(xvi) RD 3290m (Yadav Park) House hold waste CO-XHi
absedce of dala
(vii} Rd 2510 (Nea* culvert crossing 1o )
Kanwar Singh Nagar, Opp. Nanglod
WIP)
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Moot

Ila‘l\.', A

|Nagar G TORLE
7% Bk L as AR sai | Ml putytt i LT |
".B’.:U'Nv'v ST ' | atsance 0 gdaly
(Y pday ¥ a .
009 | %}é}g«n&qa'\”. 7650nNear Pratag [ tHouse hola wast? bl
: Vihai, Phase 1 11 1! indet Endave, N ncivding malta
\ihar, Aga Nagal o Nagat | ! 5 rubbish BHQ |
i, Vilaoge Kisar: & Nat@n pdmﬂe bags in the 5
ahsence of dalaos
1= | Madanpur Drain (RO G30m (Vilage Neelwal Abadi Zulveri| House hoid waste cO X1
on Neelwal Najafgarh Road) | andoowdund .o
W RD 3250m (Opp Ganga Intemationa Ciouse hold waste | CO-XI!
‘ Gehool aong & Kalan-Hiran and cow dung
Kudna Road A — -
(w RD 4100m «}Tss' D of Rohtak Road Rubbish and cox
along Dhichaon Kalan- Hiran Kudna garbage
() RD 4800m to 5400 m (Portion of Vil Polythene bags co-vin
Ghevara) garbage, house hold
wasteetc. | -
W =D 8000m to 8200m(Portion of il Polythene bags. co-vill |
Madanpur) . house hold
— waste efc. ]
73 Channels o 4
) | Feeder Channel | Between R0 2000m to RD 3500m Al type of house co-Xl
from Keshopur ildi
Treatment Plant to
Titangpur Kotla
pump house
a0 | Supplementary |[RD22471m10 RO 24300m(Near Nihal | Malba , garbage, cox
Drain Vihar Area) etc.
(w) RD 24500m to RD 25000m(Near Malba, garbage, cD-Xi
Chander Vihar) other house hold
(i) RD 25075m to RD 28080m(Near Nilothi | Garbage, maiba, COD-XI
Extention) buildi etc.
(v) R0 28080m to RD 31300(Near Nilothi Malba;, bulding CD-XI
Village) _wasie etcy
v) RD 31300m to RD 34500m(Bapraula Matba, garbage, CD-XI
Vitlage) polythene waste etc.
5 Ghogha Drain RD2 a) Dairywaste. CcD-Vil
G{i Bawana Escape RD 4165m{bawana Industrial Area) Maiba & narbage cD-Vi
(1) Drain Rd 5200m{Bawana Industrial Area) Malba & garbage cp-VUl
(i) Rd 5700m(Bawana Industrial Area) Mdlba & qarbade cD-Vil
" (v, Rd 6100m(Bawana Indu-trial Area) Malba & garbage | CO-Vil




L

G o MR =

301520004
y Bl AR Or I bearbi ol

-

L gt

Lo S -,.0". =
ba 5 gett by
wiale & aatbay

l' tx) ] ‘;FJI‘\ VA (WD e reeted gt 190 saste & garbay
{0 V0o Viage Khorex! | (G Bgamage | LUV
5 | Khera Katan |Ro DasNea Ratway Cross*g) | MT‘ . L
“B() | Mipur Link Draie RD Om(Near Alput) | Maiba & Sarbage 4 1 Ve 3
[0} RO SOm{ApUr) { Malba & Garbags !
) RDA3ISmAS - Malba & Garbage | .
7 Y I—— |RDSEOM(ANpUT) T Malba 8 Garbage | .- 1
10t | Nangloi Drain  {RD 1 roadcrossng). L Malba & Garbage L covi ¢
(W) | RD1 -Bawan3 s | Moiba & Garbage | CO-VL_
() RD1480m(Near Shahbad Vilage Malba & Garbage co-vil
N Temple) - 1 1
11 |Sanoth Link Drain 3d 860m(Sancth) Malba & Garbage co-vi
32 | Naya Bans Link |RD 350m({Neas Metro vihar area) Domestic Waste co-vil
Drain 1
33 | Bankner Link RD 3510m & RD 3900minear Pyau Domestic waste & | CO-VI
s Drain Manryan Road) | pastcwaste | -
4| Kivora Khwurd Link [Rd Om{Khera Khurd) | aiba & Gabage | COVIL |
(9 Drain WM——-—-- v .,w._ﬁﬂ
()] RD \16omi(Khers Khued) | _Maba 8 CEDCR [ covil_
() Rd 2400m(Khera Khurd) Industnal Waste of co-vi
. | oswocaea L |
150) Mungeshpur Between RD 37550 1o RD 36850(Nea Polythene bags, cD-Vill
Or2in’ viliage Mungeshpur Garbage, House
() RD 18000m to Polythene bags. cD-vill
760) | Bajitpur Drain |RD 2850m 1o RD 3150m(Near Vitage Polythene bags. co-vii
Salahpur) Garbage, House
hold waste, cowdung
__elc
() RD 6900m to RD 7500m{Near Vilage Polythene bags. CcO-Vili
salahpur) Garbage, House
hold waste etc.__
770 | Bawana Drain |RD 9100m 10 RD 9400m(Near bndge at |  Polythene bags, co-viii
Bawana-Auchandi Road) Garbage, House
hold elc.
() RD 2500 to RD 3000m(Near Village Polythene bags, CD-Vill
Chandpur) Garbage, House
hold waste etc.
(wi1) RDOlanDSOOm(mSOUdﬁu Potythene bags. co-vili
Kanjhawala Garbage, House
hold waste elc.
15 | Rasool Pur Drain RD 500m to RD 750m( In the porionof | Polythene bags, CD-Vill
village Rasoolpu?} Garbage, House
hold wasteelc.
18(i) | Sultanpur Drain |RD 3700m to RD 3900m{upsiream & Polythene bags, co-vili
downstream culvert of Kanhawala Garbage, House
hold waste €tc.
(") RD 5200m to 7200m Polythene bags, cD-VIll
Garbage, House
hold waste etc. =
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House wat'r

‘ |
; . . _iq_a_t_gguaqa- Cotlany ] (maietiat |
T RO 360 ™ ! Mo wase " 1
‘ _Sushant Vihai Pucca hafla i B0 matenat ‘ ovan
5 RD 450 m, House wasie \ CDW
Wﬂym | matena j
RD 1070 m, House wast® cowi
Gorakhnath Mandir, Kad: Vinat material |
‘ RD 1100 m, House wasle co-Vi
 GaliNo, 4, 0-Block Kad VL —— matecsl __\————
RD 1200 m. House waste co-Vi
I Gali No. 3, D-Block, Kadt Vihiat - maternal
RD 1280 m, House waste coVvi
Left side - Nathupura Colony malenal
| Rightside- KoV _——— = -
RD 1360 m House waste coVi
Left side - Nathupur@ Colony material
Right side - Kadi Vihat o
RO 1405 m, House waste coVi
Left side - Nathupurd Colony material
_____.B!@—‘*de - Kad Vihat,
RD 1435 m. House was!e co-Vi
Lett side - Nathupura Colony matenal
____.w - Kad\ Vihat
RO 1502 m, House waste coVi
s
~,RD 1540 M. House waste CoV!
Ld% . Nathupura Colony material
RD 1770 m House waste coWv
Nathu Colony m‘_@_—
RD 1860 m, House waste coVi
Left side - Nathu Colony, Saroop Vinar material
Right side - Sunday bazaar road
RD 2120 m House waste coVi
_Right side - Saroop Vihar
Rajender Prasad Marg material
Left side - Indrasprastha Colony
Right side - : 3
RD 2900 m, House waste Cco-Vi
‘Lef side - Saroop Nagar Burari road material
‘ Right side - Indraprastha .
I RD 4150 m, Howewase | O03
t Left side - West Kamal Pur matetial =X
Right side - Janta \iihar s
RD 4440 m, Fouse waste SREY]
Left side - \Wesl Kamal Pur material
Right side - Samia Vihar
RD 5360 m, House waste cbh-vi
[_ === Harit Vihat ma\eﬁal “
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'! ‘. Sant Nag ' '1
ez 4 __ Right side - HimQui EnCa<%. . — cisiison o |
| (o) } RD €500 = Houst wasie cov |
| W Main road Buran Grossing matenal l'
{ Left side - A-1 Block , Bengall Colory |
et ) o m—— s _._'_,,____—'_.,___1___,__,_,. -
{ %) RO 7635 m, Cow dung cov |
1 l Left side - A-1 Block Colony
— iqht side - Juigle —
SR RD 8235 m, "~ Cowdung co-vi
: \ Left side - Jharoda Htardev Nagar [
. - nkar maidan 4 ———— et
| 20 Drain No 6 RD 1300C Solid waste co-Vi
‘ X-ing of Ramdev Marg al dorder
TR e o
{n) RD 12200 m, Sond waste cowvi
\ ——————— - ey
(wi) RD 12200 m, Sold waste covi
™ RD 12100 m 1 7 Sold waste covi
—— - m pe——
;— (v} RD 2610 m, Sohd waste cov!
Vi
(vi) RD 2590 m, Solid waste cowvi
Jindpur Village
{wi) M om, Solid waste cowv
(V) RD 2366 m, Solid waste covi
() RD 2340 m, Sohd waste coW
M Village
(x) RD 2320 m, Sobd waste covi
w Village
(xi) RD 2300 m, Solid wasie cowvi
(vin) RD 12100 m, Malba co-vi
Singhu Village
(vin) RD 2610 m, Malba covi
V
(1x) RD 2590 m Maloa cowvi
Jindpur Viliage
(x) . RD 2370 m, Maiba covi
[ ; Mﬂﬁﬁ‘l_@!ﬂ
() RD 2360 m, pMatba co-Vi
Mukhmelpur Village
250 _| Jagatpur Bund RD Om(Mitan Vihar T-point RME) ~Gobar(Cow duna) co-Vi
() RD 800m(Jagatpur village) Malba co-Vi
i) RO 200m{Jagatpur Vilage) Malba cowVi
() RD 1150m{Jagatpur Village) Cow coVi
(v) RD % 300m{jagatpur Vilage) | Maiba cOM
(vi) Rd 1470m{Ramp No. 2, Jagatpur Malba cowvi
Village)
gvui [ b RD 16050m{Jagatpuf Village) cD-VI
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L2400 RME { E R"‘ ’35(‘0m Baba Coloq; T Gobat (! lCow Dung) ,l LoVl |
| () 60 16000m. Apex Public ublic SEhoo ousewaste | vV |
| - o M psteriat | 1
() “RO 17400m, Jharoda Part House waste covi
= - material 1 o
(V) RO 17500m, Jharoda Part- ol | Sodwaste ¢ cowv. |
v) RD 18300m, Gom Gali No.15, Jharoda House waste co Vi
. ) : Hariojan Basti | matenal L .
| 2501 | Burari Drain RD 3475m, House hold waste co-V!
e  JooiChaupal B
(W) RD 3900 m to RD 410U m. Gobar(Cow dung) co-w
p—— (= Sumil el ) PR
() RD 4220 m, House hold waste cO Vi
——— sam__&m— -— - —-qL—-.__‘._—.‘-—-""-_‘—— —— —
() RD 4870 m, House hold waste co-V
TR RD 5660 m, “ 1 House hold waste cow
S _—_—_—_’8—@;—&_—-————— - a— am
(vy) RD 5875m, House hold waste co-VI
- BurariPula . RS
2611 Toe Drain RD 300 m, House hold waste covi
Baba Colony mod
{(n) RD 1250 m, House hold waste co-Vi
(ta) T House hold waste covi
() House hold waste co-Vi
57 | Link Drain No.ll RD 495 m, House hold waste co-Vi
—— Gali No. 10 Vihar
Total No. of 134
| Points
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AW~ GOVT. OF NCT %§ DELHI

OFFICE OF THE CHIEF ENGINEER (I&F) S

: IRRIGATION AND FLOOD CONTROL DEPARTMENT,
L.M.BUND OFFICE CONPLEX:SHASTR! NAGAR:DELHI-110031
Ph.: 011-22424989, E-mail; ceifcd@gmail.com

No. CEF/EO-1/1D1/2015-16/ Dated:
T0

The Commissioner,

North Delhi Municipal Corporation,

E-Block, 4% Floor,

Dr. Shyama Prasad Mukheriji Civic Centre,

Jawahar Lal Nehru Marg,

New Delhi-110002.

Sub:- Regarding illegal dumping of malba, gobar (cow dung) and waste
from the illegal slaughter houses into the drains belonging to
I&FC Department. -Obstructions in the flow in the drain thereof

Sir,
Please find enclosed herewith the list of drains belonging to

Irrigation & Flood Control Department, showing the locations wherein the .

waste/garbage is being thrown by the residents of nearby locality local
people at various points of drains falling in the area of North Delhi
Municipal Corporation.

Since the flood season is approaching fast and this department has
undertaken the work of desilting/removal of obstructions of the drains as
such it is requested that directions may please be issued to the concerned
staff to take action accordingly so that the smooth flow in the drain can be
maintained during the ensuing monsoons.

This may please be given Top Priority.

Yours faithfully,
Encl: (s above) | | /
(V.K. JAIN)
CHIEF ENGINEER (I&FC)
No. CEF/EO-1/IDI/2015-16/ S9UJ— 576 Dated: /, - S'~ /¢

Copy forwarded for information to:-
+ 1. The Special Secretary (I&FC), Govt. of NCT of Delhi, 5/9, under hill

road, Delhi. |
2. Superintending Engincers FC-II, & FC-III, I&FC Deptt. Govt. of NCT

of Delhi. - = —

v :
3. Executive Engineers CD-II, CD-VI, CD-VII, CD-VIII, CD-X & CD-XII
of IGFC Department, Govt. of NCT of Delhi.

o . 7 .
*@W$ eott 4P S g V7

/.-:}» '\\’ A AL \\r\\’a' . , 7~

td E”Z‘\Sz{ o — CHIZ% ENGINEER (1&FC)
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R.D. Type of Waste/Obstructions Division of
- I&FC Deptt
1. Jahangir puri drain RD.0m. to 5470m. There is no dumping of malba, garbage, CD-X,
(cow dung) & waste from illegal staughter
houses int the Jahangir puri drain
2 Su drain RD.17500m, cow dung COMl
= (Through catch water drain)
3| Kirarl Suleiman Nagar Drain RD.1772m. cow dung CO-XIl
| RD.1975m. cow dung CO-Xi
= | RD.3190m. cowdung C-XI
p=— RD.3200m. cow dung CO-Xil
R i RD.3240m. cow dung CO-Xil__
S | RD.3250m cowdung CO-XIi
P RD. cowdung CO-Xl
| J RD.3280m. cow dung CO-XIl__|
= RD.3290m. : : cow du CO-XI
-Do- (culverts) RD.1875m., 1925m., 2239m., | House hoid waste including malba/rubbish | Co-xil
2510m., 2700m., 3100m., 3350m., o and pulythene bags ete,
| 3700m. and 3850m. :
-T——r 39!9! Draln RD.2300m. left bank. Dairy waste CO-Vil,
5 Bawana Escape Drain RD.4165m. R/B Incustrial Waste CO-VII
RD.5200m. LB
RD.5700m. LB
RD.6100m. R/8
RD.6350m. R/B & RD.6850m. R/B
& | Khera Khuid Link Drain RD.Om. to RD.600m. R/B & Malba/Domestic Waste matarial COVil
| | RD.1160m. R/B |
7 | Sanolh Link Drain RD.860m. R/B Malba/Dormestic Waste material COVII_
| & | Bawana Estepe Drzin RD.19100m, Maiba and Garbage covr

RD.15200m.
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Tikri Khurd Drain RD.1400m. f Malba and Garoag e
Khera Kalan Drain D.0m. Malba and Garbage cO-Vil
Allpur Link Drain RD.0m., RU.150m., RD.435m., Malba and Garbage Cco-Vi,
RD.660m. ‘
Nanglol Drain RD.0m. to RD.2100m. Malba and Garbage CoVI
Bankner Link Draln RD.0m. 1o RD.5400m. Malba and Garbage co-Vll
Naya Bans Link Drain RD.0m. to RD.3000m. Malba and Garbage CO-VII
Bawana Escape Draln RD.10555m. to RD.13555m. Malba and Garbage CO-VI
Rasoolpur drain RD.650m. lo RD.750m. Excessive quantily of cow dung on routing co-vil
basis. .
Najafgarh Draln RD.49480m. to RD.51232m. Building rubbish coll__|
RD.51819m. to RD.53196m. Cow dung o COdl____
RD.45350m. Building rubbish CO-ll
RD.46605m. Buildiny rubbish Cco-l
RD.45825m. =T Building rubbish ol
h RD.46125m. Bullding rubbish Co-l
RD.46250m. Bullding rubbish co-l
T RD.4B710m. Buiding rubbish co-l
N RD.48910m. Buiding rubbish co-l
i RD.43468m. Bulding rubbish el
18. Burari Creek RD 6500m to RD 7100m Cow dung mixed with water from Jharoda co-vi
Dairy . M
19. Drain No.6 RD 2315m to RD 2600m and RD Malba, garbage, gobar co-V!
11850m to RD 120000m 1
20. RME RD 13000m to RD 14000m, RD Malha, garbage, gobar cD-VI
14700m to RD 15500m, RD 16000m
lo RD 16400m & RD 18000m |
21 Burari Drain Near Sunil Colony, Mangu ka Peda, Malpba, garbage, gobar CO-Vi
Vijay Colony, Paradhan Colony Near
- Schhol, Burari Culvert, Baba Colony
”22-.‘ Jagatpur Bund Near Ram Ghat Malba CD-vI
l -~ TOTAL NO OF POINTSILOCATIONS =71 HOS. M
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f— AL OF THE EXECUTIVE ENGINEER CHVI DIVISION NO-XII 1
o a2 T10N & FLOOD CONTROL DEPAETMENT, GOVT OF DELHI
£ 4SAl DARA PUR, OPP. ES.i HCSPiAL DELHI-110027 |
F-nzii- ifcodxii@gmaii.con, Phone/FAX NC_011-25172699 (Off ) |
.’,, e .-\. -.-0' >~ — o oy .
] 4-6.\0(:_:.",?.016 2 &2 71? } e a o Dated L/’ 5 /‘/6
Engineer Officer-1

Ol Chief Engineer, 1&FC
God. of Delhi

¢" Moor Kashmere Gate
Deini.

Sub:- Regarding illega! dumping of mulba, gobar (cow dung) and waste from the
o illegal siaughter houses into the drains belonging to I&FC Department.

ir,
With reference to your office letler No. CEF/EO-I/SBA/2015-16/5565-80 dated

02.05.16 on the above noted subject, please find enclosed herewith the requisite
information in the prescribed Performa as desired therein, pertaining to the jurisdiction
of this division. The detail as enclosed has already been e-mailed on 03.05.16

Yours faithfully

Encl- As above (O1sheets) %/
Z (S.K. SHARMA)
ECUTIVE ENGINEER,CD-XII
No: - T-28/CD-XI2016-17/ 797 - S oo Dated' Y. f~~2o/ ¢

Copy forwarded to:-
1. Chief Engineer, (I&FC Deptt), Gowvt. of Delhi. L.M. Bundh Office Complex,

Shastri Nagar, Delhi-11003 for kind information.
2. Superintending Engineer, FC-II, I&FC Deptt., Govt. of Delhi, Rohini Office

Complex, Rohini, Delhi for kind information.

3. Assistant Engineer-l, Il & lil CD-XIL )
CL\/fE?ECUTNE E:\E/’gT@ER.CD-XH
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.'u.‘.i Regarding illegal dumping ot malba, gobar, and waste frcm
ai slaughter houses into the drain under the jurisdiction of CO-XIil.

Nc_.;}_ Name of Drain IR BB RD . Type of waste |
» Virari Suleman Nagar Drain _ = { . '
: ~do-- 1722m | Gobar 1
‘ --do-- 1975m Gobar |
--do-- 2510m Heavy silt laden
discharge from DIB’s
Nangloi Treatment
Plant
~-do-- 3190m Gobar
-do-- 3200m Gobar
--do-- 3240m Gobar
~d0-+ 3250m Gobar
~-do-- 3260m Gobar
-~do-- 3280m ~_ _Gobar
-~do- 3290m Gobar
—~do—(culverts) 1875m, 1925m, 2235m, House hold waste
2510m, 2700m, 3100m, including malba/rubbish
3350m, 3700m and 3850m and polythence bags.
Etc.
2 Channels
(1) Feeder channel form Keshopur Between RD 2000m to RD All type of house hold
Treatment Plant to Tilangpur Kotla 3500m waste, building rubbish
pump House and gobar.

%CUTIVE ENGINEER, CD-XII
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Sub:

Sir,

OFFICE OF TH
IRRIGATION & FLO

101

r LESIETANT ENGINEER
OC CONTROL DEPART

BASAI DARA PUR,OPP. ESI HOSPIT

68

‘R, CIVIL DIVISION NO-XIL
MENT GOVT. OF DELHI, -

AL, DELHI-110027

Regarding illegal dumping of
houses into the drain b

P2 C 11/CD XII/MISC/2016+17/ | 9

The Executive Engineer,
Civil Division No. XII
Bzsai Dara pur

Please refer to office endorsement no T-

the report of all illegal dumping of mulba,
housez into the drain belonging to | & FC Department.

mulba, gobar (cow d
elonging to | & Fc Department.

E-mail:- ifccaxii@amail.com, phone/FAX NO. 011-25172695 (Off.)

“Dated 2574

ung) and waste from the illegal slaughter

28/CDXII/16-17/411 Dated 21/04/2016 to Submit

gobar (cow dung) and waste from the illegal slaughter

Felow are the Details:

S.No. Name of Drain R.D. Type of Waste
1 K.S.N Drain RD 1722m Gobar

2 K.S.N Drain RD 1975m Gobar

3 K.S.N Drain RD 3190m Gobar

o K.S.N Drain RD 3200m Gobar

5 K.S.N Drain RD 3240m Gobar

6 K.S.N Drain RD 3250m Gobar

7 K.S.N Drain RD 3260m Gobar

8 K.S.N Drain RD 3280m Gobar

g K.S.N Drain RD 3220m Gobar

10 K.S.N Drain RD 2076m Garbage( M.C.D Dhalo)

Office of the EE CO-XII, I&~C
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102 REMINDER

12OST IMMEDIATE

GOVT. OF NCT OF DELHI
OFFICE OF THE CHIEF ENGINEER (1&F)
!RRIGATiON AND FLOOD CONTROL DEPARTM.ENT,
L.N..SUNC OFFICE COIAPLEX:SHASTRI NAGAR:DELHI-1 10031

Ph.: 011-22424989, E-maww.com
~CEF/EO/SBAI2015-16] S S6S— 30 Dated: o2\6S |16
e Executive Engineers,

t To
Civil Division No. 1. Il, IV, V. VL Vil, VIl 1X X, x%(m

Imigation and flood Control Department
Govt. of NCT of Delhi

(cow dung) and waste

Regarding illegal dumping of mulba, gobar
rains belonging to 1&FC

from the fllegal slaughter houses info the d
Depariment.

Sub:

Sir,

please refer to this office lefter No.CEF/EO—IISBA/2015-16/4415—33
which information regarding ilegal dumping of
mulba, gobar (cow dung) and waste from the illegal slaughter houses into
the drains belonging 10 I&FC Depariment was sought by this office in the
prescribed format as given below. in this regard it id regretied to mention
that your division has not forwarded the information. It is once again
requested fo please send the information in the format given below sO that

the matter can be taken up with the appropriate authority.

S. No. | Name of the drain R.D. Type of wasle

This may please be given “Top Priority.
Yours faithfully

(PADAM SINGH)
ENGINEER OFFICER-I
No.CEF/EO-/SBA/2015-16/ S 6S- 0 Dated: 05\08'\\6
Copy fo: l
1. Chief Engineer (I&FC). Govl. of NCT of Delhi.

2. pll Superintending Engineers, 1&FC Depariment, Govi. of NCT of Delhi.

y’/ piaey WS - /?l/ 5 _A ENGINEER OFFICER-!
DﬁSBjS//M : :U 9-'{ p"‘a ;/'}/7
: U > S A Alb
| At )p' Ve \://"VS A «ld‘

\ [ gV

hY 4
L WL e’
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GOVT.OF NCT OF DELHI
OFrICE OF THE CHIEF ENGINEER (1&F)
{ERIGATION END FLOOD CONTROL DEPARTMENT,
L.I%..BUND OTTICE COMPLEX:SHESTRI NAGAR:DELHI-1 10031
Ph.:011-22424989, E-mail: g_cifcd(azgmail.com

No.CEF/E.0.-1/Desilting/2016/ Dated:

To .
"he Chie! Executive Officer,
Delhi Jal Board,
Varunalaya Phase-1l,
Jhandewalan, Karol Bagh,
New Delhi.

Sub: Problem of Siltation from Nagloi Delhi Jal Board Water Treatment Plant in

Kirari Suleiman Nagar Drain.

Sir,

It has been reported by the Executive Engineer Civil Division -XII of this
department that heavy silt from the waste water treatment plants of Delhi Jal Board has
been discharged into the Kirari Suleiman Nagar Drain belonging to Irrigation and
Flood Control Department which is violation of the MOU and the directions of the
Hon'ble National Green Tribunal. This continuous flow of waste water containing huge
amount of silt is creating chocking of the drain and there by resulting into the back flow
in the drains that outfall into the Kirari Suleiman Nagar Drain. It is not out of place to
mention that a letter in this regard has already been written by the Executive Engineer
CD-XII of this department to the Executive Engineer Delhi Jal Board on dated
13.04.2016 and itis subsequent reminder has also been sent on dated 28.04.2016 (copy
enclosed) but it is regretted to mention that nothing has been done so far. Since the
MONsoon season is approaching fast and this continuous flow waste water carrying
huge amount of silt may causes problem of back flow of water in those drains that are
out falling into the Kirari Suleiman drain, thereby causing serious water stagnation in
the adjoining areas.

Keeping in view the above it is requested that direction may be given 10 the
concerned Executive Engineer of your department to make necessary arrangements {«
~inimize the flow of silt and to remove the silt from the drain on regular basis sc that the
free flow can be maintained.

This may pleasec be {reated as most urgent.

Yours faithiul

Encl: (As above)
(V.. JRI
CHIEY ENGINEEE. (1&T
' S _ o sSsic O
Yy . LTy 2 :L,/cu ')’-;,;///6_ !:’,I (‘_‘_- '.':5() ‘.é . .{
s} / o J g S
' ,_—/(c, —re.‘.‘b-‘d'\—'c‘ns.n. wy ey W
P2 Y T i RORR Y B Pres
(t A el R !

d '\ -
\ ’ - e e L v T ne
AL ity Lo e
<1 :
. » 1
ot

- = X - 3.~ e




o/

104 71

. Na.CEF/E.C I/Desilling/20i6/ S GI17 Dated: 7 ‘:,; =rx L

“; ¢ Copy t0:

f . 4| Member (Water), Delhi ja! Board, Varunalaya Phase-Il, Jhandewalan, Karo Ragh,
/ New Delhu.
/ 7 Secretary, hrigation & Flood, Govt of NCT of Delhi, 5/9 Under Hill Road, Delhi
/ 3. Special Secretary, lrrigation & Flood, Govt of NCT of Delhi, 5/9 Under Hill Road,
Detlhi.

4 The Superintending Engineer FC-II, I&FC Department, Govt. of NCT of Delhi,
with the directions to inspect the site and submit report on weekly basis.
Executive Engineer CD-XII, I&FC Department, Govt. of NCT of Delhi with
reference to his office letter No.T-28/CD-X11/2016-17/623 dated 28.04.2016.
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- L N AL EXECUTIVE EXGINEER, CIVIE DIVISION NO-XIL, ' |

IARIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELHI,

EASA) DARA PUR, OPP. ESL HOSPITAL, DELHI-120027
: | -mail-jfcedrii@gonail.com. Phone/FAY. NO. 671-2£172699 (OfF.)
No. - T-28/CD-XI1/2¢2>-24/ |, W8%-4G 3 Dated o/ - EPT VL

To,

The Deputy Commissioner,
Narela Zone, North DMC,
Zonal Office Narcla Delhi.

sub: Regarding Grant of permission/NOC for Disposal of floating material/Garbage removed from
KSN (Kirari Suleman Nagar Drain) and Irrigation Channels into the MCD phalao/Compactors
on Nangloi Najafgarh Road /SYED NANGLOL

Sir,

Please refer to this office letters dated 27.05.2017 and 19.06.2017 (copy enclosed) and CE (1&FC)
letter dated 28.05.2014 addressed to Commissioner, North DMC on the subject cited above vide which
repeated requests have been made to allow |&FC Deptt. to dispose off the floating material etc removed by
the contractors of I&FC Deptt. from the KSN Drain into the Dhalaos already existing on Najafgarh-Nangloi
Road. In this connection, it would not be out of the context to mention that the Kirari Suleman Nagar Drain
and Irrigation Channels under 1&FC Department experience iliegal pumping of Floating Materials in the form
of household waste and polythene bags etc. which have to be removed from the Drain/Irrigation Channels
re y. However, there is a persistent problem of disposal of the floating materials as the Supervisor of
the Dhalaos/Compactors in the area refuse to accept floating materials from any source other than MCD.
Mg reover, one of the Dhalaos at Nangloi Najafgarh Road appears to have stopped functioning but disposal of
garbage/household waste is continuous on the Dhalao Site which has already been intimated vide this office

letter dated 05.06.2023 (Copy enclosed). The Apex Authorities have taken a very serious view on the

presence of floating materials in |&FC Drains and have time and again directed to ensure the removal of

same and disposal on regular basis. Though I1&FC is removing the floating materialsona regular basis, at the
same time problems are being faced in its disposal.

Accordingly, in view of above, it is requested to direct the concerned officials to allow 1&FC
department to dispose off the floating materials removed from KSN Drain/Irrigation Channels into the
nearby Dhalaos/Compactors near Nangloi Najafgarh Road/Syed Nangloi area.

This may please be given TOP PRIORITY.
Yours faithfully
Encl:- As above
(AN G JAIN)
EXECUTIVE ENG! ER,CD-XII

No:- T-ZB/CD-X!!/2023-24/ Dated

Copy forwarded to:-
1. Tie Chief Engineer, Zone-1 Irrigation and Flood Control Department, L.M. Bund Office, Shastri Nagar,

New Delhi- 110031 <
2 The Suprintending Enginecr, Flood Cucie-ll, jrngation and Flood Contro! Department, Rohini Ofiice
Complex, Rohinj, Sector-15, New Deli-110085.
The Assistant Engineer-1, CD-X11 (I&FC pepartment) /
33 ,'
EXECUTTVLENGINEER,CD-XU
. J



) RENINDI I

oFFICE OF THE Dxsu et i@ =R wive. DIVISION NO-XI
[ERIGATION G FLOLL DHTEOL OLPAKTENT GOVT. OF DELHI
aACAt CARA FUR D5 £ (OSPITAL DELHI-110027
Canall- !f_ggd_l.ﬂ.;)‘,qh:\gliui pione’s Ax RO 011‘-‘25172699 (Ctt )
v ecoxwzeeit 6537 G- duo0 )’7'571’7

ine Depuly Commissioner (Narela Zonei
searthy Delnt umcipal Corporation,

3 ons! Bunaing. Na/eid

Cathu 10042

subi- ( al dumping of Malba Building rubbish), Gobar (Cow Dung) and
T :23:::\';% \::L:gc includ?nggpo|ythene ba(gs on the banks of Kirari Suleman Nagar(KSN)

Drain (from downstream of Rohtak Road up to Outfall Point into Supplementary Drain).
S,

Kindiv refer to this office letler No T-26/CD-X2016-17/5736 dt: 24,03.2017, on the subject
oed sbove. vidge which it was requested to direct the concarned staff under your coqtrol 1o take
appropriate action 1o curb the practice of iiegal oumping of Malba (Building Rubbish), Gobar,
Household Waste etc on the banks of Kiran Suleman Nagar Drain, The field staff during recent site
visite have observed and again repored that some of the reaches of the Kirari Suleman Nagar Dfa'ﬂ
(cetalls enclosed) are experiencing extreme problem of iliegal dumping of Malba, building t\:cbbmh.
gobar (cow dung), household waste and polythene bags etc on the banks as well as in the drain. The
\ocal residents and dairy owners have been requested a number of times to avoid digposingldumpng
of household waste, garbage, gobar (cow dung) etc. but the situation has not improved. Also at some
iocations, there 1s acute problem of illegal dumping/emptying of septic tankers into the drain, .the
getails of which are also enclosed herewith Moreover, this office s not equipped with appropriale

walch and ward staff and other reguisite mechanisms 1o stop flegal dumping practices round the
clock

A numbes drequeslshavebeonmadehmepasuoNothMC.M\ereindeulsasregatds
to the specific locations, where this menace is experienced the most were furnished, but no concrete
action has been observed till date. In this connection please find enclosed herewith, a copy of CE
(I&FC) office letter 03.05.2017, addressed 10 The Commissioner, North DMC, vide which one such
request has been sent to your department. It would not be out of the context to mention that the KSN
drahishspeaedbymmyapemamhodﬁesduhgmeﬂoodseasohmdhspneofowbestdfor@sto
keep the drain and banks free from silt, floating material, garbage etc. the drain and its banks appear
to be in miserable condition due to this illegal dumping menace. Recently, one such inspection was
undertaken by the Court Commissioner appointed by the Hon'ble NGT who took a very serious note
of the illegally dumped Malba, building rubbish, gobar (cow dung), household waste and polythene
pags etc. Moreover, it also leads 1o hygienic hazards for the nearby dwellers.

Since the Flood Season is approaching fast and this department has already started
preparations for the same, it is requested thal necessary directions may please be issued to the
concerned staff to take action accordingly s0 that the smooth flow in the drain can be maintained
during ensuing monsoons. It is also requested to kindly furnish the Name and telephone Number of
the concerned staff sc thal the matter can pursued with them directly.

This may please be given TOP PRIORITY.

Y faithful
Encl: As above (AKIL CHAUDH / 7
EXECUTIVE ENGINEER, CD-XII
No T-28/CO-XI201647 & 5-3 o G dated: Fe
Copy forwarded to:- >

<

1. Sh. Sukhbir Singh Dalal, Hon'ble Area M.LA.. Mundka Assembly Consﬁt\Jenc) .@ﬂ\l_

2 Sh. Mahender Yadav, Hon'tle Area M.LA, Vikaspuri Assembly Constituency, Delhi,

1 P.S. to Commissioner, North D!C, E-Biock, 4" Floor, Dr. Shyama Prasad Mukherjee Civic Centre,
Jawahar Lal Nelwu Marg, New Coil-110002

The Chief Engineer (1&FC), GNCTD. LJ4.Bund Office Complex, Shastri Nagar, Defhi,

The Superintending Engineer, FC-11. ISFC, Rohini, Gov, of NCT of Delhi,

The Assistant Commisstone: of Police, Nangiel, Delhi Police, Nangloi Police Station, Main Roniak
Road, with the request 1 wice = (.alto'lng in the orea 1o curb the menace of lllegal dumneng.

The Sub Divisicnal Magistrate (Fagabs Uagh). GNSTD, Nanglol, Main Rottzk Read, Koy Lathi
The Assistant Enginnet-ii, CO-XH A 2

) v ’ >
é ¢ _‘[:5/'./,: 77t ’(/
Copy 10 Fife No. T-260AMCO- XM 1647 T ”

” / . é .’ ".;;l'-: N
< EXECUTIVE ENGIY -9’.-, e MBS
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= B Dotails of Location whe e lleaat Dumping/Emptyving of Tankers

carrving Septic Waste is being Done.

————— . —

R.D. along with Landmark Viz.
name of adjoining colony etc.

Division

Kirari Suleman
Nagar Drain

RD: 2500m, Left Bank Side,
Opposite Shriram Furniture
Gallery, Nangloi-Najafgarh Road.

CD-XII

RD: 1400m, Right Bank Side,
Downstream of Guru Hargobind
Singh Road.

CD-XII

Culvert at RD: 1756m to 215m,
Ranhola Nilothi Road, Near
Outfall Point, Opposite D.J.B. STP
(Interceptor Sewer Project)

CD-XIi




o ICE OF THE EXCUTIVE ENGINEER, CIVIL DIVISION NO-AF,

‘ (RRAGATION & (00D CONTRCY N ARTMENT GOVT. OF CELHI,

& 5Ash GARA PUR, OPP. ESIH SPITAL, DELHI 519027

: { E-mail.- i_‘_c_;_cg.ji_@g@gjl.conj. phonelFl.X NO. 021-2517269¢ 1oft.) .

; S ~Gatea D

N:m:'cmmzcﬁ-ﬁ- \7/

The Depuly Commissionei (Nareia Zone,.

Nodn Deltw Munic'pai Corporahor.,

703l Building. Narela,

Deihio110040

Sub:- Regarding illegal dumping of Malba (Building rubbish
household waste including ‘polythene bags on the bank
Dsain.

), Gobar (Cow Dung) and
s of Kirari Suleiman Nagar

Sit, ) .
This has reference to the subject cited above. The field staff during.reoeﬂt site visits have

olisezved and reported that some of the reaches of the Kirari Suleman ¥
experiencing extreme problem of iliegal dumping of Malba, building '
I:ousehold waste and polythene bags etc on the banks as well as in the drain.

dairyawnefShavebeenrequeﬁedammberof&neswavolddisposhglmipgofhousem“wm.

garbage. gobaf(oowdung)etc.btnmesinnﬁwmmwoved. Moreovef.nusomceismtewipped

with appropriate watch and ward staff and other requisite mechanisms to stop illegal dumping practices

round the clock. ,
AnumberofrequestsluvebeenmadehMpastmNomDMC.waehdehﬂsasmgatdsto

e spedfcmums.mmuumamBWuwaammﬂ.wmmehadon .

mumobsewwwummmmmmmamm.awwdceaarq office
letter 40.05.2016, addressed to The Commissioner, North DMC, vide which one such request has been
sent 10 your department. It would notbooutolmoeotwdtomaionu\aMKSNdfalnbll\Spectedby
manyappxaﬂoﬂﬁesdummﬂwdseasonwhmdwmmmmmdmhandbanks
frea from siit, floating maw.gmmmmmmmwzwmh miserable condition
duetou\lsnlegaldumphgmmuw.lmmwwmlammm
Since the HoodSeasonbappmaM(astmdwdepahwstunedmpmm

for the same, it is requested that neoessarydlrawmswaypbase be issued to the concermned staff to
take action acwrdthsomatmesmoomwmmdmhmbomakamstmsm.

it s also requested 1o kindly fumish the Name and telephone Number of the concerned staff so that the
malter can pursued with them direclly.

This may please be given TOP PRIO

Yours faithfully,
Encl: As above . (ANIL CHAUDHARY)
| EXECUTIVE ENGINEER, CD-XII
No T-28/CD-XII2016-17/ S ¥3b dated: 24)a)19

Copy forwarded 10 -
1. Sh. Sukhbir Singh Dalal, Hon'ble Area M.LA., Mundka Assembly Constituency, Delhl.
2° Sh, Mahender Yadav, Hon'ble Area M.LA., \ikaspuri Assembly Constituency, Delhl
3. P.S. to Commissioner, Norih DMC, E-Block, :4* Floor, Dr. Shyama Prasad Mukherjee Civic Cenlre,
Jawahar La! Nehru Marg, New! Dethi-11p002 ! .-
4. The Cijief Engineer (I&FC), GNCTD, L_14.Bund Office Complzx, Shastri Nagar, Defhi.

& The Superintending Engineer, FC-IL, \8FC. Rohinl, Gowt, of NCT of Delhi \

JK The Assistant Engineer-ll, CD-XIL ﬂ (,%444&4: /
775507

7. Copy loFile No. T-26(ANCD-XII/16-17.
EXECUTIVE ENGINEER cD-Xli

75



Yours faj
Encl: (&s above) ey,
(V.K. gaIn)
No. CEF/EQ-1/ID1/2017-18/ U - ¥ CmEFDENG!NEER (1&FC)
ated: 03\054\ |
Copy forwarded for information to:-
1. Secretary to Sccretary(1&F), Govt f i
Bagh, New Delhi. S C-NET ot e, Vrunalaya, Karol
. The Special Sccretary (1&FC), Govt. of NCT i i
‘(‘C@Q el of Delhi, 579, under hin
\© 9(\23 3. Super'u.xtcnding Engineers FC-11 & FC-11I, I&FC Deptt. Govt. of NOT
of Delhi, :
v \/4’ Executive Engineers CD-V], CD-VII, CD-VIII, CD-XI & CD-X11 of
k\& ,)6( I&FC Department, Govt. of NCT of Delhi,

%9 ) \ {

!/ \
CHIE[YENGINEER (I1&FC)
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Y LR A LA S DUMVING Of MA1AA 1LOW HONG) AND WASTE $ ROM THE "r e

GLAUG I K HOUSES INTO THE DIc2INS HELONGING 10 81C DL PARITMENT THERE D

CAUSIS ONSTRUCTIONS IN THE SMODTH LLOW IN THE JURISDICTION OF NORG Y HERE
MUNICIPAL COKPORE TION (NDMC)

'8!.!40.? Namc of tho drain| R.D. alongwith any landmark viz K Type of [ Division o
’ o i name of the adjoining colony elc Waste/Obstructions| I&FC Depn |
. ;
e A e S B A Y
i (0 | Kicar: Suleman [RD 175m to RD 215m (Near out fall Malba Co X
Nagar Drain poinl into supplementary drain, Opp i
L DJBinterceptor STP) e T !
y (0 RD-1462m (Shiv Ram Park Ext /Shiv Cow dung, mulba, CO-x»
4 Nagar) house hold garbage,
2 ] . polythane baga,
‘ human excreta elc.
r $ dumped In the
oy absence of dalaos
R : RO-TTZ2m (Crossing of Nangiol Do. coxi |
E!ham road) e -
(V) RD 1732m (Uis of Nangloi - Najafgarh Do cD-Xil
road corssing) '
) RD 1975 (Kanwar Singh Nagar along Do CcD-Xi
arh Road) - {
(vi) RD 2046m to RD 2146m (MCD Dhalao Do CD-xn
along Nangloi-Najafgarh Road)
) | ' RD 2510m(Near culvert crossing 10 Do COXil |
A | Kanwar Singh Nagar, opposite Nangfkol
( %%Mm_“es!’ %—_M
() 2750m to 3150m (D/s Deepanshu CD-Xit
Public School, Extended Abadi of village (gobar)
Qameuddin Nagar & Kabadl Godown
area) "
(X) RD 3190 (Rajinder Park Ext) Do _CD-XH
[t RD 3200m (Rajinder Park Ext.) Do COo-Xl
(i) RD 3240m (Rajinder Park Ext. V&VI) Do CD-XNl
(i) RD 3250m (Rajinder Park Ext. V&VI) Do CD-XHl
(xv) RD 3260m (Rajinder Park Ext. V&VI) Do CD-XIt
(xv) Rog m?n (:nended Abadi Village Do CO-XIl
(xvi) RD 3290m (Yadav Park) House hpld waste cOo-X1i
ﬂ;%"‘fﬁ i
po!ythmq.b s In the
ﬂbsnnéé’o 493
(Vi) Rd 2510 (Near culvert crossing lo
Kanwar Singh Nagar, Opp. Nanglol
WTP)
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(s ICuterts a1 #1 FRaSse sl A L oS HOME was i
( \ { RD2739m TSP ACR LT LR L 2 st aciogny mall
> | Nagat Coloryi =1) ¢ A Han dags rblash anc
', “ RD 3100m(Qaman A rgaom ! D utythene Lags * the
' FA5mi L ajeiina Foap WO ! ataence of dalens:
- o PRI . » i LT
| ) RD 4100m io RC 7850m(Neat Pratag House hold wasie cp Vi
\ \ Vihar, Phase + It 1! indet Enclave, N including malba. .
) Vihar, Agar Nagar, Prem Nagar, 1. 11§ rubbish and
' I, Viiaage Kirari & Nithari polythene bags in the
\F absence of dalaos
1 30 | Macanpur Drain [RD 830m (Village Neeiwal Abadh, culvert coXxit
AECH on Neelwal Najatgarh Road) | _and cow dung -
L, (W) RD 3250m (Opp Gangamunaﬁond House cOo-xi
3’ | |Sehool along Dhichacn Katan-Hiran
. S Kudna Road) = -
G 20 4100m (Just DFs of Rohtak Road. co-xil
.‘ slong Dhichaon Katan-Hiran Kudna
T 20 4800 10 5406 m (Portion of Vil covil
Ghevara)
) RD 8000m to 8200m(Portion of Vil co-vil
Madanpur)
= Channels ol
® Feeder Channel aemnnozooo:ubaossow CD-Xi
: < {vom Keshopur |/ ,
Treatment Plant to
Tiangpur Kotia
pumphouse |,
4(1) Supplementary RD 22471m 1o RD 24300m(Near Nihal co-X!
bran o | polythene bags elc.
(i) RD 24500m 10 RD 25000m(Near Malba, garbage, o0
@ R0 75075m 1o RD 28080m(Near Niothi S s [ oo
(W) %ezngggg to RD 31300(Near Niothl DW— !zlﬂtﬁ::
‘ . : m Y % | w-n
™ RD 31;0001 1o RD 34500m({Bapraula W ;ama‘“"‘
T 1 3y 10
Vilage) polythehe was(e elc. e
| “Ghogha Drain__{RD 2300m(Ghoga) Dawane. | cowvi
6f) | Bawana Escape RD 4165m(bawana Industrial Area) Tialba SnarbEne Covil
A {¥) Drain | [RO5200m{Bawana Industrial Area) Vb3 & qarbase oM
e ; (i) , [Rd 5700m(Bawana Industrial &rea) Malba & adbade EoNl
\ () \ Rd 6100m(Bawana Industrial N‘c'a) Malba & gatbage | CO-WIL
' ' \
¥
W
¢ E?;‘};’v?';
e
A \
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o 6850m(Bawany ndusti A
11 19100m(Budhjut Viizar)

dive & :".-'l' EN ;
Saltes & garbiage SR,
Malbe & '_.m_[lj!ﬁt

T () 5200m{Budhpur Vitage: . a3 b gwpage | LDV |
| % ) LG1) 1 0A00M{DISIIEE Industrias A | waibs Z garbage owvi |
| \(x; | Erih Y 3400m(metre Vihar Hotare Kt 1y Malba & garbage | PV
! | e # i
| TikaKhurd _|RD 1400m{iiear Vilago Kharmpe’ Violba & gartage | COMI
¥ TRe 0m(N ' Malba & Gartage Co-Vil
__3__] Khera Kaian  |Rd Om(Nea: Railway Crossing) . oV
™ ] : Malba & Garba X« |
~afi)_| Alipur Link Drair; |RD Om(Near Mips) . - - -1 3iaiba & Garbage L
i RD150m(Alipur TRl so2 _m__a_e [
w e . | Mt — ]
iv e --R i e — e —.-_——V—l—l— .
'10() | Nangloi Drain RD 250m(Secior-11 road cros i W—. “‘EC%W" |
()| RO1 Delhi-Bawanaroad) _ .. .+ 3 Gmggs.w oW
) RD1480m{Near Shahbad Village Maba 4
i — e— _TM) = T D'V“
-~ 27 1Sanoth Link Drain [Rd 860m(Sancth) Vol & Gavage | C 4
T ) co-vi
17 | Naya Bans Link |RU 350m(Neas Metro vihar area) Domestic V¥aste
" Dnain ! ="
19 Bankner Link  |RD 3510:\\&803900«\(«;0!% Domestic waste & co-wvii
i Draln Maniyari Road) ; phstlc waste i
"14[) | Khera Khurd Link WM————-—- - | Maiba & Garbag® : — oIl
L...%'_f)__. Draln %%%MMM———W N_“_‘_________E.Nlaba&Gllbl 1Tcovi
Wi WM____. —d ______%M
(w) Rd 24C0m(Khera Khurd) Industrial Waste of co-Vil
DSIDC area
15() Mungeshpur |Between RD 37550 to RD 36850(Neat | Polythene bags. co-vii
SN
(W) RO 18000m to bags, cowi
RO18500m(Nedf Village Kanjhawa'a) , House
waste eic.
16() | Bajitpur Drain RD 2950m o RD 3150m{Near Vilage Potythene bags, co-vii
Salahpur) Garbage, House
hold waste, cowdung
(i) RD 6900m to RD 7500m(Near Viiage Polythene bags. co-viil
salahpur) Garbage, House
hold wasts elc.
17() | Bawana Draln RD 9100m to RD 8400m(Near bridge al Polythene bags, co-vill
Bawana-Auchandl Road) Garbage, House
hold waste etc.
(@) RD 2500 to RD 3000m{Near Village Polythene bags, co-vill
Chandpur) Garbage, House
. hold was!e elc.
() RD Om lo RD 500m(Near SDM office Polythene bags, covill
Kanjhawala Garbage, House
hold wiste efc.
18| Rasool Pur Drain [RD 500m to RD 750m( In the portion of Polythené bags, CO-Vill
village Rasoolpur) Garhage, House
holdwiaste’éts.
18() | Sultanpur Drain RD 3700m to RD 3900m(upstreara & Polythéne bags, co-Vill
downstream culvert of Kanjhawala Garbage, Hduse
hold waste EBic.
(1 @ RD 5200m to 7200m ‘ Polythene bags, CD-Vill
' \ | Garbage, House ¢
. ] hold wasie éte. '
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RD 2850 «n 1o F000 ™ HousSe wa |
Swaroop Naga. Lokiiy mraietia
RD 3450 m 1o 3550 m House wasle 1 sowve |
_____Swaroop Nagar Cowny A maiehiw , P 1
RD 366 m 4 Iouse wasie cCDw
_ Sushanl Vihar Pucca Natle L ___matenal ——
A RD 450 m, House waste coOW
| 1a e ooramod (ouvery | __matertal s
I~ RD 1070 m, House wasle cowvi
Gaorakhnath Mandir, Kadi Vihat ___.___m_a_y_:,fiel_ e W .
- RD 1100 m, sttev;:stc co-W1
Vihar ma | <
j—CotLto.4,0-Biock, Ko e | cov
) Gali No. 3, D-Block, Kadi Vihal _material ]
RD 1280 m, House wasle co-Vi
Left side - Nathupura 4 malerial
Right side - Kadi Vihat e ——
RD 1360 m, House wasle co-Vi
Left side - Nathupurd vc‘:gumr material
Right side - Kad Vihat o™
RD 1405 m, House waste covi
Left side - Nathupura Colony material
Right side - Kadi Vihar
RD 1435 m, House wasle covi
Left side ;wN:nuM Colony material
RD 1502 m, House waste coVi
Lef sida - Nathupura Colony material
« Kadl Vihar
. . RD1540m, House wasle covi
Left $1d8 - Nathupura Colony material
Right side - Kadl Vihar
RD 1770 m, House waslo co-Vi
Nathu Colony material
RD 1860 m, House waslo co-Vi
Lemm-mwcolony.smm malerial
Right side - Sunday bazaar road
RD 2120 m, House waste co-Vi
Left side - Indraprastha Colony material
_Right side - Saroop Vihar
RD2610m, House waste co-Vi
Rajender Prasad Marg, material
Left side - Indrasprastha Colony
elde - Chhat Ghat
RD 2900 m, House waste co-Vi
Left side - Saroop Nagar Burar road material
Right side - Indraprastha Colony - ;
"RD 4150m, qug_g-g;w (Zgi‘" }
Lelt sido - West Kamal Pur matetial v
Right side - Janta Vihar LA s X,
RD4440m, Hause waste TOM
Left side - West Kamal Pur malerdal
Right side - Samta Vihare e X
| RD 5380 m, House waste ch-Vi :
Harit Vihar material '

\
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b 's ____Regpw e _Baghpal 100t R \
‘n T RO 6280 m e weenle nov ‘
\ Lefl side Feps toad pulis, A 7 BloX . M |
' Sant Nagar
=] Right sid - Himqirl Encave _. e s
(i)’ . l:D 6500 :“ House waste coVi
Main road Burarl Crossing material
\ Left side - A-1 Block , Bengal Colony
'd - 3 + —p— ..___—__-—-"———— p R
| (xiv) RD 7635 Cow dung coVi
' i Leﬂsm-A-1alodtaengaiiCo‘ony
3 Right side - Dargah, Jungle -
| o) | RD 8235 m, Cow dung cov
\ Left sice - Jharcda WWW
22m | DrainNo§ RO 13000 m, Solid waste co-vi
X-ing of Ramdev Marg at Border
0) RD 12306 m, — "] Solid waste co-vi
() RD 12200 m, Solid waste covi
™ RD 12100 m, “1~ " Solid waste covi
L —— Singhu Village _ -
; 1 W) RD 2610 m, Solid wasle coVi
o RD 2590 m, Solid waste covi
~ Jindpur Village
(vii) MO m, Solid waste coW
M our .
(vili) RD 2360 m, Solid waste cowvi
Mmm m
(ix) RD 2340 m, Solid waste covi
M__&M\Q_‘M m
(x) RD 2320 m, Solid waste coV
0
(x7) RD 2300 m, Solid waslo coVi
Mukhmelpur Village
(Vi) RD 12100 m, Malba co-Vvi
Singhu Village _
(viil) RD 2610m, Malba co-Vi
) RD 2590 m, Malba co-vi
x RD 2370 m, Malba co-vi
Mmmgg
() RD 2360 m, Malba CD-VI
Mukhmelpur Village X
230) Jagatpur Bund RO Om{Milan Vihar T-point RME) Gobar{Cow duna) _ cD-Vi
(i) RD MJagatpur village) "Malba CcoVi
(i) RD 900m{Jagatpur Vilage) Malba ‘coVi
(i RD 1150m{Jagat ur Village Gobar(Cow duna) coMVl
(v) RD 1300m{jagatpur Village) Malba Cco-V1__
7 7d 1470m(Ramp No. 2, Jagatpur Malba CoOVI
' Village) v
(vl ) RD 16050qy(Jagatpur Village) X cD-\V1
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o bnid waoste S, !

") |
' . { ES e _.’fl;'ﬂ_e,_-_ : iz et ey : !
(») ‘RO 4388m Lb Houndary Warsatwn ¢ thuse hoig vraste o v
——r — - ‘, ___________.’___,_.4 B - '
_240) | RME fi= RD 15500m, Babs GO | Gobar (Cow Dung: |. G2V |
() 75 160000, Apex P House wasle Ch Vi ‘
Jom— pm e ____-—o--»'—-"__‘__.m.ase—fi——a‘—”—_—‘» e ——
() HE 17400m, Jnarcda Part House waste e ]
1 N - material N e o,
{iv RD\T&WM—‘I i = Solid waste - COML. ]
W) AD 18300m, Gak No.15. Jharoda House waste coV
-, . U = 4ariojan Bast = .________ma_i&f"';.—-———-.. =5
‘ 2501 Burari Drain RE 475m, House hold waste co-Vi
] : 3 (ST
R RO 3900 m o RD 4100 ™. Gobar(Cow dung) co-Vi
P Sunil e e S
(i) T RO 4320 m, House hold wasie cowvi
\ ™ RD 4370 m, o Touse hold wasie co-Vi
Tm RD 5860 m, Soehodwase | COV!
_______;i."_"‘—"—"ﬁf p—
(vi) RD 5875 m, House hold waste co-Vi
Burar Pulia =
26() Toe Drain RD 300 m, House hold wasle co-Vi
Baba Colony
() RD 1250 m, House hold waste | - co-Vi
__SantNagat__
(i) House hold waste co-Vi
() = House hold wasle co-Vi
__ Jharoda Part|
27 Link Draln Noll RD 4955 m, House hold waste covi
M
Total No.of 1924
Points
{
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m& f j‘& 2 «.\'F Tijs EXCUTIVE ENGINEER, CIVIL D!VISION NO-XII,
3 ~.~B ION & FLOOD CONTROL DEPARTMENT GOVT. OF DELHI,
/.SAl DAKA PUR, OPP. ESI HOSPITAL, DELHI-110027

G - - [:tnail:- it=cdxii@amail.com, phonelFAX NO. 011-2517269¢ (Off.)
No T- 28 /CD-XII2016-1%/ SYY ~— L‘,(i “dated )9/ 6/ 7
The Executive Engineer (M), The Executive Engineer (M-l1),
Narela ane. North C.WA.C., Narela Zone, Nort D.M.C.
Zonal Building, Narela, Zonal Building, Narela
Delhi - 110040 Delhi - 110040

Sub: Regarding Grant of perm{ssion/NOC for Disposal of floating material/Garbage removed
from KSN (Kirari Suleman Nagar Drain) and its Banks, into the North DMC Dhalaos on
Nangloi Najafaarh Read. '

Sir,

This has reference to the subject cited above. The reach of Kirari Suleman Nagar Drain from
Downstream of Rohtak Roa¢ Culvert up to its Outfall point into the Supplementary Drain falls under the
jurisdiction of this Civil Division. This Division has almost completed the desilting work in the relevant
reaches of the KSN Drain and the scope of the work also involves removal of floating material from the
drain during the maintenance period. The field staff during recent site visits have observed and reported
time and again that some of the reaches of the Kirari Suleman Nagar Drain (details enclosed) are
experiencing extreme problem of iliegal dumping of Malba, building rubbish, gobar (cow dung). household
waste and polythene bags etc on the banks as well as in the drain mainly due to absence of adequate
number of Dhalaos in the nearby vicinity. The local residents and dairy OWners have been requested 2
number of times to avoid disposing/dumping of household waste, garbage, bar (cow dung) etc. but the
situation has not improved. Moreover, this office is not equipped with appropriate watch and ward staff and
other requisite mechanisms 1o stop illegal dumping practices round the clock.

In this connection, may piease also refer to CE(I&FC) letter ‘dt: 28.05.2014 (copy enclosed)
addressed to The Commissioner, North DMC, wherein a request was made to issue directions for
providing new Dhalaos at suitable locations, so that the residents may dispose the garbage at such
Dhalaos, but till date no action has been taken in this regard. As such, the residents are disposing their
household garbage on the banks of the KSN Drain on regular basis and in spite of our best efforts to keep
the drain and its banks {ree from silVfloating malerialgarbage, the drain and its banks appear 10 bein a
miserable condition and the work of cleaning and desilting has to be taken up by I&FC again and again..

Accordingly, in view of above, it is requested that {ill the time; the provision of New Dhalacs is
made by North DMC, I&FC may be allowed to dispose off the fioating material etc. removed by the
contractors of 1&FC Deptt. from the KSN Drain into the Dhalaos already existing on Najafgarh-Nangloi

Road. .
This may please be given PRIORITY.

A%pfa ully,
7
Encl: As above ERS ( Nchnéér%é%

: EXECUTIVE ENGINEER, cD-Xll

No. T- 2.8 /CD-XI12016-17/ sul -*"i q %e dated: 9] 6/
Copy forwarded 10 - 1
1. Sh. Sukhbir Singh Dala!, Hon'ble Area M.LA., Mundka Assembly Constituency, Delhi.
2. The Depuly Commissioner (Narela Zone), North Dethi Municipal Corporation, Zonal Building, Narela,

Delhi-110040. i
1 The Superintending Engineer, FC-II, I&FC, Rohini, Gowt, of NCT of Delhi.
4 The Assistant Engineer-il, CO-XII. ‘W / 32,
1 /
EXECUTIVE/ glé? NE%R cp-xi
oL .

— - ‘_#
e
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¢ COVID-A9

DIEE OF Vi NECUTIVE ENGINEEN, CIVIL DIVISION NG-X11,
IRRIGATION & £1,00D CONTROL DEPARTMENT, GOVT. OF DELHI,

i
BASAT BARA FUR, OPP. ES.1 HOSPIVAL, DELHI-110027 't
1 ' =z i) nnl-ifeedyi@onait.com kone, FAX NG, 01 1-251726Y¢
o Lemailejfedyil@analtcom, T JFAX NO. 99 (OF.
No: -7 26/CD XIi/2024 25/ 4 729 (ti'in)c&- TR TY
; ! . : ’ / £ & '//."

‘o, k&

The Assistant Commissioner, The Executive Engineer (EMS)

IZ;mal Office, Narela Zone, MCD 7onal Office, Narela Zone, MCD

-178, Raieev Colony, Swantantra Nagar R-178, Rajeev Colony, Swantantra Nagar
Narela Delhi-110040 Narela Delhi-110040

Sub: Regarding Dhalao at Nangloi Najafgarh road.
Sir,

Please refer to this office letter of even no dated 05.06.2023 (copy enclosed) on the subject cited

;bovc rega'rding maintenance of MCD dhalao (Geo Coordinate 28.66698216, 77.05469296) existing on
: ansj,loi Na:\)afgarh road along KSN drain. During recent site visit it has been noticed that the dumped garbage
is spilling into the KSN drain thereby obstructing the free flow. (Photographs attached).

. The matter has also been discussed in interdepartmental whatsapp group time and again but no
fruitful result achieved. In this regard, itis requested that if the dhalao is not operational the same should be
removed from this site or direction may be issued to the concerned staff for its regular cleaning so that the
dumped garbage may be lift regularly. it would not be out of the context to mention that surprise visits of
Apex Authorities can take place any time in near future and this office shall be left with no other alternate
but to impose environment compensation/fine against MCD in line with the orders of Hon'ble NGT in O.A. 06

of 2012.
This may please be given TOP PRIORITY.

Yours faithfully
Encl:- As above
(ANUHAG JAIN)
EXECUTIVE ENGINEER,CD-XII
No: - T-28/CD-XII/2024»25/ Dated
Copy forwarded to:-
1. The Deputly Cominissioner, 7onal Office, Narela Zone, MCD, R-178, Rajeev Colony, Swantantra Nagar,
Narela Delhi-110040 ; A
, and Flood Control Department, L.M. Bund Office, Shastri Nagar.

2. The Chief Engineer, 7one-l, Irrigatiot

New Delhi- 110031, o
3. The Supcrimcnding inginecer, Flood Circle-1l, lrrigation and

Compiex, Rohing, Sector-15, New Delhi-110085.
4. ShriRavi prakash, JE, Co-X11 (1&FC Depanmcnt)

Flood Control Department, Rohini Office

EXECUTIVE I‘}Nj.INEER.CD-Xll

{
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OFFICE OF THE EXECUTIVE ENGINEER, CIVIL DIVISION NO-X11, E .
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELHI,
BASAI DARA P'UR, OPP. E.S... HOSPITAL, DELHI-110027
E-mail:-ifcedxii@gmail.com, Phone/FAX NO.011-25172699 (0Off.)
No. - T-28/CD-X11/2023-24/ Dated
To

The Executive Engineer, M-1|
Narela Zone,

North Delhi Municipal Corporation
Zonal Office Narela

Delhi

Sub: - Regarding unattended Dhalao at Nangloi Najafgarh road.

Sir,

This has reference to the subject cited above. In this connection, it is submitted that a MCD Dhalao
(Geo Coordinate:- Lat- 28.66698216, Long- 77.05469296) exist on the Nangloi-Najafgarh road along KSN
drain which appears to be unattended and his not being cleared regularly. During a recent site visit it has
been noticed that the dumped garbage is spilling into the KSN drain thereby obstructing the free flow
(please refer photographs attached). As the Monsoon season is round the corner, it is requested to ensure

that the dhalao is maintain properly and no garbage is allowed to spill over the drain.

This may please be given priority.
Yours faithfully
Encl:- As above
[ ( RAG JAIN)
¢ EXECUTIVE ENGINEER,CD-XII
No:-T-28/CD-XI1/2023-24/ ) 98~ Fe3 Dated ¢4 Jo & /2627

Copy forwarded for information & necessary action to:- ‘
1. The Chief Engineer, Zone-ll Irrigation and Flood Control Department, L.M. Bund Office, Shastri Nagar,

New Delhi- 110031. .
2. The Chief Engineer, Narela Zone, Municipal Corporation Delhi, Dr. S.P.M, Civic Centre, J.L.N Marg New

i-110002 .
3 gﬁlehlszggrimending Engineer, FC-1I, 1&FCDeptt, Govt. of NCT of Delhi, Rohini Office Complex, Rohini

ctor-15,New Delhi-110085. . |
:‘;e Superintending Engincer-1l, Municipal Corporation of Delhi, Narela Zone, Zonal Office, Narela, Delhi-

110040

5. The Assistant Engineer-1, CD-XIL :
; EXECUTIVE ENGINEER,CD-XII
(- .

4.




\ - oFFICE OF THE Exco TIVERBSINEER, CIVIL DIVISION NO-Xit,

':‘ IRRIGATION & FLOOD CONTROL DEPARTMENT GOVT, OF DELHI,
GASAl DARA PUR. OPP ESI HOSPITAL, DELHI-110027 :
& E-mail:- ifecdxii@emai. com, phone/lFAY. NO. 011-25172699 (Off.) E
T P T —ry < T ph— e P = = .
No T- 28 ICD-XII2016-17/ .SYly — § dated )9/ ¢/ ¢ s
The Execuiive Engineer (M-1), The Executive Engineer (M-11)
Nareta 2one, North D M.C. Nareia Zone, NothD M C
Zonal Building, Narela, Zonal Building, Narela
Dethi - 110040 Delhi - 110040

Sub: Regarding Grant of permission/NOC for Disposal of floating material/Garbage removed
from KSN (Kirari Suleman Nagar Drain) and its Banks, into the North DMC Dhalaos on
ivangio! Najafgarh Road.

Sir,

This has reference to the subject cited above. The reach of Kirari Suleman Nagar Drain from
Downstream of Rohtak Road Culvert up to its Outfall point into the Supplementary Drain falls under the
jurisdiction of this Civil Division. This Division has almost completed the desilting work in the relevant
reaches of the KSN Drain and the scope of the work also involves removal of floating matenal from the
drain during the maintenance period. The field staff during recent site visits have observed and reported
time and again that some of the reaches of the Kirari Suleman Nagar Drain (details enclosed) are
experiencing extreme problem of illegal dumping of Malba, building rubbish, gobar (cow dung), household
wasle and polythene bags etc on the banks as well as in the drain mainly due to absence of adequate
number of Dhalaos in the nearby vicinity. The local residents and dairy owners have been requested a
number of times 1o avoid disposing/dumping of household waste, garbage, gobar (cow dung) etc. but the
situation has not improved. Moreover, this office is not equipped with appropnate watch and ward staff and
other requisite mechanisms to stop illegal dumping practices round the clock.

In this connection, may please also refer to CE(I&FC) letter dt: 28.05.2014 (copy enclosed)
addressed to The Commissioner, North DMC, wherein a request was made to issue directions for
providing new Dhalaos at suitable locations, so thal the residents may dispose the garbage at such
Dhalaos, but till date no action has been taken in this regard. As such, the residents are disposing their
household garbage on the banks of the KSN Drain on regular basis and in spite of our bdst efforts to keep
the drain and its banks free from silVfloating material/garbage, the drain and its banks appear to be in a
miserable condition and the work of cleaning and desilling has to be taken up by I&FC again and again..

Accordingly, in view of above, it is requested that till the time;the provision of New Dhalaos is
made by North DMC, I&FC may be allowed to dispose off the floating material etc. removed by the
contractors of I&FC Deptt. from the KSN Drain into the Dhalaos already existing on Najafgarh-Nangloi
Road.

This may please be given PRIORITY.

Ypours faithfully,
Vi
Encl: As above (ANIL CHKJ H RZ)

EXECUTIVE ENGINEER, CD-XII
No. T- 2.8 ,/CD-XI112016-17/ SYl — b‘ C‘ q"dated: ! 4” 4/ ~
Copy forwarded 10 :-
1. Sh. Sukhbir Singh Dalal, Hon'ble Area M.L.A., Mundka Assembly Constituency, Delhi,
2. The Deputy Commissicner (Narela Zone), North Dethi Municipa! Corporation, Zonal Building, Narela,
Delhi-110040. 2
3. The Superintending Engincer, FC-lI, I&FC, Rohini, Gowt, of NCT of Dethi

4. The Assistant Engineer-if, CD-XII. / / ) 7
{ e

194
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.\\)«" . OFFICE OF THE il i1f .@-1!1& (1&FC):ZONE-1

IRRIGATION & FLOOG CONTROL DEPARTMENT:GOVT. OF NCT DELHI
IVTH FLOORASHT BUILDING KASHMERE GATE:DELHI-110006
No.CEF/PAJOC/2014-15/ Date
To

The Commissioner,

North Delhi Municipal Corporation,
4™ FLOOR, Dr. 5.P.M. Marg,

Civic Centre, J.L. Nehru ARoad,
New Delhi-110002

Sub.: Requirement of Dhalao on I&FC drains.

Sir,

During varlous inspections of DMs and senior officers of Irrigation & Flood Control
Department, It has been observed that lot of malba garbage is being thrown by the local
residents in I&FC drains of your area resulting in blockage of drains. I&FC department has to
spend a lot of money and efforts in removing this malba whereas this is the responsibility of
M.C.D.."A list has been prepared by the staff of I&FC department where new Dhalaos are
required so that resident, may dispose the garbage at such Dhalaos for removal by MCD.

It Is therefore requested to take urgent action in the matter.

e

(V.KJAIN )
CHIEF ENGINEER (I&FC)Zone-]
Enci : Uist of Dhalaos.

m.cz(muocmu:sl 1 13 | Date : o‘lﬂi&t")—bl Y

-------

Secretary (I&FC), manadwu.sls,ummmm
semq(uo),cm.omcmmomsemumm
3. Supedntendiu Engineer-ll, I1&FC department, Govt. of NCT of Ddhl
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";‘;‘. : i
PERREL, | sl i
[N ‘fyug_&.m\axgg ~equired by NDMC onT&FC pmvm.sxwﬂwimmm
| 5. No, | Name of Drain | District | Civil Existing] Requirem Remarks | NDMC
f Division Dhalao ent of
Dhalao !
1 |Supplementary |North, CD-1l, IX, 0 4 RD 11730, North
Drain West X1 RD 12418,
' RD 10540 &
2 |lahangirpuri North CD-X 0 6 North
Drain
5 (Giimiiary  |Central | CD-11 | O 0 North
Drain (outfall
portion)
4 |Toe Drain, along Central CD-V1 0 3 North
RM.E. & Baba
Colony
§ |Burari Drain Central CD-V1 0 S North
6 |link drain No.1l |Central CcD-V1 0 4 North
7 co-vi| © 4 North
& — ey v
Y Vi | 0. °© North
/ 9 CD- Vil 0 0 North
CD-XII | 4
10 |NallaNo. 12: Central CD- 11l 0 0 North |
(outfall portion)
11 |NallaNo.12A Central CD-1I | 0 0 North
(outfall portion) | . = / 1
= {5aren Greok - 5. {Centzal;y 4| CDVI | - © 12 North
¥ a 42.'%-' ‘, R 7% RO ;
i v o st | ST
e R s D]
13 |Khera Khurd Link |NOHl < | covii | 0 3 North
s i 1| 1
. ‘e P FETOI |
14 |Bawana Escape North CD-VlI 0 4 North
Drain
| 15 |Ghogha Link North Ch-Vii ' 0 ) Lorth |
Drain ‘ |

89




Now (.hoaﬁ«; Lank (Noth | '
|Drain l | ‘ ‘
..... LIS . T | I S .
/! a |Sanoltham North ', FHERN : 0 o '
/ i
PSRN & = 4] . Y et
/ & |Khers Ralanlink |Nortn i Ch-VI ) o
i Drain
6 [T¥kari Khurd Link |North covi | 0 1 | Worth |
Drain l
"0 |Alipur Link Drain |North cD-VII 0 2 North
71 |Nangloi Drain  |North CD-VII 0 0 North
72 |Bankner Link  [North GD-VII 0 4 North
Drain
23 |NayaBansLink |North CD-VIl 0 3 North
Drain
24 |Bawana Drain North-West| CD- VIl 0 0 North
25 |Bajitpur drain North-West| CD-VII, 0 0 North
Vil
26 |Nangal Thakran North-West| CD- VIl 0 0 North
link drain
27 |Sultanpur drain North-West| CD- VIl 0 0 North
28 |Bawana Jheel North-West| CD- VIl North
drain
‘ '
29 |Ladpur link drain North-West| CD- Vil 0 0 North
/|30 |Wadanpur Srain |North-West| CD-VIlI | 0 0 North
West CD-XlI 0 1 RD 830 >
31 |Rasoolpw link Nonh-Wesl CD- Vil 0 0 North
drain : .3 o .
™ ')-_'
32 |JatKhore drain - NorthoWest CD;}II!I 0 0 North




- —
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IKatowars line North-West| Co- VIl | y 0 it
idrem . I
L, . | , = ) U | .
anhola Pond ]Wesl CD- Xl 0 [ North
Drain I
L e
Total i 58
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o
The Commissioner,
Morth Delin Mamcipal Corporation
E-Block, 4% Floor,
Dr Shyama Prasad Mukherji Civic Cenlre,
Jawahar Lal Nehru Marg,
New Delhi- 110002,

Sub:- Regarding illegal dumping of malba, gobar (cow dung} and .waste
from the iilegal slaughter houses into the drains belonging to
1&FC Department. -Obstructions in the flow in the drain thereof

Sir,

Please find enclosed herewith the list of drains belonging 1o
Irrigation & Flood Control Department, showing the locations wherein the
waste/garbage is being thrown by the residents of nearby locality/local
people at vanous points of drains falling in the area of North Delhi
Municipal Corporation.

Since the flood season is approaching fast and this department has
undertaken the work of desilting/removal of obstructions of the drains as
such it is requested that directions may please be issued to the concerned
staff to take action accoydingh ?tha&thesmoothmwintlwdnincan be
maintained during the @IS4EHg monsoons.

This may please be given Top Priority.

Yours faithfully,
Encl: (&s above) /

| (V.K. JAIN)

CHIEF ENGINEER (I&FC)

No. CEF/EO-1/1D1/2017-18/ LU\~ ¥ Dated: 03\0’5\‘31

Copy forwarded for information to:-
1. Secretary to Secretary(I&F), Govt of NCT of Delhi, Vrunalaya, Karol
Bagh, New Delhi.
‘&2. The Special Secretary (1&FC), Govt. of NCT of Delhi, 5/9, under hill
C

road, Delhi.
(‘6\‘ 3. Superintending Enginecers FC-11 & FC-111, I&FC Deptt. Govt. of NCT
O S of Delhi.
' Executive Engineers CD-V1, CD-Vil, CD-VIII, CD-X1 & CD-X1I of
9‘;“ \.,o‘( [&FC Department, Govt. of NCT of Delhi.
%\‘” N i
e S 3 e L CHIEF/BYGINEER (I&FC) —
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STATUS OF 1L EGAL DUMPNG Of MA:IGZQOV- P FAGE AND WASTE FROM THE 'L EGAI
}AUOHH'.R HOUSES INTO THE DPAIMNS BELONGING Y10 I&FC DOEPARTMENT THERLEY
CALUSING OBRSTRUCTIONS IN THE SMOGTH FLOW Ih THE JURISDICTION OF NORTH DEL Hy
MUNICIF Al CORPORATION (NDRC)

Name of the drain a .bngwdr any sandmark viz T —T—y-p_oof_— | Division of |
a0 (%fiE of the adjnining colony etc.  |Waste/Obstrucfons) I&FC Oepit l
1 2 3 5 ‘
10 1 Wiran Suleman [RD 176/ fo RD 215m (Near out I3 iﬁ coXn |
Nagar Drain poumsuppiemenmdran Opp. ‘
(i) cCoXn |
() Do coxn |
™) Do cOo-Xil
) Do cCOXi
Nangloi-Najafgarh
(vi) RD 2046m 1o RD 2146m (MCD Dhalao Do cO-XII
MWNWM
(vir) RD 2510m{Near culvert crossing o Do CD-X1Il
Kanwar Singh Nagar, opposite Nanglkot
- - x" ‘4
| %xu
Public School, Extended Abadi of vilage
Qamruddin Nagar & Kabadi Godown
area) ]
X RD 3190 (Rajinder Park Ext) Do CD-XIl
(x3) RD 3200m (Rapnder Park Ext) Do CD-XlI
(i) RD 3240m (Rajinder Park Ext. V& VI) Do co-XIl
(i) RD 3250m (Rajinder Park Ext V& VI) Do CO-XIl
(av) RD 3260m (Rajinder Park EX1. V&W) Do CO-XII
(xv) RD 3280m (Extended Abads Village Do
Qaméuddin COD-XiI
Gd) RD 3290m (Yadav Park) Household waste | CO-XI
romﬁ 2.bags in the
(oovil) Rd 2510 (Near culvert crossing 1o i
mwﬂm Opp. Nanglol




|

‘li(‘:?iﬂm ROZS 4 Omy el Sangh

Iculverte o 2L, 2075m 127"., v [’
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OFVICE OF THE EXECUTIESFHGINCER CiVIL DIVISION-XIL.

RIS, TTON & FLOOD CONTROL JTMERTY, GOVT. OF NCT OF DELHI

ATR on “he recommendations made in the report submiited by the committee constituted by

3ASAlI DARAPUR OFP. ESI ROSPITAL, NEW DELHL
PH. NO. 011-25172699, Cmail D - ilcccxi@gmail.com

Hon'ble Hin, Cav-t'e” Dalhi, headed by Sh. P.K. Tripathi, 1.7.5 (Retd), former Chief Secretary, Delhi-

With reference to the advisory issued by superintending Engineer, Flood Circle-1l vide No. SE/FC-

I/SW/Waterloaging/2015-20/970-76 dated 04.07.2019, the parawise ATR in r/o CD-XIl is as under:-

N
SR.

No.
1

PARA NO. [ ATR B
|

Para 26

|

—

i, KSN Drain under the jurisdiction of CD-XIl — Slope adequate.

fi. Madanpur Drain under the jurisdiction of CD-XIl - Slope adequate.
ii. Ranhola Pond Drain under the jurisdiction of CD-XIl — This is small covered
drain having provision of manholes with adequate slope.

Para 29

Out of 46 water bodies of 1&FC, 03 Nos. water bodies viz. Hiran Kudna Kh. No. 564,
Bakkarwala Kh. No. 91/2 & Baprola Kh. No. 6/17/2, 6/18/2, 6/24/2 & 6/24/3 under
the jurisdiction of CD-XII draft DPRs have been received in Nov. 2018 from NEERI
and final DPRs are yet to be received. Reminder letter sent to NEER! on dated
12.04.2019 for submitting the same at the earliest.

L

Para 35, 36
& 185

i. KSN Drain under the jurisdiction of CD-XII — Desilting already done upto DBL
where ever required as per design section.

ii. Madanpur Drain under the jurisdiction of CD-XII — this drain is running at its
DBL therefore desilting not required only obstruction are being removed as
and when required.

iii. Ranhola Pond Drain under the jurisdiction of CD-XIl — This is small covered

drain having provision of manholes and obstruction have already been
removed.

68

1) KSN Drain under the jurisdiction of CD-XII — Steel screening have already been
installed on the mouth of all the drains of PWD & MCD outfalling into KSN
Drain to prevent the plastic & other solid waste to enter into the drain.

i) Madanpur Drain under the jurisdiction of CD-XIl — Steel screening have already
been installed on the mouth of all the drains of PWD & MCD outfalling into the
Drain to prevent the plastic & other fioating material from entring into the
drain.

iii) Ranhola Pond Drain under the jurisdiction of CD-XII — This is small covered
drain of 1150m length and screenings are not feasible.

S

L —

b

o ——— ———

W L . S L —— o — ——

75

i) KSN Drain under the jurisdiction of CD-XII - No encroachment exist in the bed
of drain.

ii) Madanpur Drain under the jurisdiction of CD-XIl = No encroachment exist in
the bed of drain.

iii) Ranhola Pond Drain under the jurisdiction of CD-XIl - No encroachment exist.

A. Enforcement of rain water harvesting system in residential & commercial
buildings does not come under the perview of this Department.

i) KSN Drain under the jurisdiction of CD-XIl — Recommendation regarding
RWH bores will bz implemented in this drain as and when all the sewer
system of adjacent unauthorizec colonies are diverted by DIB from
entering into thi: drain.

ii) Madanpur Drain under the jurisdiction of CO-XIl — This drain only carries

99
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the stors, water. | . |
| lii} Ranhola Pond Drain under 11.‘3|§risdiction of CO-X!I = K'NE system 15 not |
| feasible a: thitis d <mall covered drain. |

\i\ KSK Drair -under the iurisdiction of CO-XI - Tree alrcady p'au'oé on the | E—f‘;
’ avaitable land, no further space is available. | —"‘f-;
\ i) Madanpur Drain under the jurisdiction of CD-XII - Tree already pianted on the ' ‘}/
available tand, no further space is available. ) 3
| i) Ranhola Pond Drain under the jurisdiction of CD-XII — Plantation ic not feasible
‘ == being coverec drain. _
‘ 8 85 i) KSN Drain under the jurisdiction of CD-XIl — Joint inspection of I&FC and MCD )
Narela Zone staff already carried out on dated 14.05.2019 and 06 Nos. \ B2
locations (i.e. RD 2046m, RD 2076m, RD 2703m, RD 3100, RD 3350m & RD i
3775m) were identified for construction of Dhallaos by MCD. Letter also ‘.~‘\2x._
written to MCD on dated 28.05.2019 for construction of Dhallaos and if not 3 W
possible to place bin compactors at suitable locations. N
| i) Madanpur Drain under the jurisdiction of CD-XIl — at 02 Nos. location viz. RD
| 930m & RD 3200m garbage dumping have been observed. MCD authorities are —
being requested to construct dhallaos or place bin compactors. %
- iii) Ranhola Pond Drain under the jurisdiction of CD-XIl — Dhallao not feasible. §
9 103 i) KSN Drain under the jurisdiction of CO-XIl — Letters already written to .\\\:
concerned departments however no action has so far been taken. %
i) Madanpur Drain under the jurisdiction of CD-XIl = No such obstruction w
observed in this drain. -
i) Ranhola Pond Drain under the jurisdiction of CD-XIl = No such obstruction
observed in this drain.

10 | 117,118, | Noted and dirculated to concerned for compliance of C&D waste management
11 | 119&120 | rules.

12

13 é

14 124 Weekly desilting reports alongwith photographs (Before, during and after ’
execution) are being sent regularly to concerned |&FC authorities for uploading on '
web site of the department.

15 125 Inspection have been already carried out time to time by departmental competent
authorities as well as third party agency.

16 126 Provision have already been made in all work agreements for installation of
boards.

17 136 - | KSN Drain under the jurisdiction of CD-VIll & Xl has been treated as trouble some

drain and a separate joint note highlighting problems being faced, action taken by
the department and remedial measures to be taken has already been prepared for
submission to Secy. (I&FC)/Committee appointed by Hon'ble High Court of Delhi.

e 04 o B\

(PUNEET DUDEJA)
EXECUTIVE ENGINEER, CD-XIl
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142 » AN )
. Photos showing progress of Desilting of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. - CD-XII
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/ o Photos showing progress of Desilting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :~ CD-XII
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¢ Photos showing progress of Desilting of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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v Photos showing progress of Desilting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desilting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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"4 Photos showing progress of Desilting of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Deslfng of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desilting of drain durin
Kirari Suleman Nagar Drain

ing the year 2024

District:- West
Division No. :- CD-XII
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Photos showing progress of Desilting of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Delting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Des!lst?ng of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desilting of drain during the year 2024 §
Kirari Suleman Nagar Drain RS

District:- West
Division No. :- CD-XII




Ph i 184
otos showing pro.gres.s of Desﬂgng of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Des?lting of drain during the year 2024

Kirari Suleman Nagar Drain

Before Execution

District:- West
Division No. :- CD-XII

After Execution
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Photos showing progress of Desilting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Des?llt;?ng of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desﬁting of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desﬂtung of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of De@ﬂingof drain during the vear 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Destifing of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desilting of drain during the year 2024
Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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Photos showing progress of Desﬂtmg of drain during the year 2024

Kirari Suleman Nagar Drain

District:- West
Division No. :- CD-XII
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{  Photos showing progress of Desilting of drain during the year 2024

Kirari Suleman Nagar Drain

4

District:- West
Division No. - CD-XII
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l,_? : : OFFICE OF THE ASSiSTANT PEH R CIVIL DIVISION NO >:u,~__/’|§§‘
2 [RRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELIIL
RASAI DARA PUR, OFP. ES.L. HOSPITAL, DELHI-110027
e g-mall:- ([ccdXILERIManLe any Phone/FAX NO. 011-25172699 (Of.)
— — Dated

~..;.-‘1'-.ch/'c'n-xu/zb?o-zx /

I
The Deputy Commissioner (Narela Zone)

worth Delki Municipal Corporation
yonal Bulding, Narela,
Delhi-110040

Sub:- I.lﬂing/Removal of Municipal Waste/Garbage and further action agalnst
(. Sh.Ranbir, H.No. 280 and 283, Rajendra Park Extn. Nanglol, Delhl-41
(.  Sh.Sube, H.No. 284 and 285, Rajendra Park Extn Nangloi, Delhl-41
{ii. Sh.Ved Prakash, H.No.286, Rajendra Park Extn Nanglol, Delhi-41
{v. Sh.Keshav Kumar, H.No.277 Rajendra Park Extn Nanglol, Delhi-41

Under the various provisions of EP Act 1986 read with Hon'ble NGT directions in different OAs and provisions
(7] of Delhi Municipal Act, 1957 for causing or abetting alr pollution/Dumping of Cow-dung (Gobar) Into Kirari
Suleman Nagar Drain, Just U/s of RD 3350m (Mata Wall Puliya)
Sir,

On the above citied subject matter, | am directed to inform you that during the course of surp:-ise
inspection  undertaken by the undersigned and in  consomance with order  no.
F.3(1)/2012/Misc./£stt./Vol.ll/CE(l&FC)/ 138-141 dated 11.08.2020 in connection with intensive drive against
the defaulters associated/involved in the causing or abetting air pollution/ Cow-dung {Gobar) is being tllegally
dispose into Kirari Suleman Nagar draln, Just U/s of RD 3100m (Mata Wali Puliya) which floates over the
flow and create hindrance in smooth flow in KSN drain.

|.  Sh.Ranblr, H.No. 280 and 283, Rajendra Park Extn. Nangloi, Delhi-41
(.  Sh.Sube, H.No.284 and 285, Rajendra Park Extn Nangloi, Delhi-41
{ii.  Sh.Ved Prakash, H.No. 286, Rajendra Park Extn Nangloi, Delhi-41
iv. Sh.Keshav Kumar, H.No.277 Rajendra Park Extn Nanglol, Delhi-41
has been found in the activity (s), as per description given below in violation of various provisions of EP Act 1986
read with Honble NGT directions in different OAs and provision of Delhi Municipal Act, 1957 on air
pollution/water pollution.

Brief description of violoations i.e. Cow-dung (Gobar) is being illegally dispose into Kirari Suleman Nagar

drain, Just U/s of RD 3350m (Mata Wali Puliya).

Date of Violation:- 12.03.2021

Place of Violation:- Kirari Sulema
Delhi-110041

Rajend




\ You are, therefare, "equested:-

T 133
1 l'o take immediate stpes for lifting/removal of mm:lcﬁ,)g waste/garbage and;
1. @Ko take action under relevant section/provision of EP Act, 1986 DMC Acty, 1957 and other relevant e
Acts/Statue against the above mentioned persons{s). 0
Yours faithfully '
G" S. (T.R GOEL \
.0 ;5 ASSISTANT ENGINEER-1, CD-XII
2 p
vo: T-NGT/CD-X11/2020-21/ 7). S 2 ,3)"1 Dated: § (73|03 |
Copy forwarded to:-

I. The PS to Chairman, EPCA, East Arjun Nagar, Arjun Gali, Vishwas Nagar, Shahdara, Delhi- 110032

2. The PS to Additional Chief Secretary, Enviornment & Forest Department, GNCTD, Delhi Secretanat
Delhi-110002

3. The PS to Principal Secretary, Enviornment & Forest Department, 6* Level, C-Wing, [P Estate, Delhi
Secretariat, Delhi-110002

4. The PS to Commissioner, North MCD, Dr. S.P.M. Civic Centre, Minto Rd, SKD Basti, Press Enclave, Ajmeri
Gate, New Delhi, Delhi 110002

S. The Secretary to Secretary (I1&FC), Varunalaya, Ph-1l, Karol Bagh Delhi-110005
6. The PS to Member Secretary, CPCB, Parviesh Bhawan, East Arjun Nagar, Delhi-110032

7. to Member Secretary, DPCC, 5* Floor, ISBT Building Kashmere Gate Delhi-1 10006
“The Chief Engineer, (I&FC), Zone-1 & 11, I&FC Department, GNCTD, LM Bund Office Complex. Shastri
Nagar Delhi-110031

9. The Superintending Engineer, FC-11, Rohini Office Complex, Sector-15 Rohini, New Dellx

-~ ‘411 e 11

ASSISTANT ENGINEER-I, CD-XI1
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‘ OFFICE OF THE ASSISTA'IJ.G&JGINEER-I. CIVIL DIVISION-XIl.
® IRRIGATION & FLOOD CONTROL. DEPARTMENT, GOVT. OF NCT OF DELHI
BASA! DARAPUR. OPP. ESi HOSPITAL, NEW DELHI. PH. NO. 011-25172699

. | -
No. AE-IICD-XI2022-23! 54 ~ = Dated - || ]| ro>

To

Deputy Commissioner (Narela Zone)
North Dell:i Municipal Corporation
Zonal Building Narela,

Delhi-110040

Subi- Lifting/Removal of Mdnicipal Waste/Garbage and further action against.

i) Sh. Bharat, s/o Sh, Ramiji Lal, H. No. E-5, Kunwar Singh Nagar, Delhi-41

Under the various provisions of EP Act 1986 read with Hon'ble NGT directions in different OAs and

provisions of Delhi Municipal Act, 1957 for causing or abetting air pollution/dumping of Cow-dung

(Gobar) into Kirari Suleman Nagar Drain, Just U/s of RD 1722m - Nangloi Najafgarh road
Sir, ;

On the above cited subject matter, | am directed to inform you that during the course of routine
inspection  undertaken by the undersigned and in consonance with Order No.
F.3(1)2012/Misc. /Estt Vol I/CE(I&FC)/138-141 dated 11.08.2020 in connection with intensive drive against
the defaulters associated/involved in the causing or abetting air pollution/Cow-dung (Gobar) is being lllegally
disposed into Kirari Suleman Nagar Drain, Just U/s of RD 1722m (Nangloi Najafgarh road) which ficats over
the flow and create hindrance in smooth flow of water in KSN Drain.

i) Sh. Bharat, slo Sh. Ramji Lal, H. No. E-5, Kunwar Singh Nagar, Delhi-41
have been found in the activity(s), as per description given below in violation of various provisions of EP Act
1986 read with Hon'ble NGT directions in different OAs and provisions of Delhi Municipal Act, 1857 on air
pollution/water poliution, .

Brief description of violations i.e. Cow-dung (Gobar) is being illegally disposed into Kirari Suleman
Nagar Drain just U/s of RD 1722m (Nangloi Najafgarh road).

Date of Violation :- 01.07.2022
Place of Violation :- Kirari Suleman Nagar Drain Ufs of RD 1722m (Nangloi Najafgarh road) Kunwar
' Singh Nagar, Delhi-110041 @
N2
ASSISTANT ENGINEER-I
£ CIVIL DIVISION-XII
No. AE-I/CD-XII/2022-23/53-6S Dated -+ Iﬂ-l 2022
Copy to :- ' . . '
1. The PS to Chairman, EPCA, East Afun Nagar, Arjun Gali, Vishwas Nagar, Shahdara, Delhi-110032.

2. The PS to Additional Chief Secretary, Environtnent & Forest Department, GNCTD, Delhi Secretzriat
Delhi-110002.

3. The PS to Principal Sccretary, Environment & Forest Depariment, 6™ Level, C-Wing, LP. Estate,
Dethi Secretariat, Delhi-110002.
The PS to Commissioner, North MCD, Dr. S.P.M. Civic Centre, Minto Rd, SKD Basti, Press
Enclave, Ajmeri Gate, New Delhi-110002. /i
The Secretary to Secretary (I&FC), Varunalayz, Ph-ll, Karol Bagh, Deihi-110005.
The PS to Member Secretary, CPCB, Parviesh Bhawan, East Arjun Nagar, Delhi-110032.
The PS to Member Secretary, DPCC, §” Floor, ISET Building, Kashmere Gate, Delhi-1 100086,
The Chief Engineer, (I&FC), Zone-l & I, I&FC Depariment, GNCT, LM Bund office Complex, Shastri
Wagar, Delhi-110031. o
The Superintending Engincer, FC-Ii, Rohini Ofiice Complex, Sec-15, Rohini, New Dalhi.
¢. The Executive Engineer, Civil Division-XIl, IGFC Deptt. Govt. of NCT of Delhi, Demi for information.
1. Sh. Vilender Singh, Junior Enginecr, Civil Division-Xli (2 pursue the maiter. s )
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170 "KEEP DISTANCE - ST
, OFFICE OF THE ASSISTANT ENGINEER-], CIVIL DiVISION-XIL.
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF NCT OF DELHI
BASAI DARAPUR OPP. ESI HOSPITAL, NEW DELHL. PH. NO. 011-25172699

No. AE-ICD-XI1/2022-23/ {2~ 2.2, Dated - 29 ’\' '74: 29

To
Deputy Commissicner (Narela Zone)

North Delhi Municipal Corporation
Zonal Building Narela,
Delhi-110040

Sub:-  Lifling/Removal of Municipal Waste/Garbage and further action against.

i) Sh. Ranbir, H. No. 280 and 283, Rajendra Park Extn., Nangloi, Delhi-41
i) Sh. Sube, H. No. 284 and 285, Rajendra Park Extn., Nangloi, Delhi-41
iif) . Sh.Ved Prakash, H. No. 286, Rajendra Park Extn., Nangloi, Delhi-41

) _ Sh.Keshav Kumar, H. No. 277, Rajendra Park Extn., Nangloi, Delhi-41
V) Sh. Ashok, H. No. 200, A Block, Kanwar Singh, Nangloi, Delhi-41

Under the various provisions of EP Act 1986 read with Hon'ble NGT directions in different OAs and

provisions of Delhi Municipa! Act, 1957 for causing or abetting air pollution/dumping of Cow-dung

(Gobar)hto!GraﬁSndemmNagarDmh.JusthdRD&SOmMatawaiPﬁya(St.No.le)

andjustUIsofRD1722m-NangblNajalgammadpdyaBadtsideofKalMataMmd?(Sr.No.V)
Sir,

Onmeabovediedsubjedmauer.lamd'tededbh!ormyoumatdwhgmemdmm
hspecﬁonundenakenbymeunderslgnedmdhcawonanoewimOrderNo.
F.3(1 )IZO‘IZIMIscIEstt.Nol.IlICE(I&FC)Iﬁa-Mi dated 11.08.2020 in connection with intensive drive against
the defaulters associated/involved in the causing or abetting air poliution/Cow-dung (Gobar) is being illegally
disposed into Kirari Suleman Nagar Drain, Just U/s of RD 3350m (Mata Wali Puliya) and just U/s of RD

1722m- Nangloi Najafgarh road puliya Back side of Kali Mata Mandir which floats over the flow and create
hindrance in smooth flow of water in KSN Drain.

-
»

i) Sh. Ranbir, H. No. 280 and 283, Rajendra Park Extn., Nangloi, Delhi-41
ii) Sh. Sube, H. No. 284 and 285, Rajendra Park Extn., Nangloi, Delhi-41
il Sh. Ved Prakash, H. No. 286, Rajendra Park Extn., Nangloi, Delhi-41
Sh. Keshav Kumar, H. No. 277, Rajendra Park Extn,, Nangloi, Delhi-41
Sh. Ashok, H. No. 200, A Block, Kanwar Singh, Nangloi, Delhi-41

el
.
S
~
)
S

have been found in the activity(s), as per descriplion given below in violation of various provisions of £ Act
1985 read with Hon'ble NGT directions in different OAs and provisions of Delhi Municipal Act. 1957 on air
poliution/water pollution,

S TSR,
s

Srief description of violations ie. Cow-dung (Gobar) is being ilegally disposed into Kirari Sutem
y o an
Negar Drair. just Ufs of RD 3350m (Mata Wali puliyz) and just Uls of RD 1722m- Nangloi Najatgarh ro"d
puliye Back sude of Kali Mata Mandir. .
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I« “KEEP DISTANCE - STAY SAFE”
pate of Violation - 19.04.2022 .
[ptace of Violation - Kirari Suleman Nagar Drain U’s of RD 3350m (Mata Wali puliya) Rajendra Park,
‘, Nangloi, Delhi-110041
{ Kirari Suleman Nagar Drain /s of RD 1722m- Nanglol Najafgarh road puliya Back

side of Kali Mata Mandir, Kanwar Singh Nagar, Nangloi, Delhi- 110041

@‘/_c"é/’» l Y[

I,
7, ASSISTANT ENGINEER-
. CIViL DMSION-XII

No. AE/CD-XII12022-23/ 223 Dated:- O~ W vall

Copy 0 -

1 ThePSto Chairman, EPCA, East Arjun Nagar, Arsjun Gali, Vishwas Nagar, Shahdara,
The PSto Additional Chief Secrelary, Environment & Forest Departmem. G

Delhi-110002. ' . .
3 ThePS1lo Principal Secretary, Environment & Forest Department, 6™ Level,

Delhi Secretariat, Delhi-110002. )
The PS 10 Commissioner, North MCD, Dr. s P.M. Civic Centre, Minto Rd, SKD Basti, Press
Enclave, Ajmeri Gate, New Delhi-110002.

The Secretary 10 secretary (I1&FC), Varunalaya, Ph-ll, Karol Bagh, Delhi-110005.

The PS to Member Secretary, CPCB, Parviesh Bhawan, East Arjun Nagar, Delhi-110032.

The PS to Member Secretary, DPCC, 5 Floor, ISBT Building, Kashmere Gate, Delhi-1100086.

The Chief Engineer, (I&FC), Zone-l & I, 1&FC Department, GNCT, LM Bund office Complex,
Nagar, Dethi-110031.

g. The Superintending Engineer, FCL, Rohini Office Complex, Sec-15, Rohini, New Delhi.

10. The Executive Engineer, Civil Division-Xll, I&FC Deptt Govt. of NCT of Dethi, Delhi for information.
11. Sh. Vijender Singh, Juniof Engineer, Civil Division-XII to pursue the matter.

9 @/@ﬂw\"t»

>

0N

ASSISTANT ENGINEER-I
‘. CIVIL DIVISION-XII
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' “OFFICE OF THE EXECUTIVT ENGINEER., CIVIL DIVISION Non, ‘
IRRIGATION & FLOOD CONTROL DEPARTMENT, GOVT. OF DELHI,
BASAI DARA PUR, OPP. E.S.L HOSPITAL, DELHI-110027 :
4 ‘ E-mallss o orngiganatl Oty Phone/FAY. NC. G11-25172699 (Off.) - __J
1. 28/CO NI 261 > Dated :
NO: - 1-28/CO-XI\/18-19/ 113‘: /(,/S//r7

To
The Sanitation Superintendent

Zonal Office Narela Zone
North Delhi MCD
Opposite Police Station Narela
Delhi.
Sub:- Imposiion of Fine/Environment compensation as per NGT directives on the persons/pvt. parties
dumping C&D Waste/Other type of solld wastes on inside/on bank of drains.

Sir,
A Joint inspection of Kirari Suleman Nagar Drain was conducted on 14.05.2019 by Shri Mangal Singh,

Assistant Sanitary Inspector, Narela Zone, North DMC and Sh. J § Malik Assistant Engineer, Sh. Vijender Singh,
Junior Engineer from this office (Copy enclosed), and some persons/private parties have been found dumping C&D
Waste or discharging other type of solid waste into the drain in violation of the NGT directives. The detail of such
persons/parties have already been noted down by the AS! of your office for taking necessary actions for imposing
fine/environment compensation on the said persons/parties. Photographs showing the locations of dumping of

C&D/Solid Waste are enclosed for reference.
In this regards, it is requested that a suitable fine/environment compensation be imposed on such

persons/parties as per directions of the Hon'ble NGT under intimation to this office at the earliest

Yours faithfully
Encl: As Above
%ﬁ( ( UDEJA)
ECUTIVE ENGINEER, CD-XII
No:- T-28/coxi/18-19/ ¢ 2F- Y4 2 Dated [ & / S // £

Copy forwarded for information & necessary action to:-

1. The Monitoring Committee Constituted by Hon'ble NGT, Room No.. 58, India Internation Centre, 40 Max
Mullaer Marg, Lodhi Estate, New Delhi-11003 -

5. The Member Secretary Environment, Delhi Pollution Control Committee, 6 Floor, C-Wing, Delhi
Secretariat, Dethi-110002

3. The Deputy Commissioner, Narela Zone, North DMC, Zonal Office Narela Delhi.

4. The SDM, Punjabi Bagh, O/o the DM West, Govt. of NCT of Delhi Piot No. 3, Shivaji Place, Raja Garden
Dethi '

5. Chief Engineer, Zone-li (I&FC) Deptt., Govt. of Delhi, LM. Bundh Office Complex, Shastri Nagar, Delhi-

110031 for kind information.
6. Superintending Engineer (FC-ITj, Govi. of Delhi, Rohini Office Complex, Sector-15, Rohini, Delhi

7. Assistant Cngineer-1l, CO-Xii.
Qﬁx{cmwe ENGINEER, CD-XII
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T-03/2016-17/524/NMCG/Phase [I/Vol.ITI
[Ainistry of Jal Shakti
Department of Water Resources, River Development
& Gangz Rejuvenation
National Mission for Clean Ganga

1" Floor,

Major Dhyan Chand National Stadium
India Gate, New Delhi-110002
Dated: |2™November, 2024

FFICE MEMORANDUM

Subject: Minutes of the 14" meeting of the re-constituted Principal Committee in
the NGT Matter OA No. 06 of 2012 held on 18.07.2024 from 10.30 AM

onwards

A copy of Minutes of the 14® Meeting of the re-constituted Principal
Committee in the NGT matter O.A. No. 06 of 2012 held on 18.07.2024 from 10.30
AM on-wards, under the Chairmanship of Secretary, DoWR, RD&GR, Ministry of Jal
Shakti is forwarded herewith for information/ necessary action.

(Anup Kumar Srivastava)
Executive Director-Technical, NMCG
-1 ical cg.nic.i
Encl: As above.
To:
1. Shri Shashi Shekhar, Expert Member, C - 17155, Satya Marg, Chanakyapuri, New Delhi
- 110021

2, Additional Secretary, Ministry of Environment, Forest and Climate Change, Indira
Paryavaran Bhavan, Jorbagh Road, New Delhi — 110032

3. Joint Secretary, Ministry of Water Resources, RD&GR Shram Shakti Bhavan, Rafi
Marg, Sansad Marg Area, New Delhi, Delhi 110001

4. Chief Secretary, GNCTD, Delhi Secretariat, IP Estate, Near Indira Gandhi Indoor
Stadium, Delhi - 110002

5. Secretary, Irrigation Department, Govt. of Haryana, Haryana Civil Secretariat, Sector-1,

Chandigarh, Haryana
6. Secretary, Irrigation Department, Govt. of Himachal Pradesh, H.P. Secretariat, Shimla-

171002
7. Secretary, (UP) Irrigation Department, Bapu Bhawan Sachivalya, Government of UP,

Lucknow - 226 001
8. Secretary, Irrigation Department, Govt. of Uttarakhand, 4 Subhash Road, Secretariat,

Forth Floor, New Building Dehradun, Pin code-248001

S— e
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9, Secretary, Department of Environment, Govt. of NCT of Delhi, 6" Floor D
Secretariat, IP Estate, New Delhi (Fax — 011 23392034) '

10. Secretary, Department of Irrigation & Flood Control, Varunalaya Complex (Phase-11)
Karol Bagh, New Delhi-110005 '

11. CEO, Delhi Jal Board, Delhi Jal Board, Varunalaya Complex (Phase-Ii), Karol Bagh
New Delhi '

12. Dr. A. K. Gosain, Professor of Civil Engineering, Indian Institute of Technology
Delhi Hauz Khas, New Delhi - 110 016

13. Dr. C. R. Babu, Centre for Environmental Management of Degraded Ecosystems, School
of Environment Studies, University of Delhi-110007.

14.Dr. A. A. Kazmi, Civil Engineering Department, Indian Institute of Technology
Roorkee, Roorkee, Uttarakhand 247667

15. Vice Chairman, Delhi Development Authority, Vice-Chairman Office B- Block, 1st
Floor Vikas Sadan, New Delhi-110023

16. Chief Engineer (Yamuna), Department of Irrigation, Uttar Pradesh

17.The Member Secretary, Haryana State Pollution Control Board, C-11, Sector 6,
Panchkula, Haryana 134109

18. The Chief Administrator, Haryana Shehri Vikas Pradhikaran (HSVP/HUDA), Sector 6,
Panchkula, Haryana

19. The Director, Urban Local Body, Bays No 11-14, Sector 4, Panchkula, Haryana

20. The Engineer-In-Chief, Public Health Engineering Department, Haryana, bays no 13-18,
sector 4, Panchlula, Haryana

21. The Engineer-In-Chief, Irrigation & Water Resources Department, Haryana, Sichai
Bhawan, Sector 5, Panchkula, Haryana

22. Principal Secretary, Department of Environment, U.P., Room No. 601, Bapu Bhawan
Secretariat, Vidhan Sabha Marg, Lucknow—226001.

23. Principal Secretary, Urban Development Department, 824, Bapu Bhawan, Lucknow,
Uttar Pradesh — 226001

24, The Member Secretary, Uttar Pradesh Pollution Control Board, Building No. TC-12V,
Vibhuti Khand, Gomti Nagar, Lucknow-226 010

25. Member Secretary, Delhi Pollution Control Committee, Government of N.C.T. Delhi,
4th Floor, ISBT Building, Kashmere Gate, Delhi-110006

26. Member Secretary, Upper Yamuna River Board

27. Chief Engineer, Zone — I, Irrigation & Flood Control Department, GNCTD, L.M.Bund
, Office Complex, Shashtri Nagar, Delhi — 110031

Copv for kind information to:

1. PPS to Secretary, Department of Water Resources, RD&GR, Ministry of Jal Shaki,
Shram Shakti Bhavan, Rafi Marg, Sansad Marg Area, New Delhi, Delhi 110001
2. PS to Director General, NMCG

3. PS 10 ED (Projects), NMCG

é
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Minutes of the 14" meeting of the re-constituted Principal Committee held on
18.07.2024 In compliance to the directions of Hon’ble NGT in the matter OA No.

06 of 2012

The 14" meeting of the re-constituted Principal Committee (Yamuna) constituted
by Hon'ble NGT in the matter OA No. 06 of 2012 was held on 18.07.2024 in
Conference Room, DoWR, RD & GR under the Chairmanship of Secretary, DoWR,
RD &GR, Ministry of Jal Shakti. The list of participants present at the meeting is

at Annexure-1.

The Chair welcomed all the participants and underlined the importance of
asset utilization in the States, and States have to take appropriate action for
maintaining the existing Sewerage treatment infrastructure. She also suggested
for Committee meeting once every 6 months to review the progress made by

concerned States.
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1.1 CEO, Delhi Jal Board informed that the progress of projects is being regularly
reviewed by High-Level Committee (HLC). An Integrated Drain Management Cell
(IDMC) under the Chief Secretary, GNCTD, as per the directions of NGT, is also
functional. A series of directions have been issued by High Court of Delhi with
regard to drainage and efforts are being made to comply with the same. NCT of
Delhi has given consultancy for the preparation of a detailed drainage action plan
for Najafgarh, Barapullah and Trans Yamuna, which shall be completed by
December 2024.

[Action: DJB]

1.2 Chief Engineer, Delhi Jal Board through a presentation (Annexure-II) briefed
about the progress made in compliance to the last meeting.

a) The work for the construction of Link Channel for discharging of treated
effluent from Okhla WWTP to Yamuna river is held up for want of
permission from UP Irrigation for the construction of shafts for micro-
tunneling work near Abul Fazal Drain.

b) proposal to release treated water into river Yamuna has been
submitted to NMCG for its approval.

[Action: NMCG / State of UP]

1.3 Chief Engineer, Delhi jal Board informed that the total water supply in Delhi
is 990 MGD. The estimated sewage generation is 792 MGD, there are 38 STPs of
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712 MGD (3233 MLD). All 38 STPs are complying with their design pararneters.
Howeve
" 5oma/l & TSS - 10mg/l; (394.5 MGD) (1793 MLD). The utilization capacity of tne
STPs improved to 85% (610 MGD). Present gap in the installed capacity of STPs
i 80 MGD (792 - 712) and present gap in treatment 182 MGD (792 - 610).

1.4 The Chair enquired about the amount of groundwater extraction in water
consumption and sewage generation. She remarked that an assessment may be
made with regard to the quantum of groundwater being extracted in the UT

which shall ultimately lead to increase in sewage generation.
[Action: DJB]

1.5 CE, DB informed that the sewage treatment capacity is expected to increase
to 814 MGD by September 2024 and 964.5 MGD by December 2025. STPs at
Kondli (Phase-1,1LIII) and Rithala (Phase-I) are under commissioning. Trial run
in progress for 564 MLD STP at Okhla and shall be completed by September
2024 and 19 more STPs are being upgraded to achieve the discharge norms of
NGT. With regard to the 40 DSTPs, it was informed that land has been allotted
for 38 and land is yet to be allotted by Revenue department for 2.

1.6 a) Out of the 22 drains falling into river Yamuna, 9 drains are tapped, 2
drains are partially tapped, 9 drains flow yet to be tapped and 2 large drains
(technically not feasible to tap the whole drains) are included in Interceptor
Sewer Project (ISP) where substantial flow of sub-drains will be tapped. Action

proposed to tap the 9 untapped drains was briefed.
[Action: DJB]

1.6 b) Director-T, NMCG pointed out pending issues of tapping of major drains
and the continuous shifting of committed timelines for completion of the
sewerage projects. The timeline of achieving 964.5 MGD STP capacity in Delhi by
December 2025, which was earlier December 2023 needs many actions at DJB

level to achieve the timeline of 2025 as well.
[Action: DJB]

1.7 The Chair highlighted that initially when ISP was envisaged, it was targeted
to capture all the sub-drains out falling into Najafgarh, Supplementary and
Shahdara drain with the understanding that requisite sewage treatment capacity
exists in Delhi. Now on the completion of ISP project, it is stated that the sewage
treatment capacity is unable to treat the tapped flows from the drains. This
reflects inadequate planning and detailed gap analysis and remedial action is

needed.
[Action: DJB]
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1.8 CE, DJB informec that 160 MGD of sewage is coming from Haryana through
Mungeshpur drain/ Badshapur drain/ DD-6 drain. On this, official from Haryana
informed that only 73 MLD of untreated sewage is being discharged into the
Badshapur drain through various points and to cater this gap, STPs are under
construction in Gurgaon area. .

[Action: Haryana]

1.9 Prof. C. R. Babu remarked that the volume of sewage generated in Delhi is
much higher than the claimed 792 MGD. Several drains are carrying untreated
discharge into the river directly/ indirectly. The Interceptor Sewer Project seems
to be going in the wrong direction. The drain tapping needs to be strengthened.

1.10 The Chair directed the following:

i. A separate meeting may be convened with Delhi, UP and Haryana about
quantifying the flow in the drains.

[Action - NMCG]
il.  Delhi to monitor the flow and the quality of effluent sewage in the drains

[Action - DJB/ I&FCD, GNCTD]
ili. Third-party assessment/ technical review of the Interceptor Sewer Projects

being carried by DJB needs to be done for the works committed, done and
proposed.

[Action - DJB]
iv. A comprehensive catchment wise plan needs to be worked upon and
Executive Engineers need to be made responsible.

[Action - GNCTD]
v. CPCB to monitor the 4 drains (2 in Haryana - DD6 and 2 in UP).

[Action - CPCB]

ItemL 2: Review of "Haryana reach of Yamuna, 'STP/  CETP *"‘projects
(lmplementation of Actlon Plan), status of drains and river water qﬁalltw Al ,“}
2.1 Officials from Haryana made a presentation about river rejuvenation works
and informed that 10 organizations in the State are responsible for executing the
Action Plan for Rejuvenation of River Yamuna (Annexure -III). In the catchment
of River Yamuna, the estimated sewage generation is 1,239 MLD, while 80 STPs
of 1,461.7 MLD exist. Further 4 STPs of 38 MLD are under construction and 4
STPs of 340 MLD are proposed. 17 existing STPs of 265 MLD in the Yamuna
catchment are under upgradation. Though there seems no gap in estimated
sewage generation and STP capacity at the state ievel, however there is a gap of
sewage treatment capacity in Faridabad and Gurgaon, which is being addressed
by creating new STPs. It was informed that all the STPs are monitored through
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OCEMS. State has identified 277 villages in River Yamuna catchment, where
treatment systems have already been installed in 200 villages, work in progress

in 51 villages and work yet to start in 26.

2.2 Director-T, NMCG pointed out poor water quality in the drains even though
there is adequate sewage treatment capacity in the State still prevails. The high
pollution load in the drains indicates the possibility of discharge of untreated

sewage or by passing of STP systems. Further, as per states own report, most of
the STPs are non-complying with the Fecal Coliform discharge norms.

2.3 The Chair observed that the comparison of water quality data from 2017-
2024 as represented by the State do not show much improvement despite
State’s interventions over the years. A DO letter needs to be issued to Chief
Secretary, Haryana highlighting that the progress is being reviewed again and
again, however, there seems to be no proper plan to address the issue by the

State.
[Action: NMCG/ State of Haryana]
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3.1
a) RO (Noida), UPPCB informed that Shahdara drain outfalls into River

Yamuna at Noida region, however, no water from Noida discharges into
this drain.

b) Sahibabad Drain is entirely tapped and the flow is treated at 2 STPs.

c) For the Indirapuri drain, STP was proposed, however, due to high BOD
and COD, the proposal was not taken up and the possibility of installing
CETP is being explored to address the issue involving high COD,

d) Regular monitoring is being taken up by UPPCB and appropriate action is
initiated against the defaulting units including prosecution of the ULBs.

e) The measured average discharge for Noida Drain (Kondli Drain) is 345
MLD. Noida drain still receives 99.9 MLD of wastewater from Delhi and
Khoda Nagar Palika, Ghaziabad. STPs are proposed for intercepting Noida
drain and for Khoda region. Further, 3 constructed wetlands have also
been constructed for the treatment purpose.

[Action: UP PCB/ UP SMCG/ NOIDA]

3.2 Prof C R Babu informed that mentioned wetlands are out of operation due to
poor maintenance and authorities' ignorance approach. The expenditure made in
wetlands don’t seems serving the purpose as there were blunders in the system
since beginning, such as raw sewage being directly discharged into these
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wetlands and no plantation in the constructed wetlands, resulting into non-
operational wetlands.

3.3 Director-T, NMCG highlighted that though as per report presented here by
the State, all STPs in Ghaziabad are complying with MoEF discharge standards;
however as per the reports of CPCB, these STPs are non-complying having
treated effluent BOD of about 70 mg/l. Operational issue still prevails in these

STPs despite being managed by One City One Operator model.
[Action: UP SMCG]

3.4 For rejuvenation of River Hindon, about Rs. 2000 crore have been sanctioned
by NMCG for construction of STPs at upstream cities, but, 13 drains i{\ Ghaziabad
having high BOD are yet to be addressed by the Authorities. If this issue not
addressed properly, the objective of Hindon rejuvenation may not generate the

desired results despite huge allocation of fund to UP state by NMCG.
[Action: UP SMCG]

3.5 Similarly, in the catchment area of Noida drain, non-conforming industries
are contributing to high BOD levels, though appropriate action Is being taken up
by UPPCB.

3.6 The Chair directed the following:

i. A Full audit of the constructed wetlands be done within the next month.

NMCG with the help of Prof.C.R.Babu may carry out the same;
[Action: NMCG]
ii.  The State of UP must take action to ensure that the STPs already being set
up are compliant with the norms. OCEMs and alert systems may be set in
place if not already done. Inspections by CPCB and NMCG to these STPs

may be carried out;

[Action: State of UP/ CPCB/ NMCG]

iii.  State of UP to come up with a comprehensive plan for tapping of drains in
Ghaziabad & Noida.

[Action: State Govt]

4.1 Director, DDA through a presentation (Annexure - IV) briefed about the
status of projects and the action taken against illegal dumping in Yamuna
floodplain. It was informed that the strategies learnt from the guidance of Expert
members are being implemented for restoration of the River Yamuna floodplain.
This includes (1) Protection of floodplain = Demarcation & Repossession; (2)
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Ecological restoration of the fioodplains - Pestoration of floodplains, forests and
grasslands & Restoration of the wetlands; (3) River People Connect -
Greenways. About 1350 million litres of water is collected in the 26 wetlands
created across, 0.7 million native trees of floodplain ecology and 10 million
riverine grasses have been planted in the project. The progress with regard to 10
packages of the Restoration plan was made through the presentation. It was
informed that during the floods of 2023, the purpose of retaining the flood
waters was achieved by these bio-diversity parks.

4.2 DDA highlighted that the Kalindi Biodiversity Park has been damaged by
ongoing road works being carried out by NHAIL Similarly, the NCRTC corridor has
damaged the works in Kalindi Aviral Package. Due to these issues, the
restoration works being carried out by DDA have been put on hold in these
packages. DDA informed that the Old Ghats in Vasudev Ghat (previously known
as Qudesia Ghat) have been restored by DDA. Sur Ghat, which was developed by
DDA in 2000, de-concretization of the Ghat shall be carried out as per the
recommendation of the Expert Members of the Principal Committee. Further,
challans of Rs. 8 crores have been imposed by DDA against dumping of malba in
the floodplains and Rs.1 crore have been recovered till date.

4.3 Prof C R Babu informed that the Monitoring Committee (two members
constituted by NGT, functional during 2019-2021) was very happy to visit these
restoration project sites and made recommendations, which have been
incorporated by DDA. It was highlighted that because of DDA’s hard work, the
22km stretch of Yamuna floodplain in Delhi is now somewhat protected.

4.4 The Chair remarked that DDA has the power to take necessary actions
against the violators. Further, NMCG can also be approached for taking
necessary actions against those violating the directions of the Hon Court. If there

is continuous violation by the agencies, punitive action may be initiated against
them as the Yamuna floodplains are more important.

[Action: DDA]

4.5 The Chair appreciated the works being carried out by DDA. It was suggested
that National Institute of Urban Affairs (NIUA) along with NMCG has piloted
Urban River Basin Management Plan (URMP) in some cities. DDA can work on
similar lines and prepare an URMP for Delhi which integrates with the Master Plan

of Delhi. The team with members from NMCG and Expert Committee may visit
the affected sites, on the request of DDA.

[Action: DDA]
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5.1 I&FCD, GNCTD made 2 presentation on the proposal for re-modelling of KSN
drain (Annexure - V). This Drain originates from Rohini Sector 21-22 and after
traversing a total length of 7.85 km through Kirari, Mundka & Nangloi Assembly
Constituencies outfalls into Supplementary drain at Nilothi. It was told that due
to change in land pattern of its catchment area because of rapid urbanization and
mushrooming of unauthorized colonies with no proper sewerage system thereby,
this drain having inadequate carrying capacity receives storm water plus sewage
and other domestic waste water, spills resulting in water logging in the locality in
proximity of this drain. The drain invariably gets flooded despite its regular de-
silting being undertaken by I&FCD.

5.2 On enquiring of Prof C R Babu, it was informed by I&FC officials that the
drain at the outfall shall be treated by DB at its Nilothi STP. Further, ED (Tech),
NMCG pointed out that Hon’ble NGT vide judgment dated 13.01.2015 in the
matter OA no. 06 of 2012 has remarked in Para 61 that ‘the natural drains
cannot be permitted to be concretized or covered, as it would not only destroy
the flora and fauna but would even destroy the ecology of the entire ared’ and
passed directions (at 94-xxii) that “There shall be no construction and/or
coverage of any of the drains in Delhi by any Authority or Municipal
Corporation.................. N

5.3 After detailed deliberations, the Committee recommended that I&FC can
carry remodeling of the drain, however, suggested for kaccha works such as
stone pitching in place of the concretization of the proposed 600 metre stretch of
the KSN Drain and in conformity with the direction of Hon’ble Courts / NGT. I&FC
was urged to explore possibilities for groundwater recharging in the area.

[Action: I&FC, GNCTD]

l"évnney. wells and tubeng_ls_;Qf}ﬁjairm’ilchffa'lg;\ under '0' zone in Yamuna Flood

item 6 ‘Delhi Jal BaSRd propesal for pemission for electic. connection £

[ by A

6.1 CEO, Delhi Jal Board informed that DIJB has installed 19 Tube-wells in the
high water table of Yamuna flood plain area (Akshardham & Noida Mod areas)
and reviving of 4 old Ranney wells which were closed due to high ammonia
contents, for augmentation of water supply. DIB has already installed three
ammonia removal plants and work on fourth ammonia plant is going on so that
the water received from these Ranney wells having high content of ammonia to
be treated at Ammonia removal plant and after the ammonia treatment, potable
water may be supplied to the residents. M/s BSES Yamuna Power Limited was
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requested for reviving of Electrical Connections at the existing 4 Ranney Wells
(P3, V7, V13-and V14) and 19 new connections for tube-wells. However, M/s
8SES Yamuna Power Limited desired to arrange NOC from Principal Committee.

6.2 Prof C R Babu remarked that the groundwater of the area may be polluted as
the stretch of river Yamuna has high pollution load and therefore the abstracted
groundwater should be tested and analyzed before supplying it for drinking water
purposes. Considering past experience of NHAI and NCRTC, it was directed that
the cable laying should not interfere with the natural wetlands in the floodplain
sone and it should be realigned accordingly.

[Action: DIB]

6.3 Principal Committee recommended that the proposal may be carried out
subjected to clearance from DDA and should adhere to the suggestions made by
Prof. C. R. Babu. If the contractors violate the conditions, a hefty fine may be

imposed in addition to recovery of restoration charges.
[Action: DIB]

The meeting ended with vote of thanks to the Chair.

REEEE

List of participants:
DoWR, RD & GR, NMCG, UYRB, CPCB

1. Ms. Debashree Mukherjee, Secretary, DoWR,RD&GR, Ministry of Jal Shakti -
in Chair

Shri Rajeev Kumar Mital, Director General, NMCG cum Project Director,
NRCD

Shri Anup Kumar Srivastava, Executive Director (T echnical), NMCG

Shri Ravi Bhusan, Member Secretary, UYRB

Dr. Pravin Kumar, Director Technical, NMCG

Shri Nazimudin, Scientist F, CPCB (representing MoEF & CC)

Shri N K Madan, SME, NMCG

Mrs. Ruby Raju, Project Engineer, NMCG

N

g N-gvitm: W

Expert Members

9, Prof. C.R.Babu, Delhi University, Expert Member
10. Prof. A. A.Kazmi, IIT Roorkee, Expert Member (through Video Conferencing)
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DDA

11. Shri. subhasish Panda, Vice-Chairman, DDA.

12. Shri Vipul Aggarwal, Principal Commissioner (DDA)
13, Ms. Neelima Soni, Director (Landscape), DDA

14, Shri Mohammad Uzair, Assistant Director, DDA

NCT of Delhi

15. Shri. A. Anbarasu, Chief Executive oOfficer, Delhi Jal Board

16. Dr.K.S Jayachandran, Member Secretary, Delhi Pollution Control Committee

cum Special Secretary (Environment), Delhi
17. Ms. Sonalika Jiwani, Special Secretary (Urban), GNCTD
18. Shri. KC Meena, Chief Engineer (Water Works), DJB
19. Shri. Ajay Gupta, Chief Engineer Nodal (Drainage), DiB
20. Shri. Bhupesh Kumar, Chief Engineer (sbw), DIB
21. Shri Anil Kumar, CE, 1&FCD, Delhi
22. Shri Mukesh Kumar, CE, I&FCD, Delhi
23. Shri D.K. Singh, Additional Director (DPCC)
24. Shri Raveendra Kumar, SE (I&FCD), Delhi
25. Shri Pradeep M Naik, EE (I&FCD), Delhi

26. Shri. Anirudh Dubey, Executive Engineer (E&M) TYRSV - Sonia Vihar, DJB

27. Shri Anurag Jain, EE, 1&FCD, Delhi
28. Shri Akhil Pratap, AE, I&FCD, Delhi

Govt of Haryana

29, Dr. Yash pal, IAS, Director, Urban Local Bodies Department, Haryana
30. Shri Shailender Singer, CE (PHED), Haryana

31. Shri Kamaljit Singh, EE HSPCB

32. Shri Arpit Budhwar, AE, MC, Panipat

Govt of Uttar Pradesh

33. Dr Raj Shekhar, PD SMCG UP cum MD, uP Jal Nigam (Rural)
34, Shri Satish pal, Addl CEO, NOIDA

35, ShriDS phaugat, SE, yP Irrigation Department (Agra)

36. Shri pankaj Saini, EE, Municipal Corporation

37. Shri Rajkumar vern, EE (Ghaziabad), UP Irrigation

38. Shri Utsav gharma, RO (Noida), UPPCB

Govt of Himachal pradesh
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39, Dr Mandeep Gupta, EE, Jal Shakti, HP

Others

40. Shri Shambu Azad, CE Director, WAPCOS
41. Shri Animesh Kumar, CE, WAPCOS
42. Shri R K Tyagi, Consultant, WAPCOS
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Sub:-Minutes of 43¢ Technical Advisory Committe

OFFiCE OF THE 489 pnGINEE! = 156
{URIGATION AND FLOOD CONTROL DEPARTME!
GOVT. OF NCT OF DELHI

LML BUND OH’ICEE‘Q@_?!__E?(:}J{_ASTRI N:f«(;r\.l-: NELHI-110031

Dated: £ ¢ ;Dl ’_"x': /

-

e meeting held on 13.12.2022 at
12.00 Noon.

Please find enclosed herewith the Minutes of 43¢ Meeting of the Technical Advisory

Committee of Irrigation & Floed Control Department held on 13.12.2022 at 12.00 Noon,

under the Chairmanship of Secretary (I&FC) n the conference ro

om of Commissioner

Transport Department, 5/9, under Hill Road, Delhi-110054.

Exscmtkncmsm (P&D)

Encl:- As above

1.

Chairman, Central Ground Water Board, Jam Nagar House, New Delhi or Authorized
Representative.

Pr. Secretary (Planning), Govt. of NCT of Delhi, Delhi Secretariat, L.P. Estate, New Delhi
or Authorized Representative.

Pr. Secretary, (Environment & Forest), Govt. of NCT of Delhi, Delhi Secretariat, LP.
Estate, 6th Floor, New Delhi or Authorized Representative.

Member (RM), Central Water Commission, 1l Floor Sewa Bhawan, New Delhi or
Authorized Representative.

Member (Drainage) Delhi Jal Board, Varunalaya, Jhandewalan, Delhi or Authorized
Representative.

Engineer Member, Delhi Development Authority, Vikas Sadan, New Delhi or
Authorized Representative.

Engineer-In-Chief, Public Works Department, 12th Floor M S.0. Building. Police H Q
Building, New Delhi or Authorized Representative.

Dy. Secretary (Finance) or his nominee, (DCA Development Departmentasa nominee
of integrated Finance for 1&FC Deptt.)

Engineer-In-Chief, South Delhi Municipal Corporation, 20 Floor, Civic Centre,

Jawahar Lal Nehru Marg, New Delhi or Authorized Representative.
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10, Engineer-In-Chief, North Delht Muricipal Corporation, 61 Floor, LVt LETITE: Rns
Lal Nehru Marg, New Delhior Authorized Representative.

11, Engineer-in-Chief, East Delhi Municipal Corporation, patparganj Industrial Ared

| Delhi or Authorized Representative.

12, Director (FM-1), Central Water Commission, gth Floor Sewa Bhawan, R.K Puram, New
Delhi or Authorized Representative.

13.  GM. (Tech), Planning, Delhi Transco Ltd. Shakti Deep Building, jhandewalan, New
Delhi or Authorized Representative.

14.  Chief Engineer (Bridges), Northern Railway, 4th Floor, Baroda House, New Delhi or
Authorized Representative.

15, Chief Engineer (civil), New Dethi Municipal Council, 15% Floor, Room No. 1501, Palika
Bhawan, Sansad Marg, New Delhi or Authorized Representative.

16.  Chief Engineer (Project-11), Ministry of Road Transport & Highways, Govt, of India,
Transport Bhawan, Parliament Street, New Delhi or Authorized Representative.

Copy to:-

Secretary to Hon'ble Minister (1&FC), Govt. of NCT of Delhi, Players building, LP.
Estate, New Delhi.

2. Pr. Secretary (1&F), Govt. of NCT of Delhi, 5/9, Under Hill Road, Delhi.

3. PS to Pr. Secretary (1&F), Govt. of NCT of Delhi, 5/9, Under Hill Road, Delhi.

4. Administrative Officer, I&FC Department, Govt. of NCT of Delhi,

S. DCA-cum-FA, I1&FC Deptt,, Govt. of NCT of Delhi.

6. Superintending Engineer: FC- I, [L 1 &1V, 1&FC Deptt. Govt. of NCT of Delhi.

7. All Executive Engineers (Civil/Mechanical) 1&FC Department, Govt. of NCT of Delhi.

8.

PA to Chief Engineer (1&FC), Zone-1 &I, Govt. of NCT of Delhi.

ENGINEER (P&D)
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Subject: - Minutes of 43" meeting of Technical Advisory Committee held on
13.12.2022 at 12.00 Noon under the Chairmanship of Pr. Secretary
(I&FC)-cum-Transport Commissioner in the Conference Hall of

Commissioner Transport Department, 5/9 under Hill Road, Delhi-110054.

43" meeting of Technical Advisory Commitiee (TAC) held on 13.12 2022
at 12.00 Noon under the Chairmanship of Pr. secretary (1&F C)-cum-Transport
Commissioner in the Conference Hall of Commissioner Transport Department.
5/9 under Hill Road, Delhi-110054, for consideration and approval of various
schemes of Irrigation & Flood Control Department.

A list of officers, who attended the meeting IS enclosed at Annexure-|

At the outset, the Chairman welcomed the members and representative of

various Department in the meeling

Agenda items were presented by the Superintending Engineers

&Executive Engineer's for their respeclive circles/divisions before the committee
and following deliberation/decisions were made.

43.1. Major Drainage Works
43.1.1 Procurement of Machinery!/ equipment

43.1.1.1. Procurement of 04 Nos. Amphibious Multipurpose Dredger and 04
Numbers self-propelled, self-uploading hopper Barges of Capacity 12 M.

(EC of Rs. 4885.00 Lakh)

The Executive Engineer, MD-IV apprised the committee that presently 1&FC
having machines like Draglines, Hydraulic Excavators for desilting. These
machines are very old and can operate only from the bank of the drain which
hardly covers 10—15-metre width of the drain. Whereas Najafgarh Orain having
width up to 100m, hence the larger middle portion of the drain leaves
unattended. There is only one machine which can operate inside the water
Further, with the present available machines, the department is able to desilt
much lesser quantity compared to the incoming quantity of silt, thus silt quantity
on the bank increasing year by year
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43 1.1.10 Procurement of Dewaterin

43.1.21.1(A) Remodeling of K

196 |

g Pump Set having capacity of 32 HP Trolley

Mounted.
(EC of Rs. 74.41 Lakh)

D-1 submitted that a Scheme for Procurement of 32 HP

y mounted prepared for an amounting to Rs. 74 47
d and deployed at sité 35 per requirement dunng

The Executive Engineer M
dewatering pump Sel trolie
Lakh These pumps arrange
flood season

74 41 Lakh was received o cover the probable

cost of the work *Procurement of Dewatering Pump set having Capacity of 32 HP
Trolley Mounted” vide letter No. EEIMD-IIASWIFlood Fighting pump/TACR22-
23/101699657/FA Br./1216-28 dated 14-07-2022 and 100% work has been

completed for an expenditure amounting to Rs. 79 00 Lakh.
(Present status- 100%)

An AJA & E/S amounting 10 Rs.

n ex-post facto approved by

After due deliberation, the instant proposal has bee

the committee.

43.1.2 Other Drainage Works

43.1.21 Remodeling / Imgrovemgnt of Existing Drains
D 4100m 1o RD Om (Outfall

SN drain (i) Package from R
RD 7080m & RD 7350m to RD

X1, (i) Package from RD 4700m 10

point) in cD
in Kirari AC. (Original Work)

7850m In cD-Vvill
(EC of Rs. 5938.00 Lacs)

KSN drain originates from
unauthorized colonies ViZ,
sthaVihar, Mubarakpur road. Nag Mandir 70
ring its COUrse. the drain Crosses
hiak road near Nanglo!
approximate catchment
f 168 cusecs at outfall

Vil explained that the

Engineer, cD
rses through varnous

hini and trave
pratap Vihar, A

line and Veena Enclave. Du
| Highway main RO

The Executive
sector-20. Ro
ramesh Enclave,
wide road. railway
Northern Railway
The total jength of

area of 2875 hectares with a maximum design discharge 0
and 884 cusecs designed discharge capa i
cD-Vil further explaine
unauthorized colonies in
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increased significantly and much beyond the designed diSCNarge capaciy of the
drain, The instant scheme is part of comprehensive drainage proposa framed to

WAPCOS
ease oul drainage issues in Kiran AC which was prepared Dy M/IS WAPLUS

Consultants which was engaged Ly DDA on the directions of Honble Ministes
(HUA), GOI.

After due deliberation, the instant proposal has been approved by ihe Committee

43.1.2.1.2 Desilting of Supplementary Drain from RD 224471m to RD 34500m
(EC of Rs. 3736.92 Lakh)

The Executive Engineer. CD-XI explained that a meeting wWas heid under the
Chairmanship of Hon'ble Minister (water) on dated 31.08.2021 for which minules
of meeting has issued on 07/09/2021 to review major project of Delhi Jal Board
and I&FC. Various options to improve drainage system were discussed It was
informed to Hon'ble Minister that due to reduced carrying capacity of major drains
occasional surcharging may happens in the case of heavy rains As per direction
of Hon'ble Minister under para 4 of minutes of meeting dated 07 09 2021. it was
finalized that 1.5 to 2.0 m of desilting to be done below the existing ground leve!
for major drains including Najafgarh, Supplementary, Shahadara Drains elc.

Accordingly, the scheme amounting 10 Rs. 3736.92 Lakh had been prepared and
placed before the committee for its approval

Chairman TAC suggested to submil larger picture of total works which have been
taken up in supplementary drain and to work out as 3 whole after carrying out
Bathymelry survey in total length of Supplementary Drain.

After due deliberation it has been decided thal necessary bathometry survey
chould be carried oul to ascentain the actual siltation of Supplementary Drain as
a whole reframe the proposal and seek the approval in the upcoming TAC




